
MINUTES Or N()RMS COMM11~fEE(NC-7)OF
PIンASTIC&RUBBER PRODU(〕 TS'
MEETING NO.04/AM20

(HEI,D ON 19.062019)
UNDER lIIE CIIAIRMANSHIP OF
SHRI VIJAY KUMAR ADDL.DG「 T

Mceting No.04/87-NC-7/2019 of NORMS COMMITTEE(NC-7)dealing with

`Chaptcr 39 and 40 ofITC(HS)COdC'hcld On 19.062019,undcr the Chairmanship of
Shri Vijay Kurnar,AddI.DG「T,DircctOratc Gencral of Foreign Trade,Departmcnt of

Commcrcc,Udyog Bhawan,Ncw Dclhi-110011.「 O1lowing attendcd the Meeting:

Shri Nand Lal,Consultant,DIPP
Shri Shaish Kumar,′ I cchnical Expcrt(ConSultant),1)G「 I

Shri D.N Mathur,Tcchnical Expcrt(ConSultant),DGFT
Shri()P.Sharma,′I cchnical Expcrt((〕OnSultant),1)/OC&P(〕
Shri Ashok Chandcr Bhatt,「TDO

I,'ollowing are the dccisions of the Norms Committce after deliberation and RA
conccrned shall take consequcntial action as pcr Forcign'Irade policy/procedurcs:

ⅣIANUAI′ CASES

１

２

　
３

４

　
５

Subject: Rcquest for inclusion of two more items in Import Item of SION A-2702

Decision: Ihc committcc considcrcd thc casc as pcr agcnda and notcd that council was rcqucslcd to
providc data from fcw morc firIns lor considcration of the casc. Howcvcr. no rcply was rcceived lronr thc
council. 'lhcrcforc, committcc decidcd to closc the reoucst ofthc council

Subject: Request for enhancc their waltagc from Syo io lsoh.
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Decision: The committee considercd the casc as per agcnda and dccidcd to givc Pcrsonal Hearing to thc firm
with technical and prodr-rction persons who are wcll verscd with thc case to cxplain thc export product along
with samplc and proccss involvcd along and dcfcrrcd thc casc.

QF.No
1/87/50/00186/AM19/DES―

圏昭駆置田□
AM18

Subject: Fixation of Adhoc Norms.

Decision: 'llhc committcc considcrcd the casc as pcr agcnda and dccidcd to dcfcr the mattcr for examination of
the casc by'Iechnical Expcrt(Consultant){SK}

Subject: Request for enhance their w astage from 7o/o to lsoh.

Decision: The committee considcrcd the casc as per agcnda and decidcd to dcfcr thc matter for cxamination of
thc case by Tcchnical Expcrt(Consultant) { SK }

Casc No A-42 Multibasc lndia l´ td QF No
1/87/050/00142/AM18/DES― VII

ヽCヽo.:04/AM20 . Lic. l'.o. and I)alc 103/AM18

Dated:1906.2019 10813284 dl 16 05 2017

Subject: Amend th€ description of Export Item.

Decision: The committec considcrcd the rcqucst of thc firm and decidcd that in thc minutcs of Norms
Committcc-VII Mecting No.4/87-ALC l/201 7 which was hcld on I 6.05.20I 7 thc dcscription of Export Item may
bc read as Thermoplastic Elastomer instead of Pol).rncr for Toothbrush Handlc- Thcrmoplastic Elastomcr-
TPE

s I ligh point Tradclink Pvt. HQF No
1/87/050/00395/′ Mヽ17/1)l:S―VII

Subject: Request to enhance the quantity of Import Itcm Melaminc in respect of following 5
authorizations:

1/24/040/00173/Aヽ 116

110066056datcd 16032016

1/87/50/00231/AM17/DES―

(〕 ascヽ oA-41

NC No:04/AM20
1)atcd:1906.2019

Case No.A-43

NC No.:04/AM20

1)ated:19.06.2019

1盤璽 |
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Decision: The committec considcrcd the casc as per agcnda and dccidcd to give Personal Hearing to the firm
with technical and production pcrsons who arc wcll verscd with thc casc to cxpiain thc export pioduct along
with sample and proccss involvcd along with detailcd justification for cnhanccmcnt and dcferred thc case.

2 02110207574 04052017
3 02110207705 22062017
4 02110207758 21072017
5 02110207966 09112017

Request: Fixation of Standard Input-Outupt Norms (SION)-Automobile Tyres-off-
Highway Tyre (OII1')

Decision; 'l'he committcc considcrcd thc casc as pcr agenda and noted that a DL was issued to thc firm by
Departmcnt lor Promotion oflndustry and Intcrnal 'l rade. Thcrcforc, committcc decidcd to dcfcr the casc.

ONI,INE(〕 ASES

Casc No:332724787‐

AI.C1/2018
IMcct No′つatc:4/87-

ALClノ2019
19062019

Stalus:
Deferrcd

Party Name:
JJ PLASTALLOY PVT
LTD,

HQ Filc             RI´ A Filc            Lic No/Datc:1510022062
101/87/050/01138/AM19/      15/24/040000o7/AM16/     07052015

Decision : The comrnitlcc considcrcd lhc casc as pcr agcnda and nolcd lhal clarification lor fixation of
norms was sought from RA and thc samc is awaited. 'l'hcrcforc, committcc decided to rcmind thc RA and
defcrrcd thc casc.

Casc No:388/24787-

ALC1/2018

HQ lllC

:01/87/050/01194/ノ Mヽ19/

Par″ Namci CI´ ARE
HOUSEHOLD PRIVATE
LIMITED

RLA Filc

124/24/04υ 000041 Mヽ16ノ

Mcct No Datc:″ 87_       status:

ALC1/2019       1Approved
19062019

Lic No/Datc:2410041731
20052015

Decision The committcc considcrcd the casc as pcr agenda and decidcd to rafify thc liccnse as undcr:

lMPORTITEM

Mclaminc MOulding COmpOund

(MW 309)

んクれ′ハ̂

畢暉零峙事響

1/87/162/00001/AM19/DES― VII

AI(〕 lires Pvt l td

NC No:04/AM20
Datcd: 1906.2019

No.KA SEZ/1009る EOU/11/02/2013-14/4016

50000Kg

Articlcs of
Melaminc
(Mclaminc
Dinncrwarc,
Decorativc Scrving'l'rays, Coastcrs,
Trivet, Crockery
ctc.)

50382 7Kg



Mclaminc Moulding CompOund

(GC 004)
2353 9Kg

Mclaminc Moulding Compound

(GF 005)
2263 4Kg

Mclarnine Foil Papcr (Plain Paper)
42+/ 2 GSM (l Rcam Contains
500 Shccts of700mm X 500 mm
papcr)

Nctto Nct

RA may take consequen● al action as per p●Hcv/Procedures

Caseヽ o:335/24/87-
ALC1/2018

Par″ Namci SNF IINDIA]
PVT I´ TD,

Mcct No/Datc:4/87-

ALC1/2019
19062019

イヽcct No/Datc 4/87-

ALC1/2019
19062019

Lic No Datc:2610012720

06072015

Mcct No/Datc:4/87-

ALC1/2019
19062019

Lic NO/1)atc:2610012721

13072015

Status:
Deferred

Status:
Defcrred

Status:
Dcferred

HQ Filc

:01ノ 87/050/01141/Aヽ419/ :26/24/040/00002/′ヽヽ 116/ 03072015

Decision : Thc comminec considcrcd rhc case as pcr agcnda and norcd thar clarificarion for fixation of
norrns was sought from RA and the samc is awaitcd. 'l'hereforc, committcc decidcd to rcmind the RA and
dcfcrrcd thc case.

RI_Al■ lc Lic No/Datc12610012719

Caseヽo:327724/87‐        Partyヽ amc SN「 IINDIA]
AI.C1/2018             PVT ITD

Decision : Thc commiftee considercd thc casc as per agenda and notcd that clarification for fixation of
norms was sought from RA and the samc is awaitcd. rhcrcforc, committcc decided to remind thc RA and
dcfcrrcd thc case.

HQ Filc

:01/87/050/01133/AM19′

Case No.:328724′ 87-

ALC12018

11Q Filc

:01/87/050/01134/Aヽ419/

Casc No:26/24/87‐ ALC1/2018

HQ Filc

:01/87/050/00832/ソ Mヽ19/

RLA I■ lc

:26/24/040/00003/′ Mヽ16/

Par″ Namc sNF[INDIA]
PVT I_TD,

RLA「 nc
:26/24ノ 040/00005/′ヽヽ 416/

Decision : 'fhc committee considercd thc casc as pcr agcnda and notcd that clarification for fixation of
norms was sought from RA and thc samc is awaitcd. I hereforc, committcc decided to remind thc RA and
deferred thc casc.

Casc No:329/24/87-

ALC1/2018
7

HQ Filc

Parけ Namcl MACR0
POLYMERS P LID

RLA l■ lc

4ヽcct No/Datci4/87-       status:

ALC1/2019          Defcrrcd
19062019

Lic No/Datc10410160834

24072015

Mcct No/Datc:4/87-      status:

ALC1/2019          DeFerred
19062019

Lic No/Datc:0810135750

Patt Namc MANALI
PETROCHEMICAl´ S
LIヽイITED

RLA I:ilc

:04/24/040/00103/′ Iヽヽ116/

Decision : fhc committcc considercd the casc as per agcnda and dccidcd to defer thc matter for
cxarnination ofthc casc by Tcchnicai Expcrt(ConsuLtant) {DNM}



:01/87/050/01135/Aヽイ19/ :08/24ノ 040/00090/ノ 1ヽヽ416/ 28072015

Dccision : l-hc commillcc considcrcd lhe casc as pcr agcnda and nol(d that clarification for fixation of
norms was sought from RA and ihc same is awaitcd. Thercforc, committcc decided to rcmind thc RA and
dcfcrrcd thc casc.

Casc No.:330′ 24/87-

Al.C1/2018

HQ Filc

:01/87/050/01136//ヽ M19′

Casc No:331724/87-

AI′Cl′2018

HQ Filc

:01/87′ 050/01137/AM19/

ICasc No:333/24′87-
Al′C1/2018

HQ IlilC

:01/87/050/01139/AM19/

Pary Namc:MACR0
POLYMERS P I´TD

‐
RLA Iヽ lc

:08/24/040/00077AM 16/

Parly Namc MACRO
POl´ YMERSP I´ TD

RLA Filc

:08/24/040/00135/′ Mヽ16/

RLA Filc

:08/24/040/00142/′ヽヽ 116/

Mcct No/Daに :4/87_     status:
AI_C1/2019          Deferred
19062019

Lic No/Datc:0810135752

28072015

Mcct No/Datc14/87-      status:
IALC1/2019          1DeFerred

19062019

Lic No Datc:0810135763

03082015

Lic No/Datc:0810135841

13082015

Decision : Thc committcc considercd the casc as per agenda and notcd that clarification for fixation of
norms was sought from RA and the samc is awaitcd. Thercforc, committcc decided to rcmind thc RA arld
dcfcned the casc.

Decision : lhc committce considcrcd thc casc as per agenda and notcd that clarificatlon for fixation of
norms was sought from RA and the same is awaitcd. Thereforc, committcc decidcd to remind thc RA and
dcfcrred thc casc.

Case No:68/24/87-ALC1/2018 Palty Namc:GUJARAT     4ヽcct No/Datc:4/87-
RAFFIA IhlDUSTRIES LTD   ALCl′ 2019

19062019

Statusr
Dcfcrred

Status:
Defcrred

Ю13謝:5α∞釘″Am"
RLA I:ilc

:08/24/040/00o37/ソ Mヽ16/

Party Name: VIJAY Mcct NO/1)atc:4/87-
ENIり うRPRISES PVT LTD    ALC1/2019

19062019

Decision : 'l'hc commincc consi<lcrcd thc casc as pcr agcnda and notcd that clarification for fixation of
nornrs was sought from RA and thc sanlc is awaitcd.'rhcrcforc, committcc dccidcd to rcmind thc RA and
dclcrrcd thc casc.

11

Case No:334/24/87‐

ALC1/2018

'19脇 5γ∞ИαAm労

Decision : 'l hc comrnitrcc considcrcd thc casc as pcr agcnda and notcd that clariflcatiOn for ixatiOn of
norms was sought from RA and thc samc is awaitcd. 'l'hercforc, commiftce dccided to remind the RA and
dclcrred thc casc.

Pa“y Namc:MACRO
POI´YMERSP LTD

RLA「 ilc
108/24/040/00125/ノ lヽヽ116/

Lic No/Datc:0810135862

17082015      ,

Mcct No/Datc:4/87-      status:

ALC1/2019          DeFerred
19062019

Lic No/1)atc:0810135867

17082015

Decision : 'l'hc commiftcc considcrcd thc casc as pcr agenda and notcd that crarification for fixation of
norns was sought from RA and thc samc is awaitcd. 'l hcrcforc, committcc dccidcd to rcmind thc RA and
dcfcrred the casc.

L'l I )L.1)--,o--



Case No■ 25/24/87-ALC1/2018 Pa● y Namc ARVIND
I´IMITED

Mcct No/Datc:4/87-       status:

AI C1/2019         DeFerred
19062019

1.ic No/Datc:0810135906HQ Filc RI´A Fnc
13

Case No:336/24ノ 87‐

AI.C1/2018

14 HQ Filc
101/87′ 050/01142/Aヽ 119′

RI A Filc

105724′ 040,00179/′ Mヽ161

20082015    1

I.ic No′Datc10510395377
20082015

:01/87/050/00831/Aヽ119/ :08/24/040/00145/′ Mヽ16′

Decision : Thc committee considered the casc as per agenda and notcd that clarification for fixation of
norrns was sought from RA and thc same is awaitcd. Thcrefore, commiftce decided to rcmind thc RA and
dcfcncd thc casc.

Party Namc:UNIPATCH    Mcct No′ Datc 4/87     status:
RUBBER LTD           ALC1/2019          ‐DeFerred

19062019

Casc No:338/24/87-

AI′C1/2018

15 HQ Filc
i01/87/050/01144/Aヽイ19/

lヽcct No/Datc:4/87-

AI C1/2019

19062019

Lic No/Datc:0410160963

the mattcr for

Status:
Deferred

the mattcr for

RLA Filc

:04/24/040/00132/AM16/

Decision : Thc committee considcred the casc as per agenda and decided to dcfcr
cxamination ofthc case by Dcpartmcnt for Promotion oflndusty and Internal Tradc

Party Name: SRIi LIMITED

Decision : 'lhc committcc considcrcd the casc as pcr
cxamilation ofthc casc by DPII'I

28082015

agcnda and dccidcd to dcfcr

“183掲 5α∞陀αAM D

Mcct No′Datc14/87-

ALC1/2019
19062019

19062019

1.ic No′つatc1021 0206166

18092015

Case No:20/24/87-ALCl′ 2018 Pary Namc MACRO
POI´YνERS P LTD

Status:
Deferred

RI′AF‖ c               lic No Datc 0810135949 1
:08/24/040/00163/′ Mヽ16/      31082015

Decision : 'l hc committee considcrcd the casc as pcr agenda and notcd that clarification for fixation of
norms was sought from RA and thc same is awaitcd. I hcrcfore, committee decidcd to remind thc IIA and

dcfcrred thc casc.

Case No.:6/20i 87-ALC li 2015 Pa(y Name: WA( KUR Mccl No/Date:4'8?- Stalus:
MIITROARK CIlllMICAI,S /\1.C112019 'Approved

HQ Filc

:01/87/05000250/AM16/

Decision:13ascd On thc tcchnical c()ilnmcnts of Dcpartmcnt of Chcmicals and PctrO chcmicals,commntcc

17 dCCidcd lo adoptthc rol10wing norlns :

EXPORT ITEM QTY :MPORTITEM

PVT LTD

RI_A Filc

102/24/04α 00120/AM16/

l Bclsil(R)UL 630

M5(Emukion of Sliconc
Wackcr PDM siloxanc { Poly
Dirnethyl Siloxanc)

Marlon AS 3/RhOdacal SS A′ R 0 0387Kg

Polysiloxanc)

I Quantity

0 489KglKg



Iso TttdccanOI Ethoxylatc″ Iso

l ridccyl             Alcohol

Lutcnsol T0 108/T0 5/T0
″T03/T012 Marlipa1 0 13
109/0 13-50/01330/0 13-60
1mbcntin― T10090%/T-050/T―
030

00143K8

Packing Matcrial
As per
policy, if
applicablc

2 Bclsil (R) UL  630
M5(Emulsion  or Siliconc
Flui″ Dimcthyl Polysiloxanc) lKg

Wacker PDM siioxanc{ Poly
Dimethyl Siloxanc)

0 489Kg

Marion AS 3/Rhodacal SS A′ R 00387K8

Iso l ridccanol Ethoxylatc″ Iso

rridccyl              Alcohol

l´utcnsol T0 108′「 0 5/TO
6′T03/T0 12ヽイarlipa1 0 13-
10ツ0 1350/01330/013-60
1inbcntin- 1 100900/Oノ 1-050/T―

030

0 0143Kg

Packing Matcrial
As pcr
policy, if
applicablc

3  Bclsil (R) じL 9810
M5(Emulsion  Or Siliconc
Flui″ DimcthyI POlysiloxanc)

lKg
Wacker PDM siloxanc{ Poly
Dimethyl Siloxane)

0 452Kg

Marlon AS 3/Rhodacal SS

A/R{Lincr Alkブ BcnZCnc
Sulphonic Acid)

00543K8

Iso Tridccanol Ethoxylated/lso
Tridecyl Aicohol
Lutcnsol 'l'O 108/TO 6/T0
3/TO 12 Marlipal O l3-l09iO
t3-50/ ot3-30/0 l3-60
Imbentin- T l0O 90o/olT-050/ T-
030

0059K3

Packino Matcrial
As pcr
policy, if
applicable

4  Bcls‖  (R) UL 9810
M5(Emulsion of SiHconc
Fluiυ DimcthyI Polysi10xanc)

lKg
Wacker PDM siloxane{ Poly
Djmethyl Siloxanel

0 452Kg

Marlon AS 3/ Rhodacal SS

A/R{Lincr AIkyl Benzcnc
Sulphonic AcidI

0 054Kg

Iso Tridecanol Ethoxylatod.{so
'l ridccyl Alcohol
I-utensol 'l'O 108/'IO 6/T0
3/'rO 12 Marlipal O l3-109/O
13-50/ ol3-30/o 13 60

0 059Kg

んシ 包 _F_

―

ト



I・llbcntin- 1 100 90%/ 「-050/

1-030

Packing Matcrial
As pcr
policy, if
applicablc

5 BckH(R)II. 2999 M3
(Emulsion    or    Siliconc
FluidDimcthyI Polysloxanc)

lKg Wackcr PDM siloxanc{ Poly
Dimcthyl Siloxane)

0 5950Kg

Iso 'l ridecanol Ethoxylated./Iso
lridccyl Alcohol
Lutcnsol 'lO 108/fO 5/TO
6/T0 3lTO 12 Marlipal O 13-
r 09/o t3-50/ ol3-30/0 13-60
Imbcntin- 1' 100 90%/T-050/ T
010

0 0350Kg

Wackcr Silazanc HMN
{Hcxamethyldislazanc }

0 00177Kg

Sodium Bcnzoate 0 0045Kg

CITRIC ACID ANHYDROUS
2-Hydroxy   l,2,3   Propanc
TricaboxyHc Acid

0 0033Kg

RHODICARE T ( Xanthan
Gum) 0 0013Kg

HEXAMETIIYI_DISI1 0XANE 0 00008Kg

Packino Matcrial
As pcr
policy, if
applicablc

6 Bcヽil( R)HI´ 2999M3
(Emulsion     of    Siliconc
Flui″DimcthyI Polys10xanc)

Wackcr  PDM  Siloxanc/EXT
LINEAR/EXT LINEAR{ Poly
Dimcthyl Siloxanc}

0 595Kg

Iso l ridccanol じthoxytatcυ lso

Tridccyi            Alcohol
Lutcnsol T0 108′ T0 5/TO
6/T03/T012ヽlarlipa1 0 13-
109/0 13-50/01330/0 13-60
1nlbcntin― T10090%ノ T-050/T_
030

0 0350Kg

Wackcr Silazanc HMN
Ilexamcthyldislazanc 0 00177Kg

Sodium Benzonatc 0 0045 Kg

CITRIC ACID ANHYDROUS
2-1lydrOxy   l,2,3   Propanc

Tricaboxytic Acid
0 0033Kg

RIIODICARE 1 ( Xanthan
Gum)

0 0013Kg

HEXAMETIIYI DISILOXANE 000008K8

Packing Matcrial As
policy,

pcr

if

||

人ノ″た場_
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7 Bcis‖  ( R)uI. 9819
(EmulsiOn   OF  sHicOnc
Flui″ Dimethダ POlysloxanc ITttIメ喘設alllXanC{ P°″

applicablc

lKg
0 440Kg

Iso TridccanOI Ethoxylatcd71sO

THdCCプ         Alcoh01
Lutcnsol To lo8月 0 5/TO
6/T03/T0 12 Marlipa1 0 13-
109/013-50′ 0133υ 013-60
1mbcntin― T loo 9o° /。/T-050/T―
030

0 0470Kg

Marlon AS 3/ Riodacal SS A/R
{Lincar Alkyl Benzenc

-Sulphonic Acidl
0 0377Kg

2- Mcthyl- 4- Isothiazolin 3-onc
5 Chloro-2- Mcthyl 4
Isothiazolin 3-onc Kathon CG
&Iicrocare ITO

0 00113Kg

Packing Matcrial
As

policy, if
applicable

8 Bdζl( R)ADM 331
(EmulsiOn Of Amino SnicOnc
Flui″ Amino P01ysHOxanc) lK8 Ж鵠 1盤∫″

‐可おし 0 348Kg

獣鰭:x£あ
Ю(〕 m°hメ

0 00894Kg

Silanc Pc 122γ Gcinosil GF
95/Silanc usI D1311/ JH_ノヽ
602  Silanc  cOupling  Agcnt

総器i尉樹mc;Ю
pメ

|

0 00363Kg

CITRIC ACID ANHYDROUs

訛:蹄c鷲』
β hOpallC 0 00417Kg

Sodium Bcnzoatc

Hl'XAヽ4ETHYF´ DISII oxANE

0 0046Kg

000002K8

DI〕HYQUART A CA
Cctrimoniuln Chloridc 0 010Kg

Packing Material
As

policy, if
applicable

9.Powcrsoft (R) 270
(Emulsion of Amino Siliconc
Fluid,/Amino Polysiloxanc) lKg 当TIIメ喘性al∬Xanc{PO″ 0 383Kg

Iso lridccan01 Ethoxylatcd71sO

rridccyl              AicOh01

l utcnsOI To lo8/T0 5/T0
6/T03/T012 MarHpal o 13_

10%01■50/01330/01360

O185Kg

ベノン だク^_、

…

1鷺夏憾黒粽 軸 &吾
負tヨ ■1[Ч !、

Mぃにいだゴ

饉 :工訥υOyOg BhaWbご e`w odい

|



Imbcntin― T1009oツ 6′T-050/T―
030

Silanc PC 122γ Gcinosil GF
95ノSnanc usI D1311/ JH_A
602  Silanc  Coupling  ′ヽgcnt

(Amino Ethyl Amino Propyl
Mcthyl Dimcthoxy Snanc)

0 0137Kg

HEXAMl,rllYLDISH OXANE 0 00005Kg

PackinB Matcrial
As pcr
policy, if
applicable

10. Wacker (R) Finish CT
l83D / Wacker (R) Finish CT
t90M
(Emulsion of Amino Silicone
Fluid/Amino Polysiloxane)

lKg

Wackcr PDM Siloxanc{ Poly
Dimethyl Siloxane)

0 01778Kg

Lutensol XL 8o/Lutensol XL 50
Mono{2 Propylheptyl}, cthcr,
pollmer with Oxiranc

0 0869Kg

IsO rridccanol Ethoxylatc″ Iso

Tridccy1             /ヽ lcOh。 1

Lutcnsol T0 108/T0 5/TO
6′T03/T0 12 Marlipa1 0 13-
10%0 13-50/ 01330/0 13-60
1mbcntin―  1 10090%/1-050/「―

030

0 0188Kg

Silane PC 1220/Geinosil GF
95/Silanc USI Dl3ll/ JH-A
602 Silanc Coupling Agcnt
( Amino Iithyl Amino Propyl
Methyl Dimcthoxy Silanc)

0 0089Kg

HEXAMI:HiYLDISI_OXAヽ L 0 00001Kg

Packing Matcrial
As per
policy, if
applicablc

I l. Wackcr (R) Finish CT
933E (Emulsion of Amino
Siliconc Fluid/Amino
Polysiloxane)

lKg Wacker PDM Siloxanc{ Poly
Dimcthyl Siloxane)

01606

Lutensol XL 8o/Lutensol XL 50
Mono{2 Propylhcptyl}, cithcr ,

poll'mcr with Oxiranc
0079

Iso Tridccanol Ethoxylatcdノ Iso

Tridccyl            Alcohol
Lutcnsol T0 108/T0 5/TO
6/T03/T0 12 Marlipa1 0 13-
109/01350/013-60 1mbcntin―

T10090%/T-030

00168

Silanc PC 122α Gcinosil GF
95/Silanc じSI D1311/ JH― A 00081

10
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( Amino Irthyl Amino Propyl
Mcthyl Dimcthoxy Silanc)

HEXAMETHYI_DISI_OXANE 000001

Pluronic F 127 Prill I
Poloxamer 407l Synpcronic PE
ft127 (Flake) 0.0412Kg

Packing Matcrial
As

policy, if
applicable

12. Wctsoftl (R) 237 Conc
( Emulsion of Speciality
Polysiloxarc) lKg

Wctsoft NII 809/ Wctsolt NE
810/ Wackcr Intemlcdiate C
404/Wackcr Intcrmcdiatc C 405
{Specialty Polysioxanc}

0.70 )Kg

Packing Matcrial
As

policy, if
applicable

13. Wctsoftl (R) 333 Conc
( Emulsion of Speciality
Polysiloxane) lK3

Wetsoft NE 809/ Wctsoft NE
810/ Wackcr Intermcdiate C
404/Wacker Intermediatc C 405
{Specialty Polysioxanc}

0113

Lutcnsol 8o/Lutensol XP 50
Poly{Oxy 1,2 cthancdiyl} alpha
2 Propylhcptyl, omega hydroxyl
2 Propylhcptanol

0.0l2lKg

BAYPRET USV ( Modified
Polycther, Aqucous
prcparation)

0.1645Kg

2- Methyl- 4- Isothiazolin,3-one
5 Chloro 2- Mcthyl- 4
Isothiazolin-3-one Kathon CC
/Microcarc ITO

0.00lKg

Packing Matcrial
As
policy, if
applicablc

14. Bclsil (R) HL 2899
(Emulsion of Siliconc
Fluid/Dimcthyl Polysiloxanc) lKg Wacker PDM Siloxanc{ Poly

Dimethyl Siloxanc) 0577

Wacker Silazanc llMN
Ilcxamethyldislazane 00017

HEXAMETHYLDISILOXANE 000009

PLURIOL I:200 000498

Pluronic 1.- 127 Prill /
Poloxamer 407l Slnperonic PE
/1.)21 (Flake) 0.0299Kg

RHODICARD T ( Xanthan
Gum) 000166

4"/ / /tn,,-,.n -
fe?,1q <tqrt,r ott.lP KUMAR
<m q-s!ft-,I{rf ftA.l "elq(i 

DY. DGil
f.,]ei =;Tqrt,ralre-\ m- {"--,/ DGF}'

,rf!*.."rr Fii €_r,."I rarfrq
Mlnistty cf cbmms:? g lnquslry

siarq .r{i' nE r{cmr '
Udyog Bhswen' New Erouil

11
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CH RIC ACID ANHYDROUS
2-Hydroxy    l,2,3   Propanc

lricaboxylic Acid

Casc No.:341724/87-

ALCl′ 2018

18器島掲500H4‐ 7AMlν

Sodium Bcnzoatc

Par● Namc SUMILON
POLYES「ER LIMITED

RLA Filc

i52/24/040/00046/7ヽ 1ヽ16/

IMcct No/Datc 4/87    status:

ALC1/2019          1DeFerred
19062019

1Lic No′つatc 5210041639 1
23092015             1

Decision : Thc committcc considcrcd thc casc as pcr agcnda and notcd that clarification for fixation of
norms was sought from RA and the samc is awaitcd. Thercfore, committee dccided to rcmind thc RA and
dcferrcd the casc.

Casc No.:342724/87‐

AI′ C1/2018

HQ Filc

:01/87/050/01148/AM19/

Case No:344/24/87-

ALC1/2018

1lQ Filc

i01/87/050/01150 AM19/

Pa●y Namc NAVRATAN    Mcct No/Datc 4/87-
SPECIALTY CHEMICALS   AI´ C1/2019

Status:
Deferred

LLP

RLA Filc
:08/24/040ノ00209/ノ Mヽ16/

19062019

iお ヽ。わムtc o急 lolb`18′     ~
06 102015

Decision : 'lhc committce considered thc case as pcr agcnda and notcd that clarification for fixation of
norDs was sought from RA and the samc is awaitcd. fhcrcforc, committcc dccidcd to rcmind thc fu{ and
defcrrcd thc casc.

Case No:27/24/87‐ AIッC1/2018 Pary Namcヽ イACRO
POLYMERS P LTD

Mcct No/Datc 4/87-

ALC1/2019
19062019

Lic No′ Datc:0810136316
15102015

RLA Fnc
:0872″ 040/00174/AM16/

Pamり Namc MACRO
POLYMERS P LTD

RLA Filc

:08/24/040/00200/′ Mヽ16ノ

Palty Namc MACRO
POLYヽ4ERS P LTD

RI´A FHc
:08/24/040/00221′′ヽ1ヽイ16/

Status:
Defcrred

弓 83:5α∞8ンAM膨
Decision : 'lhc committee considered thc casc as pcr agcnda and notcd that clarification for fixation of
norms was sought from RA and thc samc is awaitcd. Thereforc, committee dccidcd to rcmind thc RA and
dcfcrrcd thc casc.

21

Mcct No/Datci4/87-       ‐status:
ALC1/2019          :DeFerrcd
19062019             1

Lic NO′ Datc 0810136317
15 102015

Mcct NO′Datc:4/87-       status:

ALC1/2019          ‐DeFcrred
19062019            ‐

I_ic No′Datci0810136333
19102015            1

Decision :'lhc committce considcred thc case as pcr agcnda and notcd that clarification for fixation of
norms was sought from RA and thc samc is awaitcd. -l'hcrcforc, 

committcc dccidcd to rcmind thc RA and
dcfcrrcd thc casc.

Casc NO:345724/87-

ALC1/2018

22

HQIヽ lc
:01/87/050/01151/ノ Mヽ19/

RA may take consequential action as per policy / procedures

12



Decision : Thc committce considcrcd thc casc as per agcnda and notcd thar clarificarion for fixatron of
norms was sought from RA and thc samc is awaitcd. Thcrcfore, committcc decidcd to rcmind the RA and
dcferrcd thc casc.

Case N● :347/24′ 87‐
ALC172018

HQ Filc

i01/87/050/01153/AM19/

Casc No:391/24/87-

AI′C1/2018

HQ Filc

25 101/87/050/01197/′ Mヽ19′

Casc No:182/24/87-

Al.C1/2018

HQ Filc

101/87/050/00988ノ ′ヽM19/

PaHり Namc MACRO
POLYMERS P I´TD

RI.A Filc

:08/24/040/00213/AM16/

Party Namc MACR0
POLYMERS P LTD

RLA Filc

:08/24/040ノ00217/′ Mヽ16/

RLA F‖ c
:24ノ 2″040/Ooo2α ソヽM16/

RI´A Filc

.07ρ 4/040/oo247Aヽ 416/

RI´A FJc
i07/24/040/00246/′ Mヽ16/

lヽcct No/Datc:4/87-     stattls:

AI´C1/2019          DeFcrred
19062019

Lic No/Datc:0810136419

02 112015

Decision : Thc committce considcrcd thc case as per agcnda and noted that clarification for fixation ofnonns was sought from RA and thc samc is awaitcd. Thcrcrore, committcc dccided to remind the RA anddcfcrrcd thc case.

Case No:349/247787‐

I  AI,C172018

24193):50/01155/AM19/

1ヽ4cct No/Datc:″ 87-

ALC12019
19062019

Status:
Deferrcd

Status:
Deferrcd

Status:
Deferrcd

Status:
Deferred

Lic No/Datc10810136420

02 112015

Decision : The commiftcc considcrcd thc case as pcr agcnda and noted that crarification for fixation ofnorms was sought from RA and thc samc is awaitcd. 'rhcicfore, committee dccidcd to remind the RA anddcfcrred thc casc.

Pa●y Namc:RAVJI KHODA  Mcct No/Datc″ 87
AND SONS            AI.C12019

19062019

Decision : Thc Committcc considcrcd thc casc as per agcnda and dccided to issuc dcficiency lettcr to theauthorization holdcr for submission ofthe following inforriation ana a"f".r"O ,f.," 
"u.",_

I´ic No7Datc:2410041858

03 112015

Lic No/Datc:071010901o

05 112015

a)Dctails oflmport Itcm indicating namc and technical charactcristics

Party Namc: SYNI HIITIC Mcct No/Date:4/g7_
PACKERS P LTD AI,C|I2OI}

19.06.2019

Decision : rhc committcc considcrcd thc casc as pcr agcnda and notcd that clarification for fixatron ofnorms was sought from RA and thc same is awaircd. 'rheicfore, committee dccided to remind the RA anddcfcrrcd thc casc.

ICase No:183/24/87-

IAIンC172018

″19棚:5α∞%ツAMツ

Patt Nalllc SYN I HETIC   Mcct NO/Datc:4/87
PACKERS P LTD         AI.C1/2019

19062019

Lic No Datc:0710109009

05 112015

Dccision : Thc commincc considcrcd thc casc as pcr agcnda and notcd rhar crarificarion for fixarron ofDorrrs was sought from R  and thc same is awaitcd. 'r'heicforc, committec dccided to rcmind thc R_r ari-ddefcncd thc case.

婦 ″′ι_ヵ、どた、



Casc No.:19/24/87‐ ALC1/2018 Pary Namc MACR0
POLYMERS P ITD

IMcct No/Datc″ 87
ALC1/2019
19062019

Lic No′Datci0810136548
1911 2015

Status:
Defcrred

28 1911):50/00825/AM19/

?913脇50咄ηAM 9

Decision : The commiftcc considered thc casc as pcr agenda and notcd that clarification for fixation of
norms was sought from RA and the samc is awaitcd. Thereforc, committcc decided to rcmind thc RA and

RLA Filc

:08/24/040/00231/AM16/

RLA Filc

108/24/040ノ00278/AM16ノ

Patt Namc:RAllINA
PACKACING INDIA
PVT LTD,

RLA Filc
107/24/040ノ00275/ノ Mヽ16/

dcFcrrcd thc casc

Case No:21/24/87‐ ALC1/2018 Party Namcヽ 4ACR0
POLYMERS P ITI)

Mcct No/Datc14/87-      status:

ALC1/2019          DeFcrred
19062019

1´ic No′つatc10810136547
19112015

Mcct No7Datc:″ 87-      status:
ALC1/2019          DeFcrred
19062019            ‐

Lic No/Datci07101 09070

23 112015

Decision : Thc comtnittcc considcrcd lhc casc as pcr agcnda and notcd lhal clarification lor fixalion of
norms was sought from RA and thc samc is awaitcd. 'l-hcrcforc, committcc dccjded to rcmind thc RA and
dcfcrrcd thc casc.

Casc No:348/24/87-

AlレC1/2018

30 HQ rilc
i01/87/050701154/Aヽ119/

Decision : The committce considered the casc as pcr agenda and dccided ro defcr
cxamination ofthe case by l cchnical Expcrt(Consultant) {SK}

Mcct Noノ Datc:4/87-

AI Clノ 2019
19062019

Lic No/Datc 0810136627

03 122015

thc mattcr for

Status:
Deferred

Casc No.:40/24/87-ALC1/2018 Pary Namc KAYPEE
POLYMERS

Case No:22/24/87‐ AI′C1/2018 Parけ Namc MA(:RO
POLYヽlERS P ITD

Decision : The committcc considcrcd the casc as pcr agenda and notcd that clarification for fixation of
norms was sought from RA and the same is awaitcd. -Ihcrefore, 

committcc dccidcd to remind thc RA and
dcferred thc casc

HQ Filc

:01/87′ 050/00828/AM19/

Mcct No/Datc14/87-       status:

AI´ C1/2019          DeFerred
19062019

Lic No/Datc1081 0136668

Decision : Thc committec considered the casc as pcr agenda and notcd that clarification for fixation of
norms was sought from RA and the saDc is awaitcd. 'l'hcreforc, committcc dccidcd to rcmind thc RA and
dcfcrrcd thc casc.

劉13昴:5υ∞解αAM V
RLA Filc

108/24/040/00297/AM16′

RLA Fnc
:08/24/040/00255//ヽ M16/

RLA Filc
:08/24/040/00290/ノ Nヽ116′

07 122015

IHQ Fnc
101/877050/00830/AM19/

Casc No:24/24/87-ALC172018 Patt Namc:MACRO
POI Yヽ4ERS P ITD

Mcct No/Datci4/87-    Status:
ALC1/2019           Delerred
119062019

1Lic No/Datc10810136669

07 122015

14 &/ t /t--,-,,--



Dccision : 'rhe committee considcrcd thc case as pcr agcnda and noted that crarification for fixation ofnorms was so'ght from RA and thc samc is awaited. 'r'hcicforc, committcc dccidcd to rcmind thc RA anddclerrcd thc casc.

I  Casc No:28/24/87‐ AI.C1/2018 Par●7Namc MACRO
POLYMERS P LTD

RLA Filc

:08/24/040/Oo253′AM16/

Pa■y Namc TECA
INDUSTRIES LTD

RLA Filc

102/24/040/001591ヽNf16/

RLA Fnc
i08/24/040/00310/Aヽ116/

Mcct No/Datc:4ノ 87-

Al´ C1/2019
19062019

Status:
Deferred

1418謝:50700錦″AM 9 I′ic No Datc:0810136667

07122015

Lic NO Datc:0810136784

28 122015             1

Decision : 'l'he committee considcred the casc as per agcnda and notcd that clarification for fixation ofnorms was sought from RA and thc same is awaited. I'hciefore, committec dccided to remind the RA anddcfcrred thc case.

4ヽcct No/Datc:4/87-       status:

AI´ C1/2019         DeFerred
19062019

1ic No/Datc:0210206358

15122015

Dccision : 'lhe commiftec considcrcd the casc as pcr agenda and notcd thar clarificatron for fixation ofnorms was sought from RA and thc same is awaited. 'r'hcicforc, committee dccidcd to remind the RA anddcfcrred thc case.

Party Namc: SYNTIIII'flC Mcct No/Darcj4/87
PACKERS P t,,TD ALCII2O)g

19.06.2019

RLA Fil; Lic. No/Datc:0710109 t79:07/241040100314/AMt6l I8.12.2015
Decision : 'rhc committce considcrcd rhc casc as per agcnda and notcd that clarification for fixation ofnorms was so.rght from RA and thc same is awaitcd rhcicfore, committce dccidcd to .e.ind th;-RA";;dcferred thc casc.

Case NO:56/24/87‐ ALC1/2018

HQ Filc

:01/87/050/00862 Alヽ 119/

Case No:360/24/87‐

AI′C1772018

HQ Filc

:01/87/050/01166/A:ヽイ19/

‐
 ‐Case No:23/24/87‐ ALC1/2018 Partv Namci MACRO

POLYヽ4ERS P I_TD

1718昴譴α∞糊AⅧ
"

RLA Fnc
:08/24/040/00327/AM16/

4ヽcct NO/Datc14/87-

AI C1/2019

19062019

Lic NO Datc10810136782
23 122015

Status:
Deferred

Status:
Deferred

DccttOn:Thc com面
“
cc cOn● d∝cdmccaw I∫

7選:胤「:11器l舅:c:計l驚罵ふ謄設t∬ll:胤よ騰】]ぎ・
°m RA andttc mmc k awat

‐  Case NO.:36/24/87‐ ALC1/2018 Party Namcヽ 4ACR0      1、ィcct No′つatc 4/87-
POI YMERS P ITD        AI_C1/2019

19062019

党‖3昴:5υ∞鉾νAmシ

Status:
Dcferred

I DeddOn:Thc cOm価 tcc cOn●dc“d山c ca“ aFT選
:胤「::』器l此:c選謝l驚器ふ∬設ち∬

‐  1:iliclTcilI皇ltfl°
m RA and tllc samcヽ a、valt

尽″れ2__
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Case No:350/24787-

AI.C12018
Paゥ Namc MACRO
POLYMERS P LrD

RLA Filc

:0424/040/oo12″AM16/

Mcct No/Datc:4/87_

ALC1/2019
19062019

Status:
Deferrcd

10 HQ Filc 
M Fll" Lic.NoDarc:O8 t0 86797" 0t ttlllsotlt 156/ AMtg/ :08t24/040/003071 AMt 6/ ii.'t'r.zOt s

Decision : Thc committee considcred thc casc as pcr agcnda and noted that clarification for fixation of
:$Ir.Xii,".""rr.-"lt 

from RA and rhc samc is awaitcd. Thcicforc, .orrnirt". dccidcd to remind the RA and

Case No:351/24/87-
ALC1/2018

“18謝:5αmお7Amツ

Case No:352/24/87-
I  ALC172018

4113島サ:50/01158AM19/

ALC1/2019
19062019

I_ic No/Datc:0410161475

30122015
Decision : Thc committcc considcred thc case as pcr agcnda and noted that clarification for fixatron of
;$ff"Iil".."J$, 

from RA and rhc samc is awaircO. 
.rhcicrorc, cur.iii"" a""ia"a to remind the RA and

AI´Cl″o19
19062019

Status:
Deferred

Status:
Deferred

Parり Namc sRFI´ IMITED  Mcct No/Datc:″ 87

Case No:356′ 24/87‐
ALC1/2018

11Q Filc

101/87/050/01162/AM19/

lCase No.i378124ltt7
AI-Ct/2018

HQ Fiie
:0 1 /8'1 /050/0 I I 84t A\4 t9 i

Case No:29/24/87‐ ALC1/2018

‐HQ Filc

■01/87/050/00835/Aヽ 419/

RI´A Fttc

:04/24/040/oo127/ノ Mヽ16/

Paty Namcl BASRUR
IJNISEAI´ PRIVATE
ILIMITED,

RLA Filc

107/24/040ノ 00342/ノ Mヽ16/

Party Namcl sHREI,

TIRUPATI PoLYPACK

RLA Filc

:24/24/040/ooo38/′
iヽヽ(16/

Pary Namci POI YI.InlK

POI.YMERS(INDIA)
LIMITED

IRLA Filc

:08/24/040/00368/AM16/

Lic No′Datc:o410161476
30122015

Mcct No Datci4/87-

AI.C12o19
19062019

Lic No Datc:07101o9244

08012016

Mcct NO/Datc:″ 87-
ALCi/2019
■9062019

Lic NO′Datc:24100419o9
2201 2016

Decision : The committcc considcrcd thc casc as pcr agcnda and noted that clarification for fixation of
;J#"Iilr"..""ttr 

from RA and thc samc is u*uit"a. rr,"?"ior", ;;;;;" dccided lo rcmind rhe RA and

Status:
Deferred

Decision : The committcc considcred the case as pcr agenda a,,,d notcd that clarification for fixation of
:$[..Xil..Trr"i, 

from RA and thc same is 
"*uit.a. r.r,"i"io*, ;;';;i;" dccided to remind the RA and

Status:
Deferred

Decision : The committcc considcrcd the case 
.as 

pcr_ agenda and notcd thar clarificarion for fixation of
:$];Iil'"r""Jrr.lt 

from RA and rhc same is u*uit"a. .r.tJ"io.., ;;-,,;l;;; dccided to rcmind the RA and

Mcct No/Datc:4/87- Status:ALCI/2019 Deferred
19.06.2019

Lic.No/Darc:081 0 t 37073
25.0 ) .2016



Decision : Thc committee considcrcd thc casc as pcr agcnda and notcd that clarification for fixation ofnorms was sought from RA and thc same is awaited. 'I heieforc, committce dccidcd to."rina tr," ne-unadeferrcd the casc.

Case No=57/24/87‐ ALC1/2018 PaO Namcl MACR0
POLYMERS P LTD

Mcct No/Datc:″ 87-

‐ALC1/2019
119062019

Lic No7Datc:o810137390
110032016

Mcct No/Datc 4/87-

ALC12o19
19062019

Lic No′Datcio810137402
11032016

Mcct No/Datc:4/87-

ALC12o19
19062019

Lic NO/Datc:o810137404
11032016

4ヽcct No Datc14/87_

ALC1/2019
19062019

Lic NO/Datci0810137405
11032016

Status:
Deferred

45 191)サ
:50/00863/AM19/

HQ Filc

101/87/050/00809/AM19/

RLA Fnc
i08/24/040/Oo407/AM16/

RLA 11lc

108/24/040/Oo365/Aヽ116/

RLA Fnc
i08/24/040/Oo366/′ Mヽ16/

RI.A Filc

:08/24/040/oo353′′ヽ 1ヽ16/

Declslon : l hc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that clariflcatiOn for nxation of

nonlls、vas sOught FrOm RA and thc salllc is a、 vaitcd ThcrcfOrc, cOmmittcc dccidcd tO rcmind thc RA andl
dcfcncd thc casc

Case No:3724/87‐ ALC1/2018 Party Nainci MACR0
POLYヽ4ERS P LTD

Status:
Dcferred

Decision : Thc commltlee considercd the casc as pcr agenda and norcd that clarification lor fixation of
;;;l;l;."""rrr"1, 

from RA and the samc is awaired. Theicforc, ;"_;i;" dccided to remind thc RA and

Casc No:4/24/87‐ ALC1/2018 Par″ Namcl MACRO
POLYヽイERSP ITD

RLA Fnc

Statusi
Dcferred

I DedJOn:Thc cOm扇
“

∝ cOl滞
翌1よlttiT71誓 :胤「 :認

DiCd that clariflcatiOn fOr flxation Of
‐  norms was sOught f10m RA and

nittcc dccidcd tO rcmind thc RA and
dcrcrrcd thc casc

HQ Filc

:01/87/050/00810/AM19/ :08/24/040/Oo354 Aヽ116/

Casc NO:5724/87‐ ALCl′2018 Palty Namc:MACRO
POLYMERS P ITD Status:

Deferred

'813銚
5α∞田νAM,

・ 1穏耽5"∞
“
yAⅦツ

Decision : 'Ihc committcc considered thc casc as pcr agcnda and notcd that clarificarlon for fixation ofnorDs was soughr fto,, RA and thc samc is awaitcd. ThJcforc, ;;-;ii;" dccided to rcmind thc RA anddc[crrcd thc casc

Caseヽ0:49/24/87 ALC1/2018 Pary Namc:MACR0

POLYMERS P【 II)
4ヽcct NO/Datc:4/87-

ALC1/2019
19062019

Lic NO/Datc:0810137403

11032016

Status:
Deferred

Decision : Thc committce considercd thc casc as per agcnda and notcd that clarification for fixation of
:$ff.X1i.".."J,-"i, 

from RA and thc samc is awaircd. t.hc;ci;r;, ;;;;i;;. decidcd to remind thc RA and

A*l I /u-,_..,o..17



Status:
Deferred

50133憾
5α00864ハM19/  1説ガ::υ0035αAM iタ  ヤξぶ猛lα0810137427.

DeddOn:Thc cOm品
“
cc cOnSdcКd山ccぉ c as占

総胤「::謂il:号lc:詰11器ふ〃設l∬‐::肌『籠】轟,・
°m M and hc mmc、 a面0

Case NO:58724ノ 87-ALC172018 Parけ Nanlc:MACRO
POLYMERS P ITD

Case No.:47l24l87-ALCl/2018 party Namc: MACRO
POLYMI]RS P. I,']-D

Mcct No/Datci4/87-

AI.C1/2019

119062019

Mcct No Datc:″ 87-

IALc1/2019
19062019

Lic NO Datc:0810137429  ‐
15032016

Mcct No/Datα 4/87    statu鶴
AI´ Ci/2019          DeFcrred
19062019

Lic N07Datc:0810137430

15032016             .

Mcct NO Datα ″87    status:
ALC1/2019          ‐DeFerred
19062019

Lic NO/Datc10810137426

15032016

Status:
Deferred

51133):50/00853AM19/

Case No.:48/24/87ALC1/2018 Pary Namc:MACRO

POI´ YMERSP I´ TD

‐RLA Filc
108/24/040/oo3611NM 16/

RLA Filc

:08/24漁Э40/Oo358/AM16/

RLA Filc

:08ノ 24/040/003621ヽ M16/

RLA Fnc
:08/24/040/Oo355/′ Mヽ16/

Party Name: ROLENT pLAST
INDIA PRIVATE I-IMITI]D

RLA Irile
:24 /24/ 040 / 0004 s / AM 1 6 I

Decision : Thc commiftcc considcred thc casc as per agcnda and notcd thar clarification for fixation of
:$ff"1n.."J.-J, 

from RA and thc same is awaircd. Thcicforc, ;"_;ii;" dccided ro remind thc RA and

Decision : Thc committce considercd thc casc as pcr agcnda and notcd that clarification for fixation of
:;;;;llir"."""r.r"ir 

from RA and the same is a*uir"a. rl".i"rorc, ;;;;ii;" dccided to rcmind thc RA and

Casc No:50/24/87‐ ALC1/2018 Partv Namc:MACRO
POI´ Yヽ
`ERSP I´
TD

HQ Fic
:01/87/050/Oo854/AM19/

HQlヽ iC
:01/87/050/Oo858/Aヽ419/

Casc NO:370/24/87‐

AI.C1/2018

11Q lヽ Ic

:01/877050/01176/′ Mヽ19/

53尾38帰5υ0085欽Ml%
Decision : Thc committcc considercd the casc as pcr agcnda and notcd that clarification for fixation of
ffiI:Iilr.",..r"" 

from RA and rhe same is awaitcd. rhc;c,;, ;;;;j;;" dccidcd to remind the RA and

Cascヽ 0:52/24/87‐ AI´C1/2018 Party Namcヽ 4ACRO
POIYMERS P I_TD

Mcct No Datc:4/87-

ALC1/2019
19062019

Lic NO Datc:0810137428

15032016

Mcct No/Datci4/87_

AI.Clρo19
19062019

1´ic NO/Datci241 0041933

16032016

Status:
Deferred

Decision : 'fhc committcc considercd the casc as pcr agcnda and noted thar clarification for fixatron of
:$:I;ff"r""Jrr"i, 

from RA and the same is awaitcd .rhc;ci;, ;;;;l;;" decidcd to remind the RA and

Status:
Approvcd‐55

Ltt /zo-.,...-"^

・」
¨
　
Ｍ



Decision : The committcc considcrcd thc case as per agcnda and decidcd to ratify the license as undcr:

EXPORTITEM QTY lMPORTITEM quantity
SUCT10N PVC IIosE PIPE

100MT PVC RESIN 65M I

CPヽV 25ヽ4T

EPOXYDISED SOYAI〕 LAN
OIL(for industhal usc cpoxy

plasticizcr/stabilizcr)
11ヽ4T

(AL(lltjM POヽvDER 9ヽイI

RA may take consequential action as per policy / procedures

Caseヽ 0■ 60/24/87 AI C1/2018 Pany｀ anlc MACRO
POLYMERS P ITD

4ヽcct NO Datcl″ 87-

ALC1/2019
19062019

Lic No′つatc:0810137538
29032016

Mcct No Datc:4/87-       status:

ALCi/2019          1DeFerred
19062019

Lic NO Datc:0810137536  1

29032016

Status:
Deferrcd

弓33掲5υ∞%αAm"

HQ Fnc
i01/87/050/00851/AM19/

RLA Filc
:08/24/040/Oo408/AM16/

RLA Fnc
108/24/040ノ 00346/7ヽM16/

RLA「 Hc
:08/24/040/Oo4031ヽM16/

Decls10n :Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that ciarincation for ixation of

norms was sought f10m RA and thc samc is awaitcd ThcrcfOrc,cOmmittcc dccidcd to rcmind thc RA and

dcFcrrcd thc casc

CaseヽO:45/24/87-AI.C1/2018 Pally Namc MACRO

POI´YMERSP I.TD

Decision : 'lhe committcc considctcd thc case as pcr agcnda and noted that clarification for fixation of
:$#"ffi.:J$f, 

from RA and thc samc is awaitcd. rhcicfore, ";.;ii;" decidcd to r"*ira tr," ne-una

Status:
Dcferred

5S T9 lll: RLn Filc Lic.No'Darc:08t0r37517-" :01/87/050/00861/AMts/ .OB:24/O4OIOO37t/AM16/ 
li.Or.rO.,S

Decision : Thc committec considcrcd thc case as pcr agcnda and noted that clarificatjon for fixation of
:;;Lr"Iil.:lt"t, 

frorn RA and thc same is awaitcd. Thcicfore, 
"ornrni,,"" 

decidcd to *rniJ,i".na-.ra

‐  Case No:55′ 24/87-ALCl′2018 Palty Namc:MACRO
I                       IPOLYMERS P LlD

Case No:6/24′ 87-ALC1/2018 Pany Namci MACRO

I                       IPOLYMERS P LTD

4ヽcct No/Datc:″ 87-
ALC1/2019
19062019

Mcct NO/Datc14/87-

ALC1/2019
19062019

Status:
Defcrred

f913謝:50∞鉤独Mp I´ic No/Datc:0810137550  1

30032016

::l∬cy詭:患ltTT貯
∬滞11ょlttiT∫T組胤「::淵lttc僣譜l電器ふ[設l∬

‐
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Ｆ
Ｌ
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Ｆ
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Case No:4α 24′87-AI′ Cl′2018 Party Namc:MACR0
POI Yヽ4ERS P LTD

HQ Filc

:01/87/050/00852/AM19/

HQ Filc
:01/87/050/Oo865/AM19/

RI.A Filc

i08/24/040/Oo364/′ Nヽ116/

RLA Fnc
:08/24/040/Oo347/AM16/

RLA Fnc
:08/24/040ノ003487AM16/

RLA「 ilc
108/24/040/00432/AM16/

RLA Fnc
:08/24/040/00415 AM16/

Mcct No′Datc14/87-

ALC1/2019
19062019

Lic No′ Datc:0810137547
30032016

4ヽcct No/Datc:4/87-

ALC1/2019
19062019

1´ic No′つatc:o810137606
05042016

Mcct No/Datc:4/87-

‐ALC1/2019
19062019

Lic No Datc:0810137607  1

05042016

Mcct No/Datc:4/87-

AI(:1/2019

19062019

Lic NOわ acЮ 8101Jウ 605

Mcct No/Datc:4/87-

ALClノ2019
19062019

I-ic.No/Datc:08 I 013 7546
30.03.20l6

Status:
Deferrcd

Decision : Thc committce considercd thc case as pcr agcnda and notcd that crarification for fixation ofnorms was sought from RA and the samc is awaitcd. Theicfore, committce decidcd to ."mina tt" na unadcfcrred thc casc.

Casc NO:51/24/87-ALC1/2018 Pany Namc lヽ 4ACR0
POLYMERS P LTD Status:

Dcferred

6113昴
:5α00857AMl%

Dccls10n : Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that clarincation for rlxation of

norms was sOught f10m RA and thc samc is awaitcd lhcrcfOrc,committcc dccidcd tO rcmind thc RA and

dcferrcd thc casc

Mcct NO/Datc:4ノ 87    statuζ
AI´ C1/2019          DeFerred
19062019

Lic NO/Datc:0810137604

05042016

Casc No:59/24/87‐ ALC1/2018 Party Namc MACR0
POLYヽイERS P I.TD

Decision : Thc comD ittec considcrcd the case 
.as 

pcr agcnda and noted that clarification for fixation of
;;;ff"Iil.3:ltfrom 

RA and the samc is awaitecl. .rheicforc, 
"o.;;;" decidcd to.".i"d th; RA.;;;

Case No:7/24/87-ALC1/2018 Paly Namc MACR0

PO【 Ýヽ4ERS P LTD Status:
Deferrcd

Status:
Dcferred

Status:
Deferred

“19航50咄 BAИッ

“t3翻譴α∞田″AⅥ労

Casc No:8/24/87‐ ALC1/2018 Pa● y Namc MACR0
POLYMERS P LTD

Decision : Thc committce considered the casc as pcr agenda and noted that clarification for fixation of
;;;1.";lil":Jgn, 

from RA and thc samc is awaircd. Thc;efore, c.r.lii"" a"",a"a to rcmind thc RA and

Decision : Thc committcc considcred thc casc as pcr agcnda and noted that clarification for fixation of
;;;I:;/il.""j:rJ, 

from RA and the saDc is awaited .r.hcicforc. 

";.;*"; dccidcd to re.tna tt," ne ana

Casc No:53′ 24787‐ ALC1/2018 Par″ Namci MACR0
POI´YMERSP LTD

HQ rilC                 RLA lllc

20



Decision : The committcc considcred thc case as pcr agcnda and nolcd lhat crarificatron for fixatron ofnorms was sought from RA and thc samc is awaitcd. Thcicforc, committcc dccided to.cmind thc RA anddefcrrcd thc casc.

:01/87/050/0085ツAM19/ 108た4/040/00438/AM16/ 05042016

Casc No:54/24/87‐ ALC1/2018 Parly Nalnc:MACRO
POLYMERS P I´TD

Dccision : fhc committcc considcred thc case as per agcnda and nolcd that clarification lor llxation of
ilil:Xil."r.",r"rJt 

from RA and thc samc is awaitcd. Thcicfore, 
";r;ii;" dccided to rcmind the RA and

HQ 11lC
101/87/050/00860′ ′ヽM19/

RLA Filc
:08/24/040/Oo439 AM16ノ

lヽcct NO′Datc:4/87-

ALC1/2019
19062019

Lic NO/Datci0810137608

05042016

Mcct No/Datc 4/87-

ALC1/2019
19062019

4`cct No Datc:4/87-

ALC1/2019
19062019

Lic No′つatc:0810137688  ‐

15042016            .

Status:
Deferred

Statusi
I)eferred

Case No.:371/24l87- parry Namc: SERVEWELL Meer No/Datc:4/87-Ar.cl/2018 HOUSEHOLD AppllaNcrs eic'Uzors
19.06.2019

-- HQ Filcu'',it"ti))iro,o,rt,outs, \\lri,liio,ooo,r,n*,u, ffifir",ro,ooo,roo
Decision : The committcc considcred thc casc as per agcnda and notcd that clarification for fixation of
;$I:"ffi."r""""rrJ, 

from M and rhc saDe is awaitcd. Thcicfore, 
"o..i,,"" dccidcd to rcmind thc RA and

Status:
Deferred

‐
819島 |:50/00815AM 19/    LA Rt          Llc No/Datc o810137687

108ノ24/040/Oool1/′、M17/       15042016                        1

Decision : The committcc considcrcd thc case as pcr agcnda and notcd that clarification for fixation of
:HT"Xl;.".ir"i, 

from RA and thc samc is awaitcd. rhc;ci;, ;;;;r;" decidcd to rcmind thc RA and

‐  Case No:84′ 24′87‐ AI.Cl′2018 Pa"y Namc:GOPALA
POLYPLAST I.TD

'918昴

:50∞
"餘
MD 鵬 棚 α0001νAM″

Decision : Thc committee considcrcd thc case as pcr agcnda and noted that clarification for fixation of
:;;H"Iilr"""r.rJ, 

from RA and rhe same is u*uit"a. .[,"i"ior", ;;;,;;. decidcd to remind thc RA and

Case NO:9/24/87-AI′ C1/2018 Party Namc GOPAI A
POI´YPLASI LTD

Status:
Defcrred

Case NO:146/24′ 87‐
AI,C1/2018

70 191)|:50/Oo952/AM19/

Pally Namci VASじ DHA
CHEMICAl.SPvT ITD

RLA Filc

103/95/040ノ00o65/′ Mヽ17/

付■獄げ    PeLrred
Lic No/Datc 0310804191

26042016
Decision : 'l hc committee considcrcd rhc casc.as per_agcnda and noted that clarification for fixation of
:;;3."Iilr"""r.t"i, 

from RA and the same is awaitca. .rnc"rcfore, ;"-rn;i;" dccided to remind thc RA and



G∝ 恥 抑 7mm6鋳 り高 ¨ wAttAS笠
:漱
C赫 ―

md
lNIETROARK CHi
PVT LTD 119062019             1

‐7113み:500ol13/AMl″   l易ガ出α000;jAM17/  青戯鳴1°0210206703‐
Dccls10n:Thc commmcc cOnwdc“ d ic casc a;∫

琴4gCldaal鍬器llttc:∬l篭‖溜l〃設l∬l:|よielicl:虫 iltfromRAandtllcsamctawalb

Casc No:61/24/87-ALC1/2018 Party Namc:MACR0

POLYMERS P LTD
MCct No Datc:4/87-

ALC1/2019
19062019

I´ ic No′Datc:o810137971
23052016

Status:
Deferred

″13昴 ;5υ∞お7Am"

74188):50/00868ハ
M19/

Case No:14/24/87-ALC1/2018

76

HQ File
101/87/050700820′AM19/

Case No:62ノ 247787‐ ALC1/2018 Party Namciヽ lACRO
POI YMERS P LTD

RLA Filc

108/24/040/Oo456/Aヽ 416/

RLA Fnc
:08/24/040/00464/AM16/

Pary Namα MACRO
POLYMERS P I.TD

RI A「ilc
:08/24/040/Oo463//ヽ イヽ16/

Decision : Thc committcc considcrcd the casc as pcr agcnda and notcd that clarification for fixation of
:$ff"Xil".::r"" 

from RA and thc same is awaitcd. .rhc;efo;, 
;orn_iii"" a""iO"a to rcmind thc RA and

Case No:12724/87-ALC1/2018 Pary NamciPYE TooLS    Mcct No Datc:4/87     Status:

PVT LIMITED

‐         ‐        鏡認盤ず    Peぉrred
7319島掲500o81VAMlシ   l説ガ浙α00005AMl″  猛¶鰍1° 301olo3786.
Dedsbn:Thc cOm面

“
cc cOnttd∝ cd ic taw魚

∫7膜臨「::』器il:吼 c選紺l篭器ふ[設l∬:胤漁Wiお
m RA alld ttt mm“ _面b

Lic.No/Dare:08 I 0l 3801 4
25.0s.2016

4ヽcct No Datci4/87-

ALCIノ2019
19062019

Mcct No/Datc:4/87-

ALC12o19
19062019

Mcct No/Datci4/87-

AI′C1/2019
19062019

1´ic No/Datc:0810138016
25052016

Stalus:
Dcferred

Decision :Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that clarirlcation for flxatiOn of

norms was sought frOm RA and thc salllc is awaitcd ThcrcfOrc,cOmmittcc dccidcd tO rcmind thc RA and
.dcFcrrcd thc casc

Status:
Dcfcrred

?5 T9lll: ^ Yt l!" Lic.r-o/Date:08r0r38015'":01/87/050/00819/AMI9/ :08/241040/000O6tAMt7/ LOS.rO,o
Decision: Ihc commiflcc considercd thc casc as pcr agcnda and norcd rhar clarification for llxatron of
;;;I:;lil".:"r:i, 

from RA and thc samc is awaited. Thc;cfore, ""_.ii"" dccidcd to remind the RA and

Case No.: l3l24l87-A LClt2}lB party Name: MACRO
POLYMERS P LTD

Status:
Deferrcd

人 ′′ιノれ ″、
`h、



Decision : Thc committcc considcred thc
norms was sought lrom RA and thc samc is
dcferrcd thc casc.

Case No:98/24/87‐ ALC1/2018 PaltyNamc ALUPLAST
INDIA PRIVATE LIMITED

casc as pcr agcnda and nolcd that clarification lor fixalion of
awaitcd. Thcreforc, committee decidcd to remind thc RA and

Statusi
Deferred

η13昴:59∞∞″AM D
DccisiOn:l hc colnlmittcc

norms was sOughi frOm RA

dcfcrrcd thc casc

78 HQ Fllc
:01ノ 87/050/00903/AM19/

Casc No:lo2′ 24/87-
ALC1/2018

791HQ Fnc
:01/87/050/009o87AM 19/

Case No.:lo3/24′ 87-
‐AI´C1/2018

80,HQ Filc
:01/87/050/009o9ノAM19/

Case No:lo4/24/87-

:ALC172018

81 HQ「 ilc
:01/87/050/Oo91 αAM19/

RLA Fnc
:34/24/040/ooo70/AM17/

RLA F‖ c
:34/247040/ooo45/′ Mヽ17/

Pa"Namc:VISIoN
PRODUCTs(P)I´TD

RLA Filc

:34/24/040/Ooo52//ヽ ィヽ17/

Parサ Namc vlsloN
PRODUCTs(P)1.TD

RLA Fnc
:34′ 24/040/ooo55/Aヽ 417/

Pa"Namc vIS10N
PRODUCTs(P)I.TD

RLA Filc

:34/24/040/Ooo4)′AM17/

Paltyヽ amc:vlsloN
PRODUcTs(P)LTI)

RLA Filc

Mcct No/Datc:4/87-       status:

AI´c12o19         DeFcrred
19062019

1.ic NO Datc:3410o42286  .

17062016

Mcct No′Datc:″87‐
ALC1/2019
19062019

Lic.No/Datc:34 I 0042284
)7.06.2016

IMcct Nυ Datc″87
1ALC1/2019
19062019

Lic No Datc:3410o42270

lヽ

`cct NO Datc:4/87-ALC1/2019
19062019

Lic NO′つatc:3410o42283

17062016

Mcct No′つatc:4/87_

ALC1/2019
19062019

1´ic NO Datc13410o42287
17062016

114062016             1

∬滞Hl彙胤iT∫琴選:犠「::』]場l翼:c」鮒l電器ふ[設l∬

Case No.i97l24l87-ALC1/201E party Namc: VISION
PRODUCI'S (P) I,TD

Dccision : rhc commi,cc considcrcd rhc casc as pcr agcnda and dccidcd to defer the mancr forcxamination ofthc casc by Tcchnical Expcn(Consultant) iDN}ii 
-- -

ped●。n:Thc com面
"∝
c棚
省雛縦。l:li∬ )Бttinda and dぬ“

dぉ dctr■:ma“諄花rcxamination Ofthc casc by Tcchnic`

Status:
Deferred

Status:
Deferred

the matter for

Status:
Defcrred

DedJOn:Thc cOmmh∝
淵 :粘 l滉縦 。iXi品 ぉ《 in“

and dccl“ d b dctrcxaminatiOn Ofthc casc by Tc(

Dccision : Thc commitlec considcrcd rhc casc as pcr agenda and dccidcd to dcfcr thc mattcr forexaminarion oflhc case by Technical nrp"nrCon.rtronrtiONili -- -"

Case No:lo5/24/87-

82 ALC172018

HQ「 ilc

1ヽ4cct NO/Datc:4/87-       status:

ALC1/2019          DeFerred
19062019

Lic No′ Datc:3410042285



83 18::サ
:50ノ 00837/ノ Mヽ19/

TRADELINK PRIVA「E
I´IMITI]D

RLA lllc

i02/24/040/00o45/′
1ヽヽ117/

RLA Filc
107/24/040/Oolo6′AM17/

Pa●y Namc:VIsloN
PRODUCTs(P)LTD

RLA Filc

:34/24/040/00o54′AM17/

RLA Filc

105/23/040/Ool 131ヽ M17/

Mcct No Datc:″ 87-
ALC1/2019
19062019

Lic NO′つatc:o210206763

17062016

to dcfer the mattcr for

Status:
Deferred

Status:
Deferred

Status:
Deferred

Decision : Thc committee considcrcd thc casc as per agenda and decidcd
cxamination ofthe casc by lechnical Expcrt(Consultant) iDNl\i')

:01/87/050/00911/AM19/ :34/24/040/Ooo53/′
1ヽヽ417/ 17062016

Caseヽ 0:31/24/87‐ ALC1/2018 Pary Namc IIIcIIPOINT

Decision : The committce considered the casc as pcr agcnda and notcd that crarification for fixation of
;;;lr";lnr."r1:. 

from RA and rhe samc is awaitcd. .Iheicforc, 
"ornriit." decided to remtna the n,q and

Case No:78/24/87ALC1/2018 Pal● Namc:ARMOR PLAST  N(cct No/Datc:4/87-
LTD, ALCi/2019

19062019
HQ Filc

101/87/050/0088″ しヽM19/

Case No:10o′ 24/87‐
ALC1/2018

85.HQ Filc
101/87/050/00906/AM19/

Case No■ 17/24/87‐ALC1/2018 Pa● y｀amc:KABIR
LEATHERS

Lic No′Datc:o710109980
21062016

Mcct No′Datc:4/87-

ALCi/2019
19062019

Lic No′つatc13410042293          ~
23062016

Mcct No/Dare:4/87 Status:AL.CI/2019 Deferred
I9.06.20t 9

Lic. No,Datc:05 I 03 99269
2',1 .0',7 .2016

Decision : Thc committcc considered thc casc as pcr agcnda and noted that clarification for fixation of
:$n";ilr"".r.t"1, 

from RA and thc samc is awaited. .t.he-reforc, ;;.;ir;" decidcd ro.e.ina tfr"-na-una

Decision : The committcc considered the casc as p". ug"nd, and dccided to dcfer rhc Daucr forcxamination of thc case by Tcchnical l*pc.tlConsritani.yiOilj 
,.

Case No.: l5/24l87-ALCll2OtB parry Namc: AAKASII McctNo /Date:4/87- Status;PoLYFII-MS I-IMITED ALC)12[9 n"r".."a

*" HQFire yllr il'ffi11":52)oo4te53"" :01/87/050i0082t/AMt9/ :52/24/040/00023/AMt j t r'i"ii roro
Dccision : rhc commiftec consrdcrcd lhc casc as pcr agenda and notcd that clarification for fixatron of
:;;ffJl;r:Jgt, 

from RA and thc samc is awaitcd. I.hcieforc, 
""rrln"" decidcd ro rcmind thc RA and

縮18銑50∞
"ン
AMり

Dccision:Thc comlnittcc cOnsidcrcd thc casc as pcr agcnda and nOtcd that clariflcatiOn「
Or rlxation Ofnorins was sOught from RA and tllc samc is awaltcd ThcrcfOrc,cOrnmitcc dccidcd tO rcmind thc RA and

dctrcd thc casc

Party Namc: LUCRO, Mcc(No/1)atc14/87-
88 casc No.:148724/87‐

24
人″ ん_^

Status:



ALC172018

1  HQ Fllc

:01/87/050/00954/AM19/

Case No:128724/87‐

ALC1/2018

89 HQ Filc
:01/87/050/00934ノAM19/

Case No:164/24787‐

AI.C1/2018

RLA Fnc
:03/95/040/Oo364/AM17/

Pary Namc:RATHNA
PACKACINC INDIA
PVT LTD,

RLA Filc
107′ 24/040/00161′ AM17/

RLA Fnc
i07/24/040/00220/AM17/

ALC1/2019
19062019

Deferred

ilil1licilllit撃
器II:3」響l記

CHlま
l)為iT∫琴選:llil::』ぶil:キ::c選 :fl∫篭器詰l津

Klit∬

Party Name: IMpEL IIXPORTS Mcet No/Date:4/87_
ALCl/2019
t9.06.2019

Lic No/Datc:0310806732   ~

29072016

Mcct NO′Datc:4/87-      status:
ALC1/2019          DcFerred
19062019

1′ic No/Datc:07101lo389
08092016

I-ic.No/Dalc:07 I 0 I I 0529
t9.10.2016

MPORTITEM

R:驚intД籠濯認糧ぷ富省撃縦庶l∫)澪iltta ttd“
d“ dゎ

“
tr■c mm∝ ぉr

Status:
Deferred

90 1188):50/00970/AM19/

Decision:Thc committcc cOl記
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norms was sought FrOm RA and

dcrcrrcd thc casc
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Case No:13/24/87-ALC1/2018 Pa● y Namc:ALUDECOR    Mcct NO′ つatc:4/87
1                    ‐LAMINAT10N PVT LTD,   ALC1/2019

19062019

弓3謝:500mttmシ  脇」:iαOm4畝M7

Status:
Deferred

Statusi
Deferred

Decision : The committec considcrcd the casc as pcr agcnda and notcd thar clarification for fixation of
.norms was sought from RA and thc samc is awaitcd. 'l'hcrcforc, committcc dccidcd to rcmind the RA anddcfcrred the casc.

Case No:359/24/87-

Al′C1/2018

HQ Filc

:01/87/050/01165,ヽ
1ヽ419/

Party NamclIMPEL EXPORTS Mcct No Datc 4/87-

Lic No Datc:0210207114

02112016

ALC1/2019
19062019

Lic NO′ Datc:0710110627
08112016

Mcct NolDatc:″ 87
ALC1/2019
19062019

Lic NO Datc:3210078056

20122016

Casc No:361/24/87-

AI′C172018

b618島憾5α側%7AM 9

RLA Filc

107/24/040ノ00324′AM16/

RLA Fnc
i07/24/040/00309/AM17/

LTD

RLA F‖ c
:05/2″ 040/00251/AM16/

Pa"Namc SuDARSIIAN   Mcct NO/Datc4/87
EXTRUS10NS PVTITD,    ALC1/2019

19062019

Dccision : 'lhe committce considercd thc casc as pcr agenda and notcd that clarification for fixation ofnorms was sought from RA and the same is awaitcd. 'r'hciefore, committcc dccided to remind thc RA anddcfcrrcd thc casc.

Case No.:32l24l87-ALCI/2018 party Namc: V.K.A.
POLYヽ4ERS PRIVATE
LIMITED

RLA FHc
:32/24/040/Ooo33ノAヽ417/

Status:
Deferred

95 13∫
;掲50/00838/AM19/

DecisiOn :Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that clarincation for flxatiOn of

norms was sOught frOm RA and thc samc is awaitcd ThcrcfOrc,committcc dccidcd tO rcmind thc RA and

‐  dcrcrcd thc casc

Status;
rDeferrcd

Dccls10n : Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that clariflcatiOn fOr nxation oF

norms、 vas sOught rrom RA and thc samc is a、 vaitcd ThcrcfOrc, cOmmittcc dccidcd tO rcmind thc RA and
dcfcrrcd thc casc

ス篤鶯II:躙仝器貫EER性き1洲腎
に″み

Lic No Datc107101lo844

26122016

Status:
Approved

19062019

Lic.No/Dale:05 I 040 I 654
15.02.201'7

Casc No:178/24′ 87-
ALC1/2018

I  HQ Filc

l  :01/87/0500098″ AM19/

D面 JOn:Lc∞ m面¨ cr盤

椛 fiwis鷺 ∬ 跳 用 』
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RA may take consequential action as per policy / procedures
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ICasc No.:5/1787-ALC1/2017  Parly｀annc:wACKER
l｀

`cct NO Datc:4/87-lヽETROARK CHEヽ 41cALS   ALC1/2019
1PVT LTD

19062019

Status:
Deferred

98 HQ Fnc
:01/87/050/00o05/AN418/

RLA FHc
102/24040/oo219/AM17/

RLA F‖ c
:07/24/040/oo392/AM17/

Lic No′ Datc:o210207478
20o32017

I´ic NO/Datc:071oll1303

20032017

thc mattcr for

Status:
Deferred

DecisiOn : Thc cor.lnni“ cc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO dcfcr
cxaminatiOn Ofthc casc by DcPar●

llCnt orChcmicals and Pctro Chcrnicals

Case No=365/24/87-

I  ALCIノ 2018

'9133捻
5"咄νA剛ッ

mlwmC 造き1腑に鶴ア
19062019
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Casc No:116/24/87‐

AI,Cl′2018
Party Nal】〕c:SHIVA
PHARMACHFM ITD

Party Narnc:SHIvA
PHARMACHEM I.TD

‐RLA Filc
i34/24/04α 00329/AM17/

Party Namc:SHIVA
PHARMACHEM Iン TD

RLA FHc
:08/24/040/00503/′

1ヽヽ117/

RLA Filc

:02/24/040/00250/AM17/

Mcct NO/Datc:4/87-

ALC1/2019
19062019

Status:
Deferred

104 HQ Filc                RLA Filc Lic No/Datc13410043085
:01/87/050/00922′Aヽ419/      :34/24/040/00327/AM17/      30032017

Decision :Thc cOmmittcc cOnddcrcd thc casc as pcr agcnda and dccidcd tO dcFcr thc mattcr For

cxaminalon ofthc casc by Tcclulical Expcrt(COnsultant){sKI

Decision : 'fhc committcc considcrcd thc casc as pcr agenda and dccidcd ro dcfer thc martcr forcxaminatioh of rhe casc by Tcchnical Ilxper(Consultanri{SK}

Status:
Deferred

106 IIQ Filc RLA Filc I_ic.No/Date:34 t 0041086:0118'7/050t00924/AMtet :34t24/MO/00330/AMt:/t :ti.Ol.ZOrZ
Decision : Thc committce considcrcd thc casc as pcr agenda and decidcd to dcfcr the mattcr forcxamination ofthc casc by Technical Expert(Consultantj{ SK }" 

-- -"

Case NO:89/24/87‐ ALC1/2018 Party Namc:ARVIND
LIヽ41TED

1071∫
)j:);50/008957AM 19ノ

Case No:117/24/87‐

ALCl′ 2018

105 HQ Filc
:01/87/050/00923 AM 19/

Case No:118/24/87‐

AI´C1/2018

lo9 HQ Filc
101/87/050/00848′AM19/

Mcct No′Datc14/87-      status:
ALC1/2019          DeFerred
19062019

Lic No/Datci341 0043083

30032017

Mcct No Datc:4/87-

ALC1/2019
19062019

Mcct NO′Datc″ 87-     status:
ALC1/2019          DcFerrcd
19062019

1´ic NげDatc:0810140120
21 042017

肯l帯漑ぷ』li計″l[:淵『識憲境器r器 ::1誦 1::∫ rt絆:織織肥肝:dr需::お°

Ю818航
500“47AⅦシ 鵬魔α∞。誠Mlj

Status:
Deferred

Decls10n:Thc commitcc cOnsidcrcd thc casc as pcr agcnda and nOtcd that RA as wcll as 6rm wcrc

:l呼潔ぷ』l』浩二♀l肘:淵『織守1器澪崎:::躙I:rTt‖:認識肥穐露晶
ri需

::お
°

Casc No:42/24/87‐ ALC1/2018 Palty Namci ALUDECOR    Mcct No/Datci4/87-

LAMINATION PVT I.TD    ALC1/2019

19062019

Case No:41/24/87‐ ALC1/2018 Party Narnc:ATUL LIMITED, Mcct NO Datc:4/87-

ALC1/2019
19062019

Lic No/Datci0810140187

01 052017

Status:
Deferred

Iic NυDatc:0210207569
03052017

Decision:Thc committcc cOnsidcrcd thc casc as pcr agcnda and notcd that RA as wcll as Arm wcrc
rcqucstcd On o8 04 2019 10 providc thc hard cOpy Ofthc applicatiOn and thc samc has not bccn rcccivcd sO

28
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far ThcrcfOrc,cOmmitcc dccidcd that RA and irm illay bc rcmindcd in this rcgard and dcFcrrcd thc casc

Case No:43/24787-ALC1/2018 Party Namc:SUPER MOUNT Mcct No/Datc:4/87-

PACK PVT LTD,         ALC1/2019
19062019

110133):50′
00849AM 19/

Hl 13謝
:50∞
"α
Amツ

H3133掲
5υ∞
“
ンAm労

Decision : Thc committcc considered thc case as per agcnda and noted that RA as well as firm wcrc
rcqucsted on 08.04.20r9 to providc thc hard copy ofthc apprication and the samc has not been rcccived sofar. Thcrcfore, comminec dccided that RA and ii. muy bei"minaea in ttris regaro ana a"r"r."J ti" 

"u... 

"

Case No:77/24/87-AI,C1/2018 Parly Namc:vIKAS

EC01 ECIIIIMIIED

RLA Filc

:07/2″ 040/Ooo39/′ Mヽ18/

RLA Filc

:07/24/040/00035′AN118/

RLA Filc

105/24/0400o164/AM18/

Party Namc VIsloN
PRODUCTs(P)LTD

Lic No′つatc:o710111610
16052017

Lic.No/Datc:07101 I 1642
23.05.201',t

Mcct No Datc:4/87-

ALC1/2019
19062019

Lic No/Datc 0510403353

07072017

Status:
Deferred

Status:
Dcferred

Case No■ 94ノ24/87-ALC1/2018 Pany Namc sYNTHETIC   Mcct No Datc:4/87-

PACKERS PI′TD         ALC1/2019
19062019

稽l呼潔ぷ』猟鰍肝:∬留ll憲1器rf価C apJttOn and hc mmcllas n∝ b∝n“cavcd ml rnay bc rcmindcd in this rcgard and dcFcrrcd thc casc

“ …
/24/87札 C1/2018錦

檸
ご艦  離きl辮

酬 み
漱 d

19062019

H213疏
5α00877AMl%  l携 ガ浙。00017AMl舒  :;l」 :嘱 彎

α5加 0042306
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Status:
Defcrred

Dccお bn:Thc cOmm“ cc cOnぶ dcrcd mc casc∫
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H4133捻
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‐DecisiOn:Thc comnlittcc cOnsidcrcd thc casc as pcr agcnda and nOtcd that a DL was issucd lo thc flnn

蝋 PCpaimcnfOrPrOmoお
n of hdu゛ゥ and h“mJ「 radc l hcrcforq cOm面〔cc dcc`cdゎ dcnerぬ c

Case No.:99/24/87‐
115 AIレ C1/2018

Mcct No Datc:4/87-

ALC1/2019
19062019

Status:
Approvcd
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HQ Filc

101/87/050/00905/Alヽ 419/

RI′A「 ilc Lic NO/Datc:3410043338
:34/24/041100074/Aヽ118/     14072017

DecisiOn:Bascd On thc cxamination of thc casc OF inn by Tcchnical Expclt(Consultant{DNM})in

Filc No 01/87/050/00905/AM19,thc Committcc dccidcd tO adOpt follo、 vlng noms:―

EXPORT IIEM IMPORI1l EM

ALKYD RESIN VLK 3070(70%) PENTAERYllIRHOI

QIY

PHTHALIC ANHYDRIDE

RA may take consequential action as per policy / procedurcs

11618島掲50/00869AM 19/

‖713昴
:5α∞釘αAm"

Decision : The committcc considered the casc as pcr agenda and notcd that RA as well as firm wcre
rcqucstcd on 08.04.2019 to providc thc hard copy ofthc application and thc same has not becn rcceived so
far. Thcrcforc, committcc dccidcd that RA and firm may bc reminded in this rcgard and deferrcd the casc.

Casc NO:64′ 24/87‐ AI´C1/2018 Party Namc MACR0
POLYMERS P I´TD

Lic No′Datc:0810140762

04082017

Mcct No Datc:4/87-      status:

AI C1/2019          DeFerred
19062019

Lic No/Datc:0810140763

04082017

Case No:63/24ノ 87‐ AI´C1/2018 Party Namcl MACRO
POLYMERS P I´TD

4ヽcct NO/Datc:4/87-

ALC1/2019
119062019

Lic NυDatc:0510403799

24082017

IRLA Fnc

:08/2″ 040/00058/AM18/

RLA Filc

08/24/04000103/AM18/

RLA Fnc
105/24/040/00187′′ヽM18/

Statur:
Deferred

Status:
Deferred

Decision : The committcc considered the casc as pcr agcnda and notcd that RA as wcll as firm were
rcqucstcd on 08.04.2019 to provide the hard copy ofthc application and thc samc has not bcen rcccivcd so
far. Thcrcfore, committcc dccidcd that RA and firm may bc rcminded in this rcgard and dcfcrrcd thc case.

Case No:67/24/87‐ ALC1/2018 Party Namc:NEヽ VAGE      4ヽcct NO′ Datc:4/87-
LAヽ41NATORS PVT LTD,   ALC1/2019

19062019

1118

119

HQ Filc

:01/87/050/00873/AM19/

Decision : Thc committcc considered the casc as pcr agenda and notcd that RA as well as hrrn were
rcqucstcd on 12.04.2019 to provide the hard copy of thc application and thc same has not bccn rcccivcd so
far. Thcrcforc, committcc dccided that RA and firm may bc rcmindcd in this rcgard and deferrcd thc case.

Case No:70/24/87‐ AI′C172018 Palty Namc:NIrREX       4ヽcct No Datc:4/87-     status:
CHEMICALSINDIA      ALC1/2019         DeFerred
LIMITED               19 06 2019

HQ「ilc                 RLA Filc               l.ic No/Datc:5210042363
101/87/050/008761AM 19/       i52/24/040/00025/7ヽ M187       06092017

Decision:Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and nOtcd that RA as wcn as irm wcrc

rcqucstcd on 12 04 2019 tO providc thc hard copy ofthc application and thc samc has not bccn rcccivcd so

rar Thcrcforc,committcc dccidcd that RA and rlrm may bc rcmindcd in this rcgard and dcfcrrcd thc casc

120 Case No■
72/24ノ 87-ALC1/2018 Par″ Namc COI.DEN ROLLS‐ Mcct No/Datc 4/87

PVT LTD               AI´ C1/2019
Status:
I)eferred

30 ふノヽ″じ
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121

22133月5000"はⅦり

Case No:163′ 24/87-

ALC1/2018

123 
3ヽ:;):50/00969/AM19′

HQ Filc

:01/87/050/00878′ ′ヽ 4ヽ19′

Case No■ 159/24/87‐

ALC1/2018

HQ Filc

:01787/050/00965/AM19/

RLA Fnc
:05/237040/00506/AM17/

RI′A Filc

108/24/040/00196/′ Mヽ18/

RLA Filc

:07/24/040/00218/A:ヽ 418/

RLA Filc

Licヽ 0/1)atc:5210042424

07 112017

19062019

Lic No/Datc 0510403999

13092017

Lic No/Datc 0710 H 2363

08112017

Decision : Thc committcc considcrcd thc casc as pcr agenda and notcd that RA as wcll as firm were
requested on 12.04.2019 to provide the hard copy of thc application and thc samc has not been received so

far. Thercforc, committce decidcd that RA and firm may be reminded in this rcgard and deferrcd the case.

Case No.:75′ 24/87-ALC1/2018 Party Namc:AAKASH      Mcct No7Datc14/87-
IPLASTOPACK PVT LTD,   ALC1/2019

19062019

Status:
Deferred

‐HQ Filc               lRLA Fllc
101/87/050/00881 AM19/      152/24/040/00042/ノ lヽヽ418/

Decision : Thc committee considered thc casc as per agenda and notcd that RA as well as firm wcrc
requestcd on 12.04.2019 to provide the hard copy of thc application and thc samc has not bccn received so

far. Thcrcforc, committee decided that RA and firm may bc rcminded in this rcgard and deferred the casc.

Case No:74/24/87-ALC1/2018 Party Namcヽ イACRO
POLYMERS P LTD

4ヽcct No/Datc14/87-       status:

ALC1/2019          DeFerred
19062019

Lic No/Datc 0810141266 .

08112017

Decision : Ihc commincc considcrcd thc casc ai pcr agenda and notcd thal M as well as firm wcrc
requested on 12.04.2019 to provide thc hard copy ofthc application and thc samc has not bccn received so
far. fhcrcforc, committcc dccided that RA and firm may be rcmindcd in this rcgard and deferrcd the case.

Parり Namc:ARMOR PLAST Mcct No7Datc:4/87
LTD,                  ALC1/2019

19062019

Status:
Deferred

Decision : 'lhc committcc considered thc casc as pcr agcnda and notcd that RA as well as firm wcrc
rcquested on 12.04.2019 to providc thc hard copy ofthe application and thc samc has not becn receivcd so
far. Thcrcforc, committce decided that RA and firm may be remindcd in this rcgard and defcned the casc.

:07/24/040700212/7ヽ M18/     09112017

Parw Namc:BULK LIQUID  Mcct No Datc 4/87
SOLUT10NS PVT LTD     ALC1/2019

19062019

Status:
Approved

I´ic No/Datc 0710112376

GRANじ I´ES

Decision : Ilascd on the examination of thc casc of firm by Technical Ilxpcrt (Consultant I SK I) in Filc
No.0l/87/050/00965/AMl9,theCommittccdccidcdtoratifythelicenscasundcr:-

I:XPORI IrLヽ 4

ONE L00P BAGS CONTAINNG:PP
GRANUI´ES 234490 Kgs PLASTlC
COLOUR  MB  6357  Kgs  UV
STABILIZER   MB   4581   Kgs
ENHANCED  PE RESPヾ  / LDPE
GRANULES / LLDPE GRANULES

343437Kg

POLYETHYLENE RESIN/
LDPE  GRANULES  /
LLDPE
ITCHS 39011010/1TCHS
39019090

*'/ t E^" t'- -
ffiq g;qeq7
sq r6ff..'{r6 frl
ftQq ;z6qR q;-r

qrfi.1ar rq
Minlstry.f C-r,r

E=rl,r'.i-
Udyog BhJw

F:葛臀γ認
ξ ■ r■―

111:農 黒 #Stry
an,New De!「・i

ANTI BI´OCK MB 1571

94192Kg

OIY IMPORT riEM

ENHANCED

Quantity



PPA MB 548 Kgs ETHYLENE VINYL
ACETATE CO POLYMER 6183

PI´ASTIC    ADDITIVE
MASTERBATCH ― ANTI
BLOCK MASTER BATCH
PLASTIC ADDITIVE
MASTERBATCH― PPA
MASTER BATCH

PLASTIC COLOじ R
MASTER 13ATCH

t'V STABII´ IZER
MASTER BATCH

6492Kg

257939Kg

6675Kg

4675Kg

Status:
Approved

Case No:189/24/87‐

ALC1/2018

HQ「 ilC
:01/87/050/00995/′ Mヽ19/

Party Namci BUl.K LIQUID  Mcct No′つatc 4/87-
SOLUT10NS PVT LTD     ALC1/2019

19062019

RLA I]ilc                Lic NO/Datc 0710112377
:07/24/040/00213/ソ Mヽ18/     09112017

Decision : Bascd on rhc cxaminarion ofthe casc of lirm by lcchnrcal Expcn (Consultant tSK.l) in Frle
No. 0 l/87/050/00965/AM I 9, the Committee dccidcd to ratify the liccnsc as undcr:

EXPORT r「 13M QTY IMPORT III,M Quantily
ONE L00P BACS CONTADONG PP
GRANULES 234490 Kgs PLASTIC
COLOUR  MB  6357  Kgs  UV
STABILIZER   MB   4581   Kgs
ENHANCED PE RESIN / LDPE
GRANULES / LLDPE GRANULES
89707 Kgs ANTI BLOCK MB 1571 Kgs
PPA MB 548 Kgs ETHYLENE VINYL
ACETATE CO POLYMER 6183 Kgs

343437Kg

ENHANCED
POLYETHYLENE RESIN/
LDPE  GRANIULES  /
LLDPE GRAhlULES i l
lTCHS 39011010/1TCHS
39019090

94192Kg

PLASTIC ADDITIVl:
MASTER13ATCH― ANTI
13【 ÓCK MASTER BATCH

1650Kg

PLASTIC ADDITIV「
MASTERBATCH― PPA
MASTER BATCH

575K8

ETHYLENE VINYL
ACETATE CO POLYMER 6492Kg

POLYPROPYI.ENE
GRANULES 257939Kg

PLASTIC COLOUR
MASTER BATCH 6675Kg

t'V STABILIZER
MASTER 13A rCH 4675Kg

RA may take consequential action as per Policy / Procedures
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RA may take consequential action as pcr Policy / Procedurcs
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Case No.:309724/87-

ALC1/2018

HQ Fnc
:01/87/050/01115′AM 19/

Pary Namc:BULK I´ IQUID
SOLUT10NS PVT LTD

IRLA Filc

:07ノ 24/040/00214′ Alヽ118/

Mcct No/Datc:4/87-     statlls:

AI.C1/2019          Approved
19062019

Lic No/Datc10710112378

09112017

Decision : Based on the examination of thc case of firm by Tcchnical Expcrt (Consultant {SK}) in File
No. 0 I/87/050/00965/AM 19, the Committee dccidcd to ratiry thc liccnsc as undcr:-

EXPORT ITEヽ I QTY lMPORIITF:M Quantity

ONE L00P BACS CONTArNING PP
GRAblULES  234490  Kgs  PLASTIC
COLOUR  MB  6357  Kgs  UV
STABILIZER   MB   4581   Kgs
ENHANCED PE RESN / LDPE
GRANULES / LLDPE GRANULES
89707 Kgs ANTI BLOCK NIB 1571 Kgs
PPA MB 548 Kgs ETHYLEhlE VINYL
ACETATE CO POLYMER 6183 Kgs

343437Kg

ENHANCED
POLYETHYLENE RESIN/
LDPE  CRANULES  /
LLDPE GRANULES : :
ITCHS 39011010/1TCHS
39019090

94192K8

PLASTIC ADDITIVE
MASTERBATCH― ANTI
BLOCK MASTER BATCH

1650Kg

PLASTIC ADDITIVE
MAS「ERBATCH_PPA
MASTER BATCH

575Kg

ETHYLENE VINYL
ACETATE CO POLYMER 6492Kg

POl.YPR()PYII:ヽ I〕
GRANじ IJ〕 S 257939Kg

PLASTIC C01´OUR
MASIER BATCH 6675Kg

U V SrABII.IZER
MASTER BA rCH 4675K3

RA may take consequential action as per Policy / Proccdures

Casc No:129/24/87-

ALC1/2018
Pa“y Namc:SUPER MOUNT Mcct No Datc:4/87-
PACK PVT LTD,         Al´ C1/2019

19062019

Statusi
Defcrred

127
Lic No7Datc:0710112420

16112017

Decision : Thc committee considered thc case as pcr agenda and notcd that RA as wcll as firm wcrc
rcquested on 12.04.2019 to provide thc hard copy ofthe application and thc samc has not bcen rcceived so
far. Thercforc, committcc decided that RA and firm may bc rcmindcd in this rcgard and dcfcncd thccasc

HQ Filc

:01/87/050/00935/AM19/ :07/24/040/00155/Alヽ 418/

Case No:76/24/87-ALC1/2018 Pary Namc MACRO
POLYヽlERS P LTD

IRLA Fnc

128 HQ Filc
101/87/050/00882/AM19/

RLA Filc

:08/24/04σ 00252/AM18ノ

Nlcct No′ Datc:4/87-     status:

ALC1/2019          DeFerred
19062019

Lic No/Datc 0810141410

29112017

Decision : 'rhc commiftce considercd the casc as pcr agcnda and notcd that RA as wcll as firm wcrc
rcqucstcd on 12.04.2019 to provide the hard copy of the application and thc samc has not bccn reccivcd so
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far Thcrefore,cOmmitce decidcd that RA and irm may bc rcmindcd in this rcgard and dcrcrrcd thc casc

Case No■ 179724/87-       Parly Namc ARMOR PLAST Mcct No′ Datc:″87-     status:
AI´C1/2018              LTD,                  ALCl″ 019          DeFerred

19062019

129 HQ「 ilC               RLA Fnc              Lic Nυ Datc:0710112474
:01/87/050/009851AM19/      :o7/2″ 040/00235/AM18/      30112017

Decision :Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO dcFcr thc mattcr for

cxamination ofthc casc by Tcchnical Expcrt(Consulant)(DNM}

Case No■ 186/24/87      Party Namci BULK I.IQUID ‐Mcct Noわ atcl″ 87    statu“
ALC1/2018            soLUT10NS PVT LTD     ALC12019         Approvcd

19062019
HQ Filc              RLA Fnc             Lic Nげ Datc:0710112531
:01/87/050/00992/AM19/     1o7/24/040/00256/′ ヽヽ 418/      14122017

Decision:Bascd On thc cxaminatiOn of thc casc Of flnn by Tcchnical Expcrt(cOnsultant{SK})in Filc

No 01/871050/00992/AM19,thc COmmitcc dccidcd tO ral～ thC HCCnsc as undcr―

EXPORTITEM QTY INIPORT ITEM Quantity
ONE      L00P      BACS
CONTAINING PP GRANULES 234490
Kgs PLASTIC CoLOUR MB 7396 Kgs
UV STABILIZER MB 4776 Kgs
ENHANCED PE RESIN / LDPE
GRAttLES / LLDPE GRANUl´ ES
96938 Kgs

343600Kg

ENHANCED
POLYETHYLENE RESN
/ LDPE GRAttLES /
LLDPE    GRANULES
ITCHS:39011010/1TCHs
3901909o

101785Kg

POLYPROPYLENE
GRANULES 257939Kg

7750Kg
PLAS「IC    coLOUR
MASrER BATCH

UV     STABILIZER
MASTER BATCH 4875Kg

RA may take consequential action as pcr policy / procedures

Casc No:197724/87-       Party Namc:ヽ VACKER      、4cct NO/Datc:4/87-     status:
ALC172018             METROARK CHEMICAIS  ALC1/2019          DcFerrcd

PVT LTD 19062019

131133児
5"01003ム Ml"  1:ちガ::υ001倒AMl"  皆獣磯

C0210208055

:lT潔器」t論織I計脳::『織憲」n:♀l澪
負hC ap口 t面On andぬ c mmch¨ nd b¨n“面vcd m
i may bc rcmindcd in this rcgard and dcFcrrcd thc casc

Case No:198/24/87‐        Party NamclヽVACKER     ‐Mcct No/Datc14/87-     status:
ALC1/2018             METROARK CHEMICALS   ALC12019          DeFerrcd

PVT LTD 19062019
132 HQ Fnc                RI´ A Fnc Lic No/Datc:0210208052
:01/87/050/010041ヽM19/       :o2/24ノ 040/00144/7ヽ M18/       15 122017

Decision:Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda and notcd that RA as wcll as Arm wcrc

rcqucstcd On 12 04 2019 tO providc thc hard cOpy Ofthc applicatiOn and thc samc has nOt bccn rcccivcd so

鼈椰聴鮮
電翻 膊
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far Thcrcforc,committcc dccided that RA and flrm may bc rcmindcd in this rcgard and dcferrcd thc casc

Case No:199/24′ 87-       Party Namc WACKER      4ヽcct No Datc:4/87-     status:
ALC1/2018             METROARK CHEMICAI´ S   ALC1/2019          DeFerred

PVT LTD              19 06 2019                  1

133133月
5α01005ハ Mlシ  跳ち刷:α0014″AMl"  ∵だ%品彎α0210208056

Decision:Thc committcc considcrcd thc casc as pcr agcnda and notcd that RA as wcll as ttrm wcrc

rcqucstcd on 12 04 2019 1o providc thc hard copy ofthc appHcation and thc samc has not bccn rcccivcd sO

far Thcrcforc,committcc dccidcd that RA and ftrnn may bc rcmindcd in this rcgard and dcfcrrcd thc casc

l   Case No■ 93724/87-       Party Namc:TINNA RUBBER McctNo/Datc:4/87-    status:    |
ALC1/2018             AND INFRASTRUCTURE   ALC】 /2019         Approved  ‐

LTD                  19 06 2019

HQ Filc               RLA Filc              ‐Lic No/Datc 0510405014
:01/87/050ノ00899/AM19/      :05/2″040/00209/AM17/      20122017            1

Decision:Thc cOmmitcc considcrcd thc casc as pcr agcnda and dccidcd lo ra● ″ thC hCCnsc as undcr

134 Sub」cctto an statutory cに aranccs sincc impo● lcm is Rcdial Bus/Tnlck Trc Scrap・

EXPORTITEM QTY lMPORTITEM Quantity

Crumb Rubber powd", I ZOZSU.f Redial Bus/Truck Tyrc Scrap 212625ヽ 41

RA may take consequential action as per Policy / Procedures

‐   Case No■ 85/24/87-ALC1/2018 Pary Namc MAX        .Mcct No Datc:4ノ 87-    status:
SPECIALITY I:ILMS        ALC1/2019           withdrawn
LIヽfITED               19 06 2019

13519島掲5α00891魔Ml%  ちち分刷iυ0006″AMlν  芳謬g品彎°2210015831
Decision:Thc cOmmlttcc considcrcd thc rcply of thc RA whcrcin lt was mcntloncd that thc Advancc

Authorization has bccn issucd on rcpcat basis IIcncc copy of application of Advancc Authorization was

not scnt Thcrcforc,cOmmitcc dccidcd to、 vithdraw thc casc

Case No:248/24/87‐        Party Namc:POLYFILI´     lヽcct No/Datc:4/87-     status:
ALC172018            TECHNOLOGIES PVT LTD  ALC1/2019         DeForred

19062019             1

HQ Filc                RLA Filc              Lic Nげ Datc:3410043768
101/87/050/01054/Aヽl19/      :34/24/040ノ00211/AM18/      0201 2018

Decision :Thc cOmmittcc cOnsidcrcd ulc casc as pcr agcnda and dccidcd lo issuc dcncicncy lcttcr tO thc

authorization holdcr for submission ofthc ronowing information and dcfcrrcd thc casci―

136a)Tcchnical dcscriptionyspccincations, pcrccntagc cOmpOsition(by WCight)。
r thc prOducts to bc

cxportcd

l   b)Dctancd manuFacttlring prOccss along with tcchnicaljus6■ cation for wastagcs claimcd at cach stagc and
.    cach of thc matcrials rcquircd in thc manuFacturing prOccss

C)ChCmical namc,Tcchnical spccincations oFitcms proposcd to bc importcd

d)｀/hCthCr thc scrap gcncratcd in thc proccss is bcing rcuscd or not lf not thc tcchnicaljustiflcation for its



non-usc may be furnishcd. Ifthe scrap is being sold, the sale valuc/commcrcial valuc may bc indicated.

e) Matcrial balancc indicating calculativc statcmcnt ofthe rcquircment ofeach ofitem for manufacture of
each of cxport product.

Case No:214/24/87‐

ALC1/2018

13713島):50/01020AM 19/

Party Namc:RA」 SHA
CHEMICALS PVT LTD,

RLA Fnc
34ノ24/04ν0025″ AM18/

Party Namc:VIS10N
PRODUCTS(P)I´TD

RLA Filc

Mcct No Datc14/87-       status:

ALC1/2019          DeFerred
19062019

Lic No/Datc:3410043773

0301 2018

Mcct No/Datc:4/87-       status:

ALClノ2019          Delerred
19062019

Lic No/Datc13410043781

Mcct No′Datc:4/87-      status:

ALC1/2019          Doferrcd
19062019             1

1´ic No/Datc:3410043782

05012018

Decision : The committee considcred the casc as per agenda and notcd that RA as well as firm werc
requcstcd on 12.04.20)9 to providc thc hard copy of the application and thc samc has not bccn rcccived so
far. Thcrcfore, committcc dccidcd that RA and firm n'uy be remindcd in this rcgard and dcfcrrcd the case

Case No:109/24/87‐

ALCl′ 2018

138 HQ Filc

139 HQ Filc
:01/87/050/00916/AM19/

141 HQ Filc
:01/87/050/00886/AM19/

140 13£|:50/00885/AM19/
RLA Filc

:08/24/040/00296/AM18/

RLA Fnc
:31/83/040/00141/Aヽ418/

:01/87/050/00915/AM19/       :34/24/040/00275/′ Mヽ18/       0501 2018

Decision :Thc cOmmitcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc matcr for

cxamination ofthc casc by Tcchnical Expclt(Consulant){DNM}

Case No:110/24/87- Palty Namci VIS10N

PRODUCTS(P)LTD

RI´A Filc

:34/24/040/00274/AM18′

‐AI.C1/2018

Decision : Thc committee considcrcd thc casc as per agcnda and dccidcd to defer thc matter for
examination ofthc case by Technical llxpert(Consultant) {DNM}

Casc No:79/24′ 87-ALClノ 2018 Party Namc:SANGHVI
TECHNO PRODUCTS

ヽ
`cct No′

つatc:4/87-      status:

AI.C1/2019           DeFerred
19062019

1ic No/Datc:0810141769

12012018

Decision : Thc committee considcred the casc as pcr agcnda and notcd that RA as wcll as firm wcrc
requcstcd on 12.04.2019 to providc thc hard copy ofthc application and thc samc has not bccn received so
far. Thcrcforc, committce decided that RA and firm may be rcmindcd in this rcgard and deferrcd the casc

Case No:80/24787-AI′ C1/2018 Pally Namcl

LID
DSM INDIA PVT McctNo/Datc:4ノ 87- Status:

WithdrarrynALC1/2019
19062019

1.ic No′Datc:3110066964
15012018

Decision : The committce considcrcd the rcply of thc firm whcrein it was mcntioned that the Advancc
Authorization has bccn surendcred to R {, Punc. I hcrefore, committec decidcd to withdraw thc casc.

Case No:81/24/87-
142 ALC1/2018

Party Namc:MAヽ AI.I
Pl:IROCIIEMI(lAI´ S
LIMITIjD

Mcct No′Datc:4/87-

AI C1/2019
19062019

Status:
Approved
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HQ Filc             RLA FHc            Lic Nα Datc10410163906
101/87/050/00887/AM19/     104/24/040/00102/AM17/      1601 2018

Decision:Bascd on thc cxamination of thc casc of flrm by Tcchnical Expcrt(Consultant{DNM})in‐

Filc No 01/87′ 050/00887/AM19,thc Committcc dccidcd to adopt fonowing norms:

EXPORT ITEM QTY IMPORT 111,M Quantity

IJヽ4PEYOL POI´YOL F 4922 lKg PROPYI´ IうNE OXIDE 0 862Kg

GLYCERINE 0 018Kg

ANT10XlDANT IRCASTAB PUR 55/
SONGNOX 5721 LQノ AOX 125/UA0
67

0 002Kg

SODIUM ACID PYRO PHOSPHATE/
DI  SODIUM  HYDROGEN  PYRO
PHOSPHATE

0 010Kg

RA may take consequential action as per Policy / Procedurcs

Case No:82/24/87-       Palty Namc:MANAI′ I     4ヽoct No/Datc 4/87-    Status:
AIッC1/2018             PETROCHIじ 1ヽlCALS      AI′ C1/2019          Approved

LIMITED              19 06 2019

HQ「nc                RLA Fnc               Lic No/Datc10410163907
:01/87/050/00888/ノ Mヽ19/     104/24/040/00134/ANl17/     16012018

Dccision:Bascd On thc cxamination of thc casc of flnln by Tcchnical Expcrl(Consultant{DNM))in l

Fnc No 01/877050/00887/AM19,thc Committcc dccidcd to ratl～ thC hCcnsc as undcr―

EXPORT ITEM QTY IMPORT III]M Quantity

EMPEYOL       E400
EMPEYOL      2E400
POLYPROPYLENE
GLYCOL          400
1ヽ0LECULARヽ/EIGHT 400

100M I PROPYI月 ,Nl,OXIDじ 855001ヽ4r

ANT10XlDANTIRGASTAB PUR 55
SONGNOX 5721 LQ AOX 125 UA0 67

1400ヽ4T

SODIUM ACID PYRO PHOSPHATE DI
SODIUM HYDROGEN PYR0
PHOSPHATE

1 700MT

IIA may take consequential action as per Policy / Procedurcs

Case No:377/24/87‐        Paty Namc:ESSEN        Mcct No′ Datc:4/87-     Status:
ALC1/2018             SPECIALITY FILMS       ALC1/2019          DeFerred

PVT LTD,              19062019

半4器島捻5υ酬ンAmツ  境た棚α∞餌″AM Ⅳ 総器 C劉∞の%9
Decision:Thc committcc considcrcd thc casc as pcr agcnda and notcd that RA as wcll as ftrm wcrc

l    rcqucstcd on 12 04 2019 to providc thc hard copy ofthc application and thc samc has not bccn rcccivcd so

far Thcrcforc,committcc dccidcd that RA and flrm ilnay bc rcmindcd in this rcgard and dcfcrrcd thc casc
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Casc No.:83/24l87-Al-C I /2018 Party Narnc: A,\KA.Sll Mcct No/Datc:4ノ 87-

ALC1/2019
19062019

Lic No/Datc 5210042567

19032018

Status:
Approved

HQ Filc

:O1/87/050/00889/AM19/

PLASTOPACK PVTI´ TD,

RLA Fnc
:52/24/040/00087/′ Mヽ18/

Decision : Based on thc cxamination of thc casc of firm by Tcchnical Iixpcrt (Consultant IDNMl)
Filc No. 0l/87/050/00887/AMl9, thc Committcc dccided to adopt following norms:

EXPORT ITEM QTY IMPORTITEヽ 4 Quantity

PVC F00D GRADE FLEXIBLE FlLヽ 1,
(ANTISTATIC/TRANSPARENT,
COLOURED′TヾOT       COLOURED,
PRIヽTED NOT PRINTED)

lKg PVC RESIN 0 9204Kg

TIN STABHJZER 0 0317Kg

PVC P「 RO(Hう SSING AID 0 0160Kg

PVC IMPACT MODIFIER 0 0834Kg

D10CTYI PHTHALATE 0 0485Kg

RA may take consequential action as pcr Policy / Procedures

146 Decision : The Commillcc considered rhc casc as pcr agenda and dccidcd lo rssue deficicncy lcncr to lhe

authorization holder for submission ofthe following information and dcfcrrcd thc case:

a) Pcrccntage solid contcnt {Rcsin content} in thc cxport product
b) Pcrccntage composition of saturated polycstcr rcsin on 100% basis and total solvcnt contcnt in the

cxport product

Casc No:37′ 10/87-ALC1/2018

HQ Filc

iO 1/87/050/00176ノ AM19/

Par″ Namc CREST
COMPOSITES&PI ASTICS
PVT LTD

RLA Filc

:08/24/040/00380/′ Mヽ18/

Mcct No/Datc 4/87-

ALC1/2019
19062019

Lic No/Datci0810142245

27032018

lヽ4cct No Datci4/87-

ALC1/2019
19062019

1.ic No/Datc:0710113050

04042018

Status:
Deferred

Status:
Dcferrcd

Casc No:366/24/87‐

HQ Filc

:O1/87/050/01172/Aヽ419/

Parり Namci ARMOR PLAST
‐LTD,

RLA Filc

:07/24/040/00367′AM18/

I    AI.Cl′ 2018

４
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Decision : The committcc considercd the casc as per agcnda and dccided to defcr thc mattcr for
cxamination ofthe casc by Technical Expert(Consultant) { SK }

Case No=86/24/87-ALC1/2018 Palty Namc NAVRATAN   Mcct No/Datc:″ 87-    Status:   |
SPECIALTY CHEMICAI´S   ALC1/2019          Delcrred
I´LP                       19 06 2019

HQ「ilc                RLA Filc               1lc No/Datc 0810142366
:01/87/050′00892/AM19/      :08/24/040/00213/′ 1ヽヽ118/      13042018

Decision:Thc cOmmittcc considcrcd thc casc as pcr agcnda and notcd that RA as wcn as flrm wcrc

rcqucstcd on 12 04 2019 1o providc thc hard copy ofthc application and thc samc has not bccn rcccivcd sol

far. Thcrcforc, committcc dccidcd that RA and firnr nray bc rcmindcd in this rcgard and defcncd thc casc



Case No:87/24/87-ALC1/2018 Pary Nainc:MI]TR0
VALVES,(PROPiC T
BALAMじ RUGAN)

Mcct No′ Datc:4/87-

AI´ C1/2019
19062019

Lic No7Datci3210078452

13042018

Status:
Deferred

149器疏5σ0089ンAM19
RLA Fnc
:32/24/040/00002/AM19/

LLP

RLA Filc

PVT LTD

RLA「 ilc
:02/24/040/00003/AM19/

PVT LTD

RLA Fnc
:02/24/040/00004/′ Mヽ19/

Decision : The committcc considcrcd lhe casc as pcr agcnda and noted that RA as well as firm werc
rcqucstcd on 12.04.2019 to provide thc hard copy of thc application and the samc has not been rcccived so

far. Ihcreforc, committcc dccidcd that RA and firm may bc rcmindcd in this rcgard and dcfcrred thc case

Casc No=96724/87-Al′ C1/2018 Party Namc NAVRATAN   Mcct No Datc:4/87-
SPECIALTY CH1lMICAI´ S   ALC1/2019

Status:
Deferred

19062019

1´ic No′Datc:0810142367

Casc No:88′ 24′ 87‐

ALC1/2018

150
HQ Filc

:01/87′ 050/00902/AM19/       :08/24/040/00214/AM18′        13042018

Decision:Thc committcc considcrcd thc casc as pcr agcnda and notcd that RA as wcn as「 lrm wcrc

rcqucstcd on 12 04 2019 to providc thc hard copy ofthc application and thc samc has not bccn rcccivcd so

lFar Thcrcforc,committcc dccidcd that RA and flrm may bc rcmindcd in this rcgard and dcfcrrcd thc casc

Party Namc VASA       Mcct No′ つatc 4/87-
PHARMACHEM P LTD    IALC1/2019

19062019

HQ F‖ c               RLA Fnc              Lic No/Datc 0810142421
:01/87/050/00894/Aヽ419/     :08/24/040/00358/′ 1ヽヽ418/     18042018

Dccision:Bascd On thc cxamination ofthc casc of flrm by Tcchnical Expcrt(Consuhant{DNM})in
151 Filc No 01/87/050/00894/AM19,thc Committcc dccidcd to adopt FoHowing norms:―

EXPORT ITLM

Croscarmcnosc sodiuin BP/EP/USP/1NF lKg 0 8628Kg

RA may takc conscqucntial action as pcr Policy′ Procedurcs

Status:
Approved

QTY

Casc No■ 3/8787‐ ALCl′ 2018  Paty Namc WACKER
IヽETROARK CHEMICAI´ S

Status:
Deferred

Mcct No′Datci4/87-

ALC1/2019
19062019

Lic No/Datc 0210208362

25042018
152 HQ Filc
101/87/050/00124′ AM19ノ

153 HQ Filc
:01/87ノ 050/00125/Aヽイ19/

Decision : The commiftcc considercd thc casc as pcr agcnda and decidcd to dcfcr

examination ofthe casc by Dcpartmcnt of Chemicals and Pctro Chemicals
the matter for

Status:
,Deferred

Case No:4ノ 8/87-ALCl′2018  Palty Namc WACKER
METROARK CHEヽ lICAl,S

Mcct No Datci4/87-

ALC1/2019
19062019

1´ic No7Datc:0210208363

25042018

Mcct No/Datc:4/87- Status:
ALCI/2019 Deferred

Decision : Thc committec considercd the casc as per agcnda and decidcd to dcfer the matter for

examination ofthe casc by Dcpartmcnt of Chemicals and Pctro Chcmicals

1541需
):;|:ν
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Decision : Thc committcc considercd the case as per agcnda and dccided to defcr
cxamination ofthe casc by'l'cchnical Expcrt(Consultant) {DNM }

HQ Filc

:01/87/050/00928/AM19/

Casc No.:132724/87-

ALC172018

HQ Filc

i01/87/050ノ00938′AM19/

RLA Filc

:34/24/040/00385/AM18/

RI A Filc

107/24/040/00017/AM19/

19062019

Lic No′つatc13410044090
26042018

|

thc matcr for

Case No:162/24/87‐

ALC1/2018

155器島捻5000968AMl%

156133捻
50/008967AM 19/

団18銑 5∝∞
",AM膨

Party Namc:PROPACK     Mcct No′つatci4/87-    status:
INDUSTRIES(PROP KUNAL ALC1/2019         DeFerred

Decision : The commitrcc consrdered rhc casc as pcr agenda and nored thal M as wcll as firm wcre
rcqucstcd on 12.04.2019 to providc the hard copy ofthc application and thc samc has not been rcccivcd so
far. Thcrcfore, committce dccided that RA and firm may bc rcminded in this rcgard and defcrred thc casc

PLASTICS PVT I.TD)

RLA Filc

:03/957040/01014/AM17/

RLA Filc

i08/24/04000348/AM18/

RLA Filc

107/2″ 040/0003"AM19/

19062019

Lic No′つatc:0310820677 .

126042018             1

Mcct No/Datci4/87-      lstatus:

ALC1/2019          DeFerrcd
19062019

Lic No/Datc 0810142573 ‐

10052018

Case No.:90/24/87‐ ALC1/2018 Pary Namc:MACRO
POLYMERS P LTD

Decision :'[he committcc considcred the casc as pcr agcnda and noted that RA as wcll as firm wcrc
rcqueslcd on )2-04.2019 to providc thc hard copy oflhc application and thc same has not bccn rcccived so
far. Thcreforc, committce dccided that R  and firm may be reminded in this rcgard and defcrred thc casc

Case No■ 91724/87-ALC1/2018 Party Namci ARMOR PLAST ‐Mcct NolDatc 4/87-
LTD,                 ALC1/2019

‐19062019

Lic No Datc:0710113270

11052018

AI.C1/2019

19062019

Lic No Datc:0710113302

17052018             ‐

Lic No/Datci031 0821048

17052018

Status:
Deferred

the matter for

157 HQ Fiic
101/87/050/008977AM19/

Decision : The committce considercd thc casc as per agcnda and dccidcd to defer
cxamination ofthe casc by Tcchnical Expcrt(Consu ltant) { SK }

Case No.:92l24l87-ALCI/2018 Party Name: IMpEL EXPORTS Mcct No,/Date:4/87- Status:
Deferred

Decision : Thc committcc considcred thc casc as pcr agenda and notcd that RA as wcll as firm wcrc
rcquestcd on 12 04.2019 to providc the hard copy ofthc apprication and thc same has nor bcen reccived so
far. Thcrcfore, committce dccided that RA and firm may be remindcd in this rcgard and defcncd thc casc

Status:
Defcrred

RLA Fnc
:03/94/040/00123/AM19/

Decision : Thc committec considcrcd thc casc as pcr agenda and noted that RA as wcll as fir,, wcrc
rcquestcd on 12.04.2019 to provide the hard copy ofthe application and the same has nor bccn reccived so
far. Thercforc, committcc decidcd that RA and firm may bc reminded in this rcgard and defcrrcd thc casc

A"t,l rc-,-.,.,-

“
F‐■ II▼  7、 バ、ロ

Party Namc:AVIGLOBAL   lヽcct No′つatc:4/87-
IPLAST PRIVATE LIMITED  ALC1/2019

19062019
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I   Casc No.:379/24/87-
ALC1/2018

Status:
Deferred

. _ ^ HQ Filc RLA Filc Lic.No/Datc:2410042426rbu:01/87/050/01185/AMl9/ :24124/0401000051AM191 23.05.2018

Decision : The committcc considercd the casc as pcr agenda and noted rhat RA as wclt as flrm wcre
rcquestcd on 12.04.2019 to providc thc hard copy of the application and thc samc has not been reccivcd so
far. Thereforc, committcc dccided that RA and firnr may bc remindcd in this rcgard and dcferrcd thc casc

Case No.:4/17/87-ALC1/2018 Party Namc:MOTHERSON  Mcct No/Datc:4/87-    Status:
SUMISYSTEMS LIMITED  ALC1/2019          Approved

19062019

HQ Filc

101/87/050/00396/AM19/

. Decision:

l.ic No/Datc:0510406924

20062018
RLA「 ilc
105/24/040/00136/AM19/

Casc No:95/24/87‐ ALC1/2018 Party Nalanc MAX
SPECIALITY FII.MS
LIMITED

EXPORTITEM QTV lMPORT:TE M quantity

Automotivc Rubbcr Parts For

Motor Vchiclc(A● iclc No
6852465-01))

88080Numbcr
STANDARD MALAYSIA
RUBBER CV60 19284 72Kg

Automotivc Rubbcr Parts For

Motor Vchtlc(Ariclc No
6860787-01)

168000Numbcr CARBON BLACKヽ 339 573953K8

Automotivc Rubbcr Parts― For

Motor Vchたに (Anidc No
6860788-01)

(Total  Nct  Contcnts  of
lmportcd  ltcms  in  ExpOrt
Product(l    STANDARD
MALAYSIA RUBBER CV60
17531 568 KGS(2 CARBON
BLACK  N339  5217 754
KGS(3 CARBON  BLACK
N550113914 010 KGS)

168000Numbcr CAR30N BLACKヽ 550 15305 41lKg

RA may take consequential action as per Policy / Procedures

Decision : Ilased on thc tcchnical commcnts oi l)cpartmcnt lor Promotion of lndusrry and Intcrnal
lradc furnishcd vide their communication No. 7/78/2018/ TSW dated 10.06.2019, Committcc decidcd
to ratify licensc as under:

HQ「 ilC
:01ノ 87/050/00901/AM19/

RLA「 ilc
i22/24/040/00018/′ 1ヽヽ119ノ

Mcct No/Datc14/87-

ALC1/2019
19062019

Lic No/Datc12210015922

20062018

Status:
Deferrcd

Decision : Thc committcc considcrcd the casc as pcr agenda and notcd that RA as wcll as firm were

rcquested on 12.04.2019 to provide thc hard copy of thc application and thc samc has not been rcccivcd so

far. Therefore, committee dccidcd that RA and firm may be remindcd in this rcgard and dcfcrrcd the case

41

Mcct No/1)atc:4ノ 87-

ALC1/2019
19062019



Pa■y Namc KATALINE
INFRAPRODUCTS PVT
LTD

RLA FHc
:50/24/040/0000シAM19/

Decision : Thc Committee considercd thc case as pcr agenda and decidcd to issuc deficiency lcttq to thc
authorization holdcr for submission ofthe following information and dcfcrrcd the casc:-

a) 'Icchnical dcscriptionvspccifications, pcrcentagc composition (by weight) of the products to be
exportcd.

163 b) Dctailed manufacturing proccss along with technical justification for wastages claimed at each stage and
cach ofthe matcrials requircd in thc manufacturing proccss.

c) Chcmical namc, 'l'cchnical spccifications of itcms proposcd to be imponed.

d) Whcther thc scrap gencratcd in the proccss is being rcuscd or not. If not the technical justification for its
non-usc may bc furnished. Ifthc scrap is bcing sold, thc salc value/commcrcial valuc may be indicatcd.

e) Material balancc ildicating calculative statcment of thc rcquiremcnt ofcach ofitem for manufacture of
export product

0 Pcrcentage nct contcnt of Glass Beads in Export
g) Dctails ofindigcnous input
h) Exact chemical description ofexport and its cnd use

Cascヽ o.:380ノ24/87-
ALC1/2018

HQ Filc

:01/87/050/01186/AM19ノ

Mcct No′Datc14/87-       status:

ALC1/2019           Defcrred
19062019

1´ic No Datc:5010002454

27062018

Mcct No/Datc:4/87-      status:

ALC1/2019          DeFerred
19062019

Lic NげDatc:3410044330
12072018

Cascヽ o:120/24/87‐
AI C1/2018

1164
HQ Filc

:01/87/050/00926/Aヽ419/

HQ「 HC

165 :01/87/050ノ
01187/AM19ノ

1661HQ Fnc
:01/87/050/00305/AM19/

Palty Nanlc EURASIA
POLYCHlじ 4ヽPVT LTD

RI´A Fnc
:34ノ 24/040/00053/7ヽ M19/

Decision : Thc committcc considercd thc case as pcr agcnda and notcd that RA as well as firm were
rcqucstcd on 12.04.2019 to providc thc hard copy ofthe application and the same has not been rcccived so

far. Thcrcfore, committce dccidcd that RA and firm may bc rcminded in this regard and defercd the case

Casc No:381/24/87      Party Namcl
ALCl′ 2018             LLP

CANVERA EXIM McctNo/Datc:4/87- Status:
Defcrred

Decision : Thc Committcc considcrcd thc case as pcr agcnda and dccidcd to issuc dcficiency lcttcr to thc
authorization holdcr for submission ofthc following information and dcfcrrcd thc casc:

a) Dctails of cxport product
b) Justification for wastagc

ALClノ2019
19062019

Lic No Datc:2410042456

13072018
RLA Filc

:24/24/040/00013/AM19/

RLA「 nc
:02/24/040/00058/AM19ノ

Casc No■ 8/16/87-ALC1/2018 Party Namc TECA
INDUSTRIES LIMITED

Decision :Thc committcc considered thc rcply of thc firm
DPIIT for examination and dcfcrrcd the caso.

Mcct No′Datc:4/87-      Status:

Al´C1/2019          DeFerred
19062019

Lic No/Datc:0210208570

16072018

and dccidcd that thc samc may bc scnt to

′
十
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I   Casc No:10/16/87‐ Al′C1/2018

167 HQ Filc
:01787/050/00307/AM19ノ

Party Namcl WACKER      Mcct No7Datc:4/87-
METROARK CHEヽ 41CALS   AI.C1/2019
PVT LTD               19 o6 2019

RLA Filc               Lic No/Datc 0210208607
:02/24/040/00066/ノヽヽ419/      26072018

Status:
Dcferred

Decision : The committcc considercd thc casc as pcr agenda and dccidcd to defer thc matts for
examination ofthe casc by Dcpartmcnt of Chcmicals and Pctro Chcmicals

|

Case No:39/21787‐

ALC1/2018

HQ Filc

:01/87′ 050/00588/AM19/

Palty Namc RESINS AND
PLASTICS LIMH ED

RLA FHc
i03ノ 95/040/00396/7ヽ M19/

Mcct No/Datc″87-
ALC1/2019
19062019

Lic No/Datc:0310822899

07082018

Status:
Approved

Decision : Based on thc cxaminatior of thc casc of firm by Technical Uxpcrt (Consultant {DNM}) in
Filc No. 0l /87/050/005 88/AM I 9, thc Committcc dccidcd to adopt following norms:-

EXPORT ITEM QTY 1:ヽ4P()RI ITEヽ4 Quantity

REPI_AKYD 526-700。 AI´KYD RESIN lKg IAじRIC ACID 0 214Kg

PHTHALIC ANHYD 0 328Kg

GLYCERINl, 0 214Kg

XYLENE 0 315Kg

RA may take consequential action as pcr Policy / Procedures

Case No:123/24′ 87‐

ALCl′2018

HQ「 ilC
:01/877050/009297AM19/

Decision :Bascd On thc cxamination ofthc casc of flnn by Tcchnical Expc● (COnsultant{DNM})in
169 Filc No 01/87/050/00929/AIヽ 419,thc Committcc dccidcd to adopt Fono、 ving norms

EXPORT H EM QЧ Y IMPORT ITEM Quantity

Croscarmcllosc Sodium BP/EPAJSP/1NF lKg Sodium Carboxy Methyl
Cellulosc

0 8628Kg

RA may take consequential action as pcr Policy / Procedures

Parけ Namc VASA       Mcct No/Datc 4/87-   Status:
PHARMACHEM PI_TD   IALC1/2019        Approvcd

19062019                         1

RLA Filc               .Lic No/Datc 0810143227           1
:08/24/040/00087/′ Mヽ19/     09082018

Case No:6/17/87‐ ALC1/2018 Party Namcヽ VACKER     Mcct No/Datc:″ 87-
METROARK CH〕 〕ヽイICALS   ALC1/2019
PVT LTD               19 06 2019

Status:
Deferred

170 HQ Filc
101/87/050/00398/AM19/

RLA Fnc
:02/24/040/00075/′ Mヽ19/

Lic No Datc:0210208650

23082018

Decision : The committcc colsidered thc casc as pcr agenda and dccidcd to defer thc matter for
examination ofthe case by Dcpartmcnt of Chemicals and Petro Chemicals

171
Cascヽ o:228/24/87-
AI′(11/2018

Party Namc:ARVIND
LIMITED

Mcct No′つatc:4/87-

ALC1/2019
19062019

Statusl
Dcferred

43



Decision : Thc committcc considcrcd thc case as pcr agcnda and notcd that RA as well as firm wcre
rcquestcd on 12.04.2019 to provide thc hard copy of the application and thc samc has not been rcceivcd so
far. Thcrcfore, committcc dccidcd that R A. and firm may bc remindcd in this regard and dcfened the case

Case No:3′ 21/87-ALC1/2018 Party Namc:EXPANDED   Mcct No Datc:4/87    status:
POLYヽ4ER SYSTEヽ4S PVT  ALC1/2019         'Approved
LTD                     19 o6 2019

HQ Filc               RLA Filc              Lic No/Datc:0310823472
101/87/050/00552/AM19/      :o3/94/040/00327/′ Mヽ19/     31 082018

172 1〕
ecision : Bascd on thc cxamination of thc casc of flnll by l cchnical Expcrt(COnsultant{DNM})in

Filc No 01/87/050/00552/Aヽ 119,thc cOmmittcc dccidcd to adopt Fo1lowing nOnlls:_

EXPORT rIEM QTY IMPOR FITEM Quantity
Polycther Polyol ( lixacol PPG 425) lKg Propyicnc Oxide 0 829Kg

RA may take consequential actlon as per Policy/Procodures

HQ Filc

:01/87/050ノ01034 AM19/

173 HQ Filc
101/87/050/00443′ Aヽ419/

174

ICase No:137/24/87‐

ALC1/2018

HQ Filc

●01/87/050/00943/AM19/

RLA Filc

:08/24/040/001577ノ M`19/
I´ic No/Datc10810143360

30082018

Case No:51717/87‐ AI′ C1/2018 Pa■ y Namc JINDAI       、4cct Non)atc:4/87-
SPECIALTY TEXTH´ ES I_TD ALC1/2019

19062019

Status:
f)eferred

RLA Fnc
:30/24/040/00022/Aヽ(19/

Decision : I'hc comnlittcc considcrcd thc casc as pcr agenda and dccidcd to dcfcr thc mattcr for
exanrination of rhc casc by Tcchnical Itxpc (ConsuLtant){SK }

Lic No/Datc:3010104429

06092018

Status:
Withdrawn

Lic NげDatc:0810143407
06092018

Decision : Thc commrnee consrdercd the rcpry of the firm whcrcin ir was mcntioned thar rhc n dvance
Authorization has bccn surrcndcrcd to RA, Ahcmdabad. -r'hcrcforc, 

committcc dccidcd to withdraw thc
casc

Palty Namcl VIGI AGRIFILMSヽ 4cct No/Datc 4/87-
PRIVATE I´IMITED       ALC1/2019

19062019

RLA Filc

:08/24/040/0019″AM19/

Case No:42/17787-        Party Namc:AMERICAN    Mcct No/Datc:4/87-
ALC1/2018            PuCOAT SPECIAI´ ITY   ALC1/2019

PRIVATE LIMITED       19 o6 2019

HQ Filc             RLA「 ilc Lic No′つatc:0510407751
:01/87/050/00434/AM19/      1o5/23/040/00254/Aヽ419/      11 092018

Decision:Bascd on thc cxamina10n ofthc casc Or nnn by Tcchnical Expcrt(COnsuLant{DNM))in
175 
「
ilc No 01/87/050/004341AM 19,thc Colllmittcc dccidcd lo adopt fol10、 ving norms:―

|

IMPORTITEM

IPOLYESTER RESIN SOI_uT10N
AヽイlヽO RESIN

2_METHYI I,3-PROPANEDIOL

Status:
Approved

(S01id COntcnt 9o%lo 95%)

44 尽ノンル_2__

Quantity

0 85Kg

0 20Kg
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RA may take consequcntial action as per policv / procedures

176 HQ Filc
:01/87/050/00536/Aヽ419/

RLA Filc

30/24/04α 00028/AM19/

Cascヽ o:42′ 19/87-AI′ C1/2018 Party Namc JINI)AL
SPLCIALTY II:XTILES I II)

4ヽcct No/Datc:4/87-       status:

ALC1/20!9          DeFerred
19062019

Lic No Datc:3010104445

18092018

Mcct No/Datc:4/87-       status:

ALC12019          DeFerred
19062019

Lic No Datc:3410044552

05 102018

Decision : The committee considered thc casc as pcr agcnda and decided to defcr thc matter for
examination ofthe casc by Technical Expert(Consultant) { SK }

Case NO:161′ 24/87-

ALC1/2018

1曰
719島児5餅∞%7AM D

Party Namc: RAJSIIA
CHEMICALS PVT LTD,

RLA Filc

i34/24/041100095/AM19ノ

Decision : The commiftce considcrcd the casc as per agcnda and notcd that RA as wcll as firm wcrc
rcqucstcd on 12.04.2019 to providc thc hard copy ofthc application and thc same has not bccn received so
far. Thcrcfore, committcc decidcd that RA and firm may be rcmindcd in this rcgard and deferrcd the case

Case No:31/19/87‐ ALC1/2018 Party Namc:MOTHERSON   Mcct No7 Datc:4/87-
SUMISYSTEMS LIヽ lITED   ALClノ 2019

19062019

Status:
Deferred

178193掲
5υ00525AMlツ  λ霊』li。00377AMl% 1lc NolDatc:0510408015

08102018

Decision : The committee considcrcd the casc as pcr agcnda and notcd that a DL was issucd to the firm
by Dcpartmcnt for Promotion of Industry and Intcmal Tradc. Thcrefore, committee dccidcd to dcfcr thc
case

Casc No:75/21/87-

ALC1/2018

HQl｀ lC              RI A rilc
:01/87/050/00624/AM19/      :03/95/040/00687/′ Mヽ19/      18 102018

Dccision:Bascd On thc cxamina10n oF thc casc Of flm by Tcchnical Expcrt(COnsultant{DNM})in

‐Filc N0 01787/050/00624ノ AM19,thc COmmittcc dccidcd to adopt foHowing norms■

EXPORT ITEヽ 4 QTY IMPORTIIEM Quantity
REACTIVE POLYAMIDE RESN
WITH FREE AMINO VISCOSITY
AT 250C 125 TO 175 POISES

lKg DIヽ4ER ACID 0 633Kg

TETRAI〕 THYLENE PENTAMINE 0 132Kg

PENTAETHYLENEIIEXAMNE 0 139Kg

DIETHYI´ ENE TRIAMINE 0 139Kg

RA may takc consequcntial action as per Policv / proccdures

Party Namc:UNIFORM
SYNTHETICS

Mcct No/Datc:4/87-

ALC1/2019
19062019

1´ic No′Datc:0310824539

Status:
Approved

Cascヽ o:17/21/87-
180 ALC1/2018

Party Namc JESONS
INDUSTRIES LTD

4ヽcct NυDatc:4/87-

ALC1/2019
19062019

人ノ′″|っ _´、タ
:IW

Status:
Approved
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HQ Fnc             RLA Filc            Lic No Datc:0310824564‐
:01/87/050/00566/Alヽ 119/      :03/94/040/00625/AM19/     22102018

Decision:Bascd On thc cxaminatlon ofthc casc of flnn by l cchnical Expcrt(Consultant{SK))in Fnc

No 01/87/050/00566/AM19,thc Committcc dccidcd to ral″ thC HCCnsc as undcr―

I]XPORT IIEM QTY IMPORT ITEM Quantity

STYRENE AND ACRYI_ATE
COPOLYMER   EMULS10N
(50+/1%Solid Contcnt)

175000Kg STYRENI: 41650 000Kg

I〕じTYI_ACRYLATI: 40407 500Kg

ACRYLIC ACID 1403 500Kg

ACRYI AMIDE 1109 500Kg

RA may take consequential action as per Policy / Procedures

Case No:168/24/87-      Party Namc SHRINATH    4ヽcct No/Datc:4/87-    Status:
‐ALCl′ 2018            FLEXIPACK PVT LTD    ALC1/2019         Approved

19062019

HQ「ilc             RI_A Filc             Lic No/Datc 0910066760
:01/87/050/00974/′ヽヽ 419/      :09/24/040/00353/Aヽ イ19/      24 102018

Decision:I〕 ascd On thc cxaminatlon ofthc casc of rlrm by ICChnical l,xpclt(COnsultant{SK))in「 ilC

No 01/87/050/00974/AM19,thc Committcc dcddcd to ratl″ thC hCCnsc as undcr―

1811

EXPORT ITEM QTY Iヽ4PORT ITEM Quantity

Multi laycr Co Extrudcd plastic packaging
material unprinted (STRETCI I FILM) 1000000Kg I´I.DPE GRAhlUEI´ S 780000Kg

LDPE GRANUELS 262500Kg

RA may take consequential action as per Policy / Procedures

INDIA PVT LTD        ALC1/2019
Case No.r44l19/87- Party Namc: POLYBOND Mcct No/Date:4/87- Status:

ALCl′ 2018

HQF‖ c

Approved

RLA Filc

19062019

Lic No Datci3110067216

:01/87/050/00538ノ AM19/      :31/83/040/00107/AM19/     26102018

‐Decision:Bascd on thc tcchnical commcnts of Dcparmcnt fOr Promolon oflndustry and lntcmal Tradc

nlmishcd vidc thcir communication No P-47011/28/2019た TSW  datcd 27 05 2019,Committcc dccidcd lo‐

rad″ liCCnsc as undcr

EXPORTITEM QTY lMPORTlTEM Quantity

Ilose Made of Siliconc/
Fluorosilicone/ flucrocarbon
Rcinforced with Synthetic
F'abric (containing l0% Mata
Aramid yam/ Fabric)

25000Kg

Siliconc/ Fluorosiliconc/
flucrocarbon (Rubber)

26029 7Kg

PEROXIDE Cじ RING AGENT 970 26Kg

46 *-{l'l Jt-urz,,-



MI:TA ARAMII)YARN

RA may take consequential action as per policy / procedures

Case No:169/24/87‐

ALC1/2018

183 13:)掲
50/00975ん へM19/

Case No:170/24/87-

ALC1/2018

184器島捻5"0097″AMl%

Party Namc:SYNTHETIC   Mcct No Datci4/87-
PACKERS PVT LTD       ALC1/2019

19062019

Slatu\:
Defcrred

Status:
Deferred

Status:
Deferrcd

Decision : The commitlce considcrcd thc casc as pcr agcnda and notcd that RA as well as firm wcrc
rcqucsted on 12.04.2019 to providc thc hard copy ofthc application and thc samc has not becn rcccivcd so
far.'rhercforc, committcc dccided that RA and firm may bc rcmindcd in this rcgard and dcferrcd thc case

RLA Filc

:07/24/040/00185//ヽ M19/

RLA Filc

:26/2″ 040/0001α AM 19/

RLA Fnc
126/24/040/00013/AM19/

Lic No/Datc10710114056

26102018

I.ic No/Datc:2610012857

29102018

Party Namc:SNF[INDIA〕    Mcct No7Datc:4/87
PVT LTD,              ALC1/2019

19062019

Decision : The committcc considercd thc casc as pcr agcnda and notcd that RA as well as firm wcrc
requcsted on 12.04.2019 to providc the hard copy ofthc application and thc samc has not been rcccivcd so
far. Thereforc, committee dccided that RA and firm may bc rcmindcd in this rcgard and dcfcned thc casc

Case No:19721/87-

ALCl′2018

HQ Filc

:01/87/050/00568/AM19/

Paty Namc:COSMO「 ILMS Mcct No/Datc 4/87    status:
LTD                  ALC1/2019          Approved

19062019

RI´A Filc                Lic No Datc:0310824813
:03/94/040/00688/Aヽ419/     31 102018

Decision ; Bascd on the examination ofthc casc of firm by'Icchnical Ilxpcrt (Consultant {SK}) in File
No. 0l/87/050/00568/AM 19, thc Committec dccidcd to adopt following norms:-

EXPORTllEM QTY IMPORT lTEM Quantity
BOPP   FILMS
HST lKg POLYPROPYLENE CRANULES(HOMOPOLYMER) 0 9414Kg

POLYPROPYLENE GRANULES(CO_POLYMER) 0 1486Kg

PP BASE MASTERBATCHES 0 04Kg

RA may take consequential action as per Policy / Procedurcs

Case No:174/24/87-
ALC1/2018

“
613昴

:5α∞%αAm%

187 Case No:175724/87-

Pary Namci SN「 [INDIA]   Mcct No′つatc 4/87-
PVT LTD,             ALC1/2019

19062019

Lic No/Datc:2610012859

02 112018

Decision : The committcc considcrcd thc casc as pcr agcnda and notcd that RA as wcll as firm wcrc
rcqucstcd on 12-04.2019 to providc thc hard copy of thc application and thc samc has not bccn rcccivcd so
far. Thereforc, committcc dccidcd that RA and firm may bc rcmindcd in this rcgard and dcfcrrcd thc casc

Party Namc: SNf JINDIAI Mcct No/1)atc:4/87-

47
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AI´C1/2018

HQ Filc

01/87/050/00981/AM19/

PVT LTD, Al_C1/2019          Delerrcd
19062019

1´ic No/Datc:2610012860

02112018
RLA Filc

:26/24/040/00036/AM18/

RLA F‖ c

:26/24/040/00039/AM18/

【ic No/Datc:2610012863

02112018

Case No:176′ 24′ 87-

ALC1/2018

埓8133月
5α∞%νAⅦワ

Case No:122/21′ 87‐

ALC1/2018

189 HQ Filc
:01/87′ 050/00671/AM19/

Caseヽ o:23/21′87‐
ALC1/2018

HQ Filc

i01/87′ 050/00572/AM19/

Decision : Thc committce considcrcd the casc as per agcnda and notcd that RA as wcll as firm were

rcqucstcd on 12.04.2019 to providc the hard copy ofthe application and thc same has not bccn receivcd so

far. Thcrcforc, committcc dccidcd that RA and firm may bc rcmindcd in this rcgard and defencd the casc

Party Namci SNF IINDIA]   Mcct Noわ atc:4/87

PVT LTD,              ALC1/2019
19062019

Statusi
Deferred

Decision : Thc committee considcrcd the casc as pcr agenda and notcd that RA as well as firm were

rcquestcd on 12.04.2019 to providc the hard copy ofthe application and thc same has not bccn Ieceivcd so

far. Thcrcfore, commiftcc dccided that RA and firm may bc rcmindcd in this rcgard and defcrrcd thc case

DeCiSiOn : The commiftee considered the casc as pcr agenda and decided to defer the mattcr for

cxamination ofthe case by Technical Expcrt(Consultant) {SK}

Case No:181/24′ 87‐

ALCl′ 2018

HQ Filc

:01/87/050/00987/AM19′

Pary NamciJINDAL
SPECIAI TY TEX「 ILES LTD

RLA「 ilc
i30/24/040/00035/′ Mヽ19/

Par″ Namc:JESONS
INDUSTRIES LTD

RLA Fnc
103/94/040/00705/AM19/

lヽ4cct No/Datc 4/87-     Status:

ALC1/2019          DeFerred
19062019

1´ic No/Datc:3010104495

08112018

Parり Namc:ARMOR PLAST Mcct No′ つatc:4/87
LIMITED              ALC1/2019

19062019

RLA Filc

107/24/040/00198/AM19/

Status:
Deferred

Lic No′つatc:0710114121

13112018

DeCiSiOn : Thc committcc considcred the casc aS per agenda and noted that RA as wcll as firm were

rcquestcd on 12.04.2019 to providc thc hard copy of thc application and thc same has not bccn leccivcd so

far. Thcrcfore, commiftcc dccidcd that RA and firm may bc remindcd in this rcgard and dcfcrrcd thc case

Mcct No/Datc:4ノ 87-

ALC1/2019
19062019

Lic No Datc10310825081

16112018

Status:
Approved

Decision : Bascd on lhc examrnarron ofrhc ca'c of firm by lcchnical lixpen {Consultant lSKl) in Frle

No.0l/87/050/00572/AMlg,thcCommittcedecidcdtoratirythcliccnseasunder:-

l〕 XPORT III'M IMPORT III:M

POl.YVINYL ACETA IE

QTY

BASED EMULSION (HAVING VINYL ACETATE
MONOMER230400Kg

SOLID CONTENT 43+′ 1%)

POI´ YVNYl.ALCOHOL

action as pcr Policy / Proccdures

83128 320Kg

5852 160Kg
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Case No:20/22/87‐

ALC172018

HQ Filc

:01/87/050/00694/AM19/

Party Namc JINDAI´ POLY  Mcct Nυ Datc:4ノ 87-    status:
FILMS LTD              AI′C1/2019          Approvcd

19062019

RLA Filc                  Lic No′ Datci0510408715
:05/23/040/00335/Alヽ 119/     130 11 2018

Decision:Bascd On thc cxamination ofthc casc of inll by Tcchnical l]xpcrt(ConSultant{SK})in Filc

No 01/87′ 050/00694/AM19,thc Cornmilcc dcddcd to ran″ thC nccnsc as undcr

EXPORT ITIう 4ヽ QTY IヽlPORT IIEM Quantity

Biaxiany Oricntcd Polyolcfln Filrn

(SCal TOugh) 500 000M I
Ethylcnc Alpha Olcfln

Copolンmcr
542 500M I

Polyolcfi ns Masterbatchcs 22 500MT

RA may take consequcntial action as per Policy / Procedures

Casc No.:24/21/87‐

ALC1/2018

HQ Filc

:01/87/050/00573/Aヽ119/

Decision:Bascd On thc cxainninatlon of thc casc of irm by rcchnical l:xpcrt(COnsultant{SK})in F‖ c

No 01/87/050/00573/AM19,thc Commitcc dccidcd lo ral取 thC nccnsc as undcr―

QTY IMPORT IIEM

Palty Namc JESONS
INDUSTRIES I TD

RLA Filc

:03/94/040/00738/ソ 1ヽヽ419/

Mcct No/Datc:4/87-    Status:

ALC1/2019         Approved
19062019

Lic No Datc10310825362

03 122018

FXPORT ITlう 4ヽ

VINYL         ACETATE
COPOLYヽ
`ER   ENIULSION(HAVING SOLIDS 58+/1%)

VINYL ACETATE
MONOMER242000Kg 110957K8

POl´YVINYL ALCOHOL 580Kg

ACRYI AMIDE 290 400Kg

RA may take consequential action as pcr Policy/Procedures

Caseヽo:192/24/87‐
AI′C1/2018

HQ「 ilC
i01/87/050/00998′AN119/

Decision : Thc committce considcrcd the case as per agenda and notcd that RA as well as firm werc

requcsted on 12.04.2019 to provide the hard copy ofthe application and thc same has not bccn receivcd so

far. Thcrcforc, commiftee dccidcd that Rn and firm may bc rcmindcd inthisrcgardand defcned thc casc

Party Namc lNITRlうX
CIIEMICALS INDIA
Llヽ41TED

RI´AF‖ c
:52/24/040/00067/′ Nヽ119/

4ヽcct No Datc:4/87-

ALC1/2019
19062019

Status:
Dcferred

Iic No/1)atc:5210042860

17122018

Case No.:196′ 24′ 87‐

ALCl′ 2018

195 HO「
il`

:01/87/050/01002/Aヽイ19/

Decision:Thc committcc

Parly Namc ATUI_LIMITED,

RI.A FHc

:08/24/040/00301/ノ｀` 419/

Mcct No/Datc:4/87-       Status:

Al.C1/2019          ‐DeFerrcd
19062019

1´ ic No/Datc:0810144138

20 122018

considcred the casc as agcnda and notcd that RA as wcH as flrm、 vcrc

人 _/″ //r
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rcquested on li.0+.2019 to providc thc hard copy ofthc application and thc samc has not bccn reccrvcd so

far- Thercforc, committcc dccided that RA and firm may bc remindcd in this rcgard and dcfcrred thc case

Case No.:384/24′ 87-

ALC1/2018

196 HQ Filc
:01/87/050/01190//ヽM19/

Case N● :200/24/87‐

ALC1/2018

HQ Filc

197 :01/87′
050/01006/′ヽヽ 419/

Case No:201/24ノ 87-

Al,C1/2018

HQ「 ilC
:01/87/050/01007/Aヽ 419/

Casc No:208/24/87‐

ALClノ 2018

HQ Filc

101/87/050/01014/A!ヽイ19/

Palty Namc:ESSEN
SPECIALITY FILMS
PVT LTD,

RLA Filc

Parly Namc CEAT LID

RLA Filc

4ヽcct No/Datc:4/87-      Status:

ALC1/2019          DeFerred
19062019

Lic No/Datc:2410042608

:24/24/040/00040/AM19/       26 122018

Decision : The committcc considcred thc case as pcr agcnda and dccided to defcr the mattcr for

cxamination ofthe case by Tcchnical Expcrt(Consultant) {SK}

Party Namc:DSM INDIA PVT McctNo/Datc:4/87-    Status:
LTD               ALC1/2019        1DeFerred
1                           19062019             1

RLA Filc               Lic No77Datc:3110067269
:31/83/040/00151/′ Mヽ19/       31 122018

Decision : Thc Committec considcrcd the casc as per agenda and dccidcd to issuc deficiency lettcr to the

authorization holdcr for submission ofthc following information and dcfcrrcd the case:-

a) Specify export product since it is brand namc

b) Catalogue and cxact name oflmport Item No.2

Decision : Thc committcc considcrcd thc case as pcr

cxamination ofthc case by DPIIT

4ヽcct No Datc 4/87-

ALC1/2019
19062019

Lic NυDatc10910067010

‐31 122018

agcnda and dccidcd to dcfcr

Mcct No Datc:4/87-

ALC1/2019
19062019

Lic No/Datc 0310826065

Party Namc STIC-ON
IPAPERS PVT LTD

RLA Filc

:09/24/040/00466Aヽ 419/

Status:
Dcferrcd

the mattcr for

Status:
Deferred

:03ノ 94/040/00731/′ヽヽ 419/       01012019

,,r,, Decision : The Committcc considcrcd the casc as pcr agcnda and decidcd to issuc dcficicncy leftcr to the

'" authorizatron holdcr for submission ofthe following information and defcrrcd the casc:-

a) To indicate clcarly whcthcr cxport product i e. t)nc is tubclcss or pncumatic

b) calculation for rcquircment ofraw matcrials (both importcd and indigenous) indicating thcir

wastage of raw matcrials for thc manufacture ofcxport product

c) Part production ofthc cxport itcm vis a-vis consumption ofall thc raw matcrials for thc last

thrcc ycars duly ccrtificd by Chartered Accountant

Case No:385/24/87-

ALC1/2018

HQ Filc

:01/87/050/01191/′ Nヽ119′

:ヽ4cct No/Datc14/87-       Status:

ALC1/2019         1Delerrcd
19062019

Lic No/Datc:2410042614

Party Namc:STYL0
1TABLEWARI]S

RLA Filc

:24/24/040/00041/Alヽ 419/      02012019

Decision : Thc committec considcrcd thc casc as pcr agcnda and nolcd that RA as wcll as firm were

rcqucstcd on 12.04.2019 to provide thc hard copy of thc application and thc samc has not bccn reccivcd so

人 /″ ιィ″́ ^
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far. Thcrcforc, committcc decided that RA and firm may bc rcmindcd in this regard and defencd thc casc

Case No=212/24ノ 87-       Palty Namci WACKER      Mcct No Datc 4/87-     status:
ALC1/2018            METROARK CHEMICALS  ALC1/2019         Deferred

PVT LID             19 o6 2019

201 HQ Fnc              RLA FHc             Lic No/Datc10210208899
:01/87/050/01018/Aヽ119/       :02/24/040/00143/Aヽ (19/       0401 2019

Decision:Thc cOmmitcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr for

cxamination orthc casc by Dcparlmcnt of Chcmicals and PctrO Chcmicals

lCase No:216/24/87‐        Party Namc:RESINS AND   Mcct No′ つatc:4/87-    status:
ALC1/2018 PLASTICS LIヽ41TED       ALC1/2019 Defcrred

19062019

"213昴:59m∝νA田シ 鵬」浙α∞%腋m" 蹴嘱υ
α田∝%冽 0

Decision : 'Ihc committec considcrcd thc casc as per agenda and notcd that RA as wcll as firm wcre
requcstad on 12.04.2019 to providc thc hard copy ofthe application and thc same has not bccn rcccivcd so
far. Thcrcforc, committee decided that RA and firm may bc rcmindcd in this rcgard and deferrcd thc case

I   Case No.:386/24ノ 87-        Parly Namcl SERVEWEI′ L    Mcct No沼 )atci″ 87-     status:
ALC1/2018            HOUSEHOLD APPLIANCES AI C1/2019         DeFerred

19062019

節3138捻50m"νAmツ  ら:たガ浙α∞
“
νAM 9 蹴鼎

Cm0042の 2

1   Decision : Ihc cOmmittcc considcrcd thc casc as pcr agcnda and nOtcd that RA as wcH as Arm wcrc

l    rCquCStCd on 12 04 2019 1o providc thc hard copy ofthc application and thc samc has not bccn rcccivcd sO
far Thcrcforc,cOmmittcc dccidcd that RA and flrm may bc rcmindcd in this rcgard and dcrcrrcd thc casc

Case No■ 219/24/87‐        Party Namc:WACKER      Mcct No Datc:4/87-     status:
ALC1/2018             METROARK CHEMICALS   ALC1/2019          DeFerred

PVT LTD               19 o6 2019

204 HQ Filc                RLA Filc               l´ ic No/Datc1021 020891 7
:01/87/050/01025/AM19/      :02/24/040/00115/Aヽ 119/      10012019

‐  IDecision :l hc cOmmittcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr for

l  ‐CXalllination ofthc casc by Dcpartmcnt ofChcmicals and Pctro Chcmicals                   l

‐   Case No:222/24/87‐        Party Namc:AC DERCO    4ヽcct No′つatct4/87-     status:
ALCl′2018            BEl.TING(INDIA)PVT    ALC1/2019         Deferred

LID,                19o62019

HQ FHc              RLA lllc             IIc Nυ Datc10510409309
101/87/050′01028/AM19/      :05/23/040/00444/Aヽ 419/      11012019

1Decision:Thc cOmmitcc considcrcd thc casc as pcr agcnda and dccidcd toヽ suc dcncicncy lctcr to thc

,05 1uthoHzalon holdcr for submission Ofthc Fol10wing information and dcFcrrcd thc casc■            |

‐  a)TCChnical dcscHptions/spcciflcations,pcrccntagc composilon(by wcight)of thC products to bcl

cxporlcd

b)Dctailcd manufZacturing proccss along wih tcchnicaljusiflcadon fOr wastagcs claimcd at cach stagc and

cach ofthc matcrials rcquircd in thc manuracturing proccss

t,s1 A, l/ /.,,*.
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c) Chcmical namc, Tcchnical spccifications of itcms proposed to bc imported.

d) Whclhcr the scrap gcncrated in thc process is bcing rcuscd or not. If not thc tcchnical justification for its
no[-usc may be fumished. Ifthc scrap is bcing sold, thc salc valuc/commcrcial valuc may bc indicatcd.

e) Matcrial balance indicating calculativc statemcnt ofthc rcquircmcnt ofcach of item for manufacturc of
cxport product

0 Nct contcnt of Import Item in Export

g) Justification ofwastagc at each stagc ofmanufacturing

Case No:224ノ 24/87-

ALC1/2018

206器銑590103餅 AM19

Party Namc COLORPLAST  Mcct No′ Datc 4/87- Status:
DeferredSYSTEMS PRlVATE

LIヽ41TED

RLA Fnc
105ノ 23/040/00402/′ Mヽ19/

ALC1/2019
19062019

Lic No′つatc:0510409361

16012019

Decision : The committec considcrcd the casc as pcr agenda and notcd that RA as well as firm were
requestcd on 12.04.2019 to providc thc hard copy ofthc application and the samc has not bccn rcccivcd so
far. Thcrcfore, committcc decidcd that RA and firm may bc reminded in this regard and deferrcd thc casc

Case No:227/24′ 87-

IALC1/2018

HQ Filc

:01/87/050/01033/Aヽi19/

Casc No:229/24/87-

ALC1/2018

HQ llilC

Party Namc:BALKRISHNA
INDUSTRIES LIMITED

RI´A Filc

Mcct No/Datc:4/87-

ALClプ2019
19062019

1´ic No Datc10310826515

22012019

Party Namc VASA       Mcct NolDatc:4/87-
PHARMACHEM PI.TD    ALC12019

19062019

Status:
Approved

RLA FHc Lic No/Datc:0810144330

:08/24/040/00340/Aヽ 419/      18012019

Decision : Based on the examination ofthe casc offirm by lcchnica) Expcrt (Consultant {DNM})in
1207 Filc No 01/87/050/01033/AM19,thc Committcc dccidcd to adopt Fonowing norms:

:01/87/050/01035/AM19/    :03/94/040/00895′ ′ヽlヽイ19/

Status:
Deferrcd

Decision : Bascd on the technical commcnts of Departmcnt for Promotion
Tradc furnished vidc their communication No. P-4701 1/l0l/2019-'l SW datcd
decidcd to ratifu licensc as undcr:

of lndustry and intcrnal

18062019,Committcc

EXPORT ITEM QTY S No

NATURAL RU〔

SH EETS{RSS)

1.New Pneumatic
Tyres of Rubber, Of
a kind used on Buses

or Lorries : Radials -

Nylon and Steel Belt.
(Total Quantity to be

exported 3,000.00

100Kgs 1

EXPOR「 ITEM QIY IMPORT r「 EM Quantity

Cr()scarincHosc SOdium BP/EP/USP/1NF lK8 Sodium Oarboxy Mcthyl
Cellulosc

0 8628Kg

RA may take consequential action as per Policy / Procedures

A,lt tL,-.,-o--



kgs)

2

NATURAL RUBBER‐ TECHNICALLY
SPEC FIED NATURAL RUBBER{

TSN R)

14513

3
SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR) 9451

4

SYNTHETIC RUBBER:STYREN E

BUTADIENE RUB8ER SBR―

1500/1502
7130

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783
1648

CARBON BLACK 26789

8
NYLON TYRE CORD FABRIC

(DIPPED)
3872

9
RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0095

STRANDED WIRE′ ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD)
7767

WIRE OFIRON OR NON―ALLOY
STEELOFATHlcKNESSABOVE 18
SIA7G BUT uP T0 26 SVVG{BRONZE

COATED TYRE BEADW RE)

2726

RU8BER CHEMICAL
:ANT OX DANTS TMQ/TDQ/Hs 0559

14
RUBBER CHEMICAL
:ANT10XIDANTS 1105

RUBBER CHEMICAL:ACCELERATOR 0560

RUBBER CHEMICAL:RETARDERS 0111

Z NC OXIDE 1953

STEARIC ACID 0775

19
MICROCRYSTALLINE PETROLEUM
VヽAX 0627

RAE(Res dua Aromatc Extract)

O L OR S MILAR PRODUCTsiN

IA/HICH THE WEIGHT OF THE

AROMATIC coNSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CoNSTITUENT, USED
AS PLASTIC SERS AND ALSO

KNOⅥ′N AS RUBBER PROCESS O L

3528
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PHENOLiC TACKIFIER RESIN 0723

24 INSOLUBLE SULPHUR 0728

AGEING RESISTANCE CHEMICAL

(PERKAL NK-90o/HVA-2)
0173

27
AGEING RESISTANCE CHEMICAL

(HTS)
0157

28 PROCESSING ADDITIVES 0320

29 HOMOCENIZING AGENT 0461

30
COBALT BORON COMPLEX― COBALT
225%(MONO BOND) 0042

MOULD RELEASE PREPARAT10N

(NS DE RELEASE)
0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)
0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200

TOTAL
101157

2. New Pneu matic
Tyres of Ru bber,
Of a kind used on
Buses or Lorries:
Other Bias - Nylon.
(Total Quantity to
be exported
17,000.00 kgs)

100 kgs

1
NATURAL RUBBER― SMOKED
SHEETS(RSS)

19463

2

NATURAL RUBBER― TECHNICALLY
SPECF ED NATURAL RUBBER(
TSN R)

18998

3
SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
7493

4

SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR―

1500/1502

1563

7 CARBON BLACK 24254

8
NYLON TYR[CORD FABRIC

(DIPPED)
10520

9
RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0170

54

型

一
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W REOF RON ORNON― ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADVVIRE)

3821

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/HS 0590

14
RU8BER CHEMICAL
:ANT10XIDANTS 0792

RUBBER CHEMICAL:ACCELERATOR 0464

RUBBER CHEMICAL:RETARDERS 0123

Z NC OXIDE 2155

STEARIC ACID 1246

19
MICROCRYSTALL NE PETROLEUM
V′AX 0674

20 PRECIPITATED SILICA 0429

RAE(ReJdual Aromauc Extract)

01L OR SIM LAR PRODUCTslN

M′ HICH THE Ⅵ′EIGHT OF THE
AROMATIC CONSTITUENTS
EXCEEDS THAT OFTHE NON
AROMATIC CONSTITuENT′ USED
AS PLASTICISERS AND ALSO

KNOVVN AS RU8BER PROCESS OIL

4212

PHENOLIC TACKIFIER RESIN 0107

24 INSOLUBLE SULPHUR 0137

PROCESSING ADDlTIVES 0545

MOULD RELEASE PREPARAT10N

(NS DE RELEASE)
0190

MOULD RELEASE PREPARAT10N

{OUTSIDE RELEASE)
0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUB,堅 f9MPOVND RELEAS助
0200

TOTAL
98326

3. New Pne u matic
Tyres of Ru bber,
Of a kind used on
agricultural or
forestry vehicles

100 kgs

1
NATURAL RUBBER― SMOKED
SH EETS(RSS)

4489

太 ノ´″毛^“
‐―



and machines, A.
Bias - Nylon. (Tota I

Quantity to be
exported
2,711,000.00 kgs)

2

NATURAL RU8BER― TECHNICALLY
SPEC FIED NATURAL RUBBER{

TSN R) 25352

SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR) 3063

4

SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502 4706

5

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783 8735

7 CAR30N BLACK
27111

8
NYLON TYRE CORD FABRIC

tDIPPED) 6878

9
RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0100

llVIRE OFIRON OR NON― ALLOY
STEEL OF A THICKNESS ABOVE 18

SIA/G BUT UP T0 26SVVG(BRONZE

COATED TYRE BEADWIRE) 3367

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/HS 0494

14
RUBBER CHEM CAL
:ANT10XIDANTS 0917

RUBBER CHEMICAL:ACCELERATOR
0494

RUBBER CHEMICAL:RETARDERS 0097

17 ZINC OXIDE 1810

18 STEARIC ACID 1084

MICROCRYSTALL NE PETROLEUM
WAX 0836

20 PRECIPITATED SIL CA 0002

RAE(Re● dua Aromat c Extract)

O L OR S MILAR PRODUCTSIN

WHICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, USED 4312



||AS PLASTIC SERS AND ALSO

KNOWN AS RUBBER PROCESS O L

PHENOLIC TACKIFIER RESIN 0199

24 INSOLUBLE SULPHUR 0101

PROCESSING ADDITIVES 0568

29 HOMOGENIZING AGENT 0001

MOULD RELEASE PREPARAT10N

(NS DE RELEASE) 0190

MOuLD RELEASE PREPARAT10N

{OUTSIDE RELEASE) 0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL 95286

4. New Pneumatic
Tyres of Rubber,
Of a kind used on

agricultural or
forestry vehicles
and machines, B.

Radials - Nylon and
Polyester,
Polyester. (Total

Qua ntity to be

exported
3,40s,000.00 kgs)

100 kgs

1

NATURAL RUBBER― SMOKED
SHEETS{RSS) 9740

2

NATURAL RUBBER― TECHNICALLY

SPECIFIED NATURAL RUBBER(
TSN R) 17339

3

SYNTHETIC RUBBER:BUTADIENE

RU BBER(BR) 11926

4

SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502 10158

5

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783 1466

7
CARBON BLACK 29518

8

NYLON TYRE CORD FABRIC

(DIPPED) 2054

＋
―
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RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0052

10

POLYESTER lγ RE CORD FABRIC

(DIPPED) 3009

M/1RE OFIRON OR NON‐ALLOY
STEEL OF A THiCKNESS ABOVE 18

SヽハノG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADVVIRE) 2872

RUBBER CHEMiCAL
:ANT10XlDANTS TMQ/TDQ/HS 0474

14

RUBBER CHEMlCAL
:ANT10XIDANTS

RUBBER CHEMICAL:ACCELERATOR 0685

RUBBER CHEMICAL:RETARDERS 0130

ZINC OXIDE 1808

18 STEARIC ACID 0889

MICROCRYSTALL NE PETROLEUM
AヽノAX 0882

RAE{ReJdual AromaJc Extract)

O L OR S MILAR PRODUCTSlN

WHiCH THE WEIGHT OFTHE
AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, USED
AS PLASTIC SERS AND ALSO

KNOVVN AS RUBBER PROCESS OIL 4090

PHENOLIC TACKIFIER RESIN 0636

24 INSOLUBLE SULPHUR 0292

28
PROCESSING ADDITIVES 0514

HOMOGENIZING AGENT 0443

MOULD RELEASE PREPARAT10N

(NS DE RELEASE) 0190

MOULD RELEASE PREPARAT10N

(OUTSIDE RELEASE) 0160

BLADDERS 0020

34

ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL 100899

人α′メし―a_



5. New Pneumatic
Tyres of Ru bber,
Of a kind used on
agricultural or
forestry vehicles
and machines, C.

Nylon and Steel
Belt. (Total

Quantity to be
exported
479,000.00 kgs)

100 kgs

1

NATURAL RUBBER― SMOKED
SH EETS(RSS)

12251

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER{

TSN R) 14884

3

SYNTHETIC RUBBER:BUTADIENE

RUBBER{BR) 9955

4

SYNTHETIC RUBBERISTYRENE

BUTADIENE RUBBER SBR―

1500/1502 8223

5

SYNTHETIC RUBBER101L EXTENDED

STYRENE BUTADlENE RUBBER SBR―

1712/1723/1783 1193

7
CARBON BLACK 26734

8

NYLON TYRE CORD FABRIC

(DIPPED) 4185

9

RUBBERlSED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0041

STRANDED W RE,ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD) 7942

12

lA7 RE OFIRON OR NON― ALLOY

STEEL OF A THICKNESS ABOVE 18

SVVG BUT UP T0 26 Sヽ ′́G(BRONZE
COATED TYRE BEADIA/IRE) 3248

RUBBER CHEMICAL
:ANT OX DANTSTMQ/TDQ/HS 0443

14

RUBBER CHEMlCAL
:ANT10XIDANTS 1249

RUBBER CHEMICAL:ACCELERATOR 0605

RUBBER CHEMICAL:RETARDERS 0111

ZINC OXlDE 1839

18
STEARIC ACID 0771
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19

MICROCRYSTALL NE PETROLEUM
WAX 0751

21

RAE{Residua Aroma● c Extract)

01L OR SIMILAR PRODUCTS IN

WHICH THEIA7EIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL 3551

PHENOLIC TACKIFIER RESIN
0728

24 INSOLUBLE SULPHUR 0569

ｂ́

AGElNG RESISTANCE CHEMICAL

(PERKALINK-900/HVA-2) 0135

AGEING RES STANCE CHEMICAL

(HTS) 0123

28 PROCESSING ADDITIVES 0448

HOMOGENIZING AGENT 0561

30

COBALT BORON COMPLEX― COBALT
225%{MONO BOND) 0032

MOULD RELEASE PREPARAT10N

{INSIDE RELEASE) 0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE) 0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

{RUBBER COMPOUND RELEASE) 0200

TOTAL 101142

6. New Pneumatic
Tyres of Rubber,

of a kind used on

agricultural or
forestry vehicles
and mach ines, D.

Radia ls - All Steel.
(Total Qua ntity to
be exported
3,000.00 kgs)

100 kgs

1 NATURAL RUBBER― SMOKED
SHEETS(RSS) 22348

2 NATURAL RUBBER― TECHNICALLY

SPEC FIED NATURAL RUBBER(
TSN R) 10024

A-.zh /L-t-,.^--



SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR) 2586
4

ぶ浚 椰 wttE
1500/1502

HALO BuTYL RUBBER― CHLORO
BUTYL RUBBER(CllR)/BROM o

BUTYL RUBBER(BHR)

CARBON BLACK

7541
6

1425
7

24504
9 RUBBERISED TEXTILE FABRIC

些 望 蜃 り l堅 FAB旺 (D PPE叫
STRANDED llVIRE′ ROPES AND
CABLES(BRASS CoATED STEEL

TYRE CoRD)

0036

16002
WiRE OFIRON OR NON―ALLOY
STEEL OF A THlcKNESS A30VE 18

SWG BUT uPTo 26SMノ G(BRONZE
COATED TYRE BEADVV RE) 5025
RUBBER CHEMICAL
:ANT10XIDANTS TMQ/TDQ/Hs 0467

14 RUBBER CHEMICAL
:ANT10XIDANTS 1178
RUBBER CHEMICAL:ACCELERATOR

04フア
ｂ́ RUBBER CHEMICAL:RETARDERS

Z NC OXIDE

0049

2097
STEARIC ACID

0547
19 MICROCRYSTALLINE PETROLEUM
WAX 0551
RAE(Residua Aromalc Extract)

O L OR S MILAR PRODUCTslN

WHlcH THE VVEIGHT OF THE

AROMATIC CoNSTITuENTS
EXcEEDS THAT oFTHE NON
AROMATIC coNSTITuENT′ uSED
AS PLASTICISERS AN D ALSO

KNOVVN AS RUBBER PROCESS OIL 1664
PETROLEUM TACKIFIER RESIN

PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHuR

0045

1097
24

0926
26 AGEING RESISTANCE CHEMICAL

(PERKAL NK-90o/HVA-2) 0645

「ヽ餞
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27 AGEING RESISTANCtt CHEMICAL

{HTS) 0453

28 PROCESSING ADDITIVES
0197

29 HOMOGENIZ NG AGENT
0936

30 COBALT BORON COMPLEX― COBALT
225%(MONO BOND) 0122

MOULD RELEASE PREPARAT10N

(lNSIDE RELEASE) 0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE) 0160

BLADDERS
0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL
101512

7. New Pneu matic
Tyres of Ru bber,
Of a kind used on
construction,
mining or
industrial ha ndling
vehicles and
machines, A.

Nylon, Nylon and
Aramide. (Total

Qua ntity to be
exported
2,050,000.00 kgs)

100 kgs 1 NATURAL RUBBER― SMOKED
SH EETS(RSS)

13795

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(
TSN R)

21909

SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
3081

4 SYNTHETIC RUBBER:STYRENE

BUTADlENE RUBBER SBR―

1500/1502

9005

5 SYNTHETIC RUBBER:01L EXTENDED
STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

1043

6 HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(C IR)/8ROMO
BUTYL RUBBER(B‖ R)

0248

7 CARBON 8LACK 26705

ノくこ_`ッ た̀″ヶ/^´～ヘ
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NYLON TYRE CORD FABRIC

(DIPPED)

7990

9 RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC{DIPPED)
0081

10 POLYESTER TYRE CORD FABRIC

(DIPPED)

0045

VVIRE OFIRON OR NON―ALLOY
STEEL OF A THICKNESS ABOVE 18

SVVG BUT UPT0 26SWG{BRONZE
COATED TYRE BEADVVIRE)

2971

RUBBER CHEヽ 41CAL

ANT OX DANTSTMQ/TDQ/HS
0702

14 RUBBER CHEMICAL
:ANT10XIDANTS

0904

RUBBER CHEMICAL:ACCELERATOR 0551

RUBBER CHEMICAL:RETARDERS 0109

Z NC OXIDE 1919

STEARIC ACID 1118

MICROCRYSTALL NE PETROLEUM
VVAX

0804

20 PRECIPITATED SIL CA 0139

RAE(Res dua Aroma■ c Extract)

01L OR SIM LAR PRODUCTSIN

VVHICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, USED
AS PLASTICISERS AND ALSO

KNOヽVN AS RUBBER PROCESS OIL

3730

PETROLEUM TACKIFIER RESIN 0025

PHENOLIC TACKIFIER RESIN 0524

24 INSOLU8LE SULPHUR 0121

S LANE COUPL NG AGENT 0007

26 AGEING RESISTANCE CHEMICAL

{PERKALINK-900/HVA-2)

0004

28 PROCESSING ADDITIVES 0481

HOMOGENIZING AGENT 0050

k,l'/ t-,,^-'-
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MOuLD RELEASE PREPARAT10N

(INSIDE RELEASE)

0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

{RUBBER COMPOUND RELEASE)

0200

TOTAL 98631

8. New Pneu matic
Tyres of Ru bber,
Of a kind used on
construction,
mining or
industrial handling
vehicles and
machines, B.

Radials - All Steel.
(Total Quantity to
be exported
893,000.00 kgs)

100 kgs NATURAL RUBBER― SMOKED
SHEETS I RSS)

19086

2 NATURAL RUBBER― TECHNICALLY

SPEC FIED NATURAL RUBBER(

TSN R)

11462

3 SYNTHETIC RUBBER:BUTADIENE

RUBBER{BR)
3012

4 SYNTHETIC RUBBER:STYRENE

BUTADIENE RUBBER SBR―

1500/1502

12483

6 HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(CII R)/BROMO

BUTYL RUBBER(B IR)

1799

フ CARBON BLACK 23963

8 NYLON TYRE CORD FABRIC

tDIPPED)

0010

STRANDED WIRE′ ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD)

10953

W REOF RON ORNON― ALLOY
STEEL OF A THICKNESS ABOVE 18

5VυG BUT UP T0 26 SVVG{BRONZE

COATED TYRE BEADWIRE)

2421

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/HS

0448
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RUBBER CHEMICAL
:ANT10XIDANTS

1381

15 RUBBER CHEMICAL:ACCELERAToR 0746

ｂ́ RUBBER CHEMICAL:RETARDERS 0022

17 ZINC OXIDE 2408

18 STEARIC ACID 0368

19 MICROCRYSTALL NE PETROLEUM
WAX

0683

20 PRECIPITATED SILICA 2128

RAE{Residual Aroma● c Extract)

01L OR SIM LAR PRODUCTSIN

″ヽHICH THE VVEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, uSED
AS PLASTIC SERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

1461

PETROLEUM TACKIFIER RESIN 0564

PHENOLIC TACKIFIER RESIN 0733

24 INSOLUBLE SULPHUR 0695

S LANE COuPL NG AGENT 0357

AGEING RESISTANCE CHEMICAL

(PERKALINK-900/HVA-2)

0766

AGEING RESISTANCE CHEMICAL

(HTS)

0299

PROCESSING ADDITIVES 0370

HOMOGENIZING AGENT 1405

30 COBALT 80RON COMPLEX― COBALT
225%{MON0 80ND)

0076

MOULD RELEASE PREPARAT10N

(NSIDE RELEASE)

0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200
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Rtdlq^ girr{., Dtlre r<i.lnrae
9C-:r6$ii{.{t Ii.. .--t!i{/ Oy. OGfi
ftfEll l,rc,'{ {8I-i . tiF;q/OGFf

clt!_-^r r , -_ ,T -rrFrdrMinrsr.l-)., " 4 inqudry
!. ..: : inall

' . 3,,i6,rn. New D€:hl



TOTAL
100669

9. New Pneumatic
Tyres of Rubber,
Of a kind used on
construction,
m ining or
industrial handling
vehicles and
machines, C.

Radia ls - Nylon and
Polyester. (Total

Quantity to be
exported
56,000.00 kgs)

100 kgs 1 NATURAL RUBBER― SMOKED
SHEETS(RSS)

9923

NATURAL RUBBER― TECHNICALLY
SPECiF ED NATURAL RUBBER(

TSN R)

17453

SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
10307

4 SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR―

1500/1502

10875

5 SYNTHET!C RUBBER:01L EXTENDED

STYRENE BUTADIENE RUB3ER SBR―

1712/1723/1783

1442

7 CARBON BLACK 29248

8 NYLON TYRE CORD FABRIC

(DIPPED)

3495

9 RUBBERISED TttXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0051

10 POLYESTER TYRE CORD FABRIC

(DIPPED)

2938

VVIRE OFIRON OR NON―ALLOY
STEELOF ATHICKNESS ABOVE 18

SWG BUT UPT0 26SVVG(BRONZE
COATED TYRE BEADVV RE)

2983

RUBBER CHEMICAL
:ANT10XlDANTS TMQ/TDQ/Hs

0482

14 RUBBER CHEMICAL
:ANT10XIDANTS

1207

RUBBER CHEMICAL:ACCELERATOR 0632

RUBBER CHEMICAL:RETARDERS 0126

ヽ メ、″ ″ク″、_
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一／ ZINC OXIDE 1772

STEARIC ACID 0876

MICROCRYSTALL NE PETROLEUM
WAX

0828

RAE(Res dua Aromaic Extract)

O L OR SIMILAR PRODUCTSIN

WHICH THE WEIGHT OFTHE
AROMATIC coNSTITuENTS
EXCEEDS THAT OF THE NON

AROMATIC coNSTITuENT, USED
AS PttSTIc sERS AND ALSO

KNOWN AS RUBBER PROCESS O L

4124

PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHuR

0569

24 0240

28 PROCESSING ADDITIVES 0463

HOMOGENIZING AGENT

MOULD RELEASE PREPARAT10N

(NS DE RELEASE)

0303

0190

MOULD RELEASE PREPARATloN

(OUTSIDE RELEASE)
0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(lUBBER CoMPouND RELEASE)
0200

100907

|li:]it[ITIrllff1  10°

kgS1  1

u sed

construction,
m in ing or
industrial ha nd ling
vehicles and
machines, D. Nylon
and Steel Belt.
(Total Quantity to
be exported
73,000.00 kgs)

16795

2 NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER{
TSN R)

14216

&"1,1 r(-n--.-



3 SYNTHETIC RUBBERIBUTADIENE

RU8BER(8R)
4786

4 SYNTHETIC RUBBERISTYRENE

BUTADIENE RUBBER SBR―

1500/1502

12403

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

0886

6 HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(C IR)/8ROMO
BUTYL RUBBER{B‖ R)

0220

CARBON 8LACK 27354

8 NYLON TYRE CORD FABRIC

(DIPPED)

4039

RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0058

STRANDED WIRE′ ROPES AND
CABLES(BRASS COATED STEEL
TYRE CORD)

5551

W RE OFIRON OR NON―ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UPT0 26Sヽ″6(BRONZE
COATED TYRE BEADllV RE)

2665

RUBBER CHEMICAL
:ANT10X DANTS TMQ/TDQ/HS

0657

14 RUBBER CHEMiCAL
:ANT10XIDANTS

（
）

RUBBER CHEMICAL:ACCELERATOR 0566

RU8BER CHEMICAL:RETARDERS 0096

17 Z NC OXIDE 1873

18 STEARIC ACID ０
０

（
υ

MICROCRYSTALLINE PETROLEUM
AヽノAX

0798

20 PRECIPITATED SIL CA 0216

RAE(Res dua Aromauc Extract)

O L OR SIM LAR PRODUCTSIN

″ヽHiCH THE VVElGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

3456

: じ;=● ylin 、 |″ |‐ ,■
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PETROLEUM TACKIFIER RESIN 0089

PHENOLIC TACKIFIER RESIN 0660

24 INSOLUBLE SULPHUR 0452

S LANE COUPL NG AGENT 0040

AGEING RESISTANCE CHEM CAL

(PERKAL NK‐900/HVA-2)
0132

27 AGEING RESiSTANCE CHEMICAL

(HTS)

0093

PROCESS NG ADDITIVES 0321

HOMOGENIZING AGENT 0197

30 COBALT BORON COMPLEX― COBALT
225%{MON0 80ND)

0024

MOULD R巨 LEASE PREPARAT10N

(INSIDE RELEASE)

0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELttASE PREPARAT10N

{RUBBER COMPoUND RELEASE)
0200

TOTAL
101135

L1.New Pneumatic
Tyres of Rubber,
Other, A. Bias -
Nylon, Nylon and
Aramide. (Total

Quantity to be
exported
198,000.00 kgs)

100 kgs NATURAL RUBBER― SMOKED
SH EETS(RSS)

4344

2 NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(

TSN R)

29423

SYNTHETIC RUBBER:BUTADIENE

RUBBER IBR)
4367

4 SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502

1808

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

7686

―
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7 CARBON BLACK 26478

8 NYLON TYRE CORD FABRIC

(DIPPED)

5970

9 RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0099

WIRE OFIRON OR NON―ALLOY
STEEL OF A THICKNESS ABOVE 18

5VVG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADWIRE)

2620

RUBBER CHEM CAL
:ANT10XlDANTS TMQ/TDQ/HS

0513

14 RUBBER CHEMICAL
:ANT10XIDANTS

0923

RUBBER CHEMICAL:ACCELERATOR 0460

RUBBER CHEMICALIRETARDERS 0087

Z NC OXIDE 2174

STEARIC ACID 1205

MICROCRYSTALLINE PETROLEUM
VVAX

0801

20 PRECIPITATED SILICA 0474

RAE(ReJdual Aromauc Extract)

O L OR SIMILAR PRODUCTSIN

IA/HIcH THE WEIGHT OF THE

AROMATIC CONSTITuENTS
EXCEEDS THAT OF THE NON

AROMAT C coNST TUENT′ USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

3783

PHENOLIC TACKIFIER RESIN 0194

24 INSOLUBLE SULPHUR 0097

28 PROCESSING ADDITIVES 0702

29 HOMOGENIZ NG 0001

MOULD RELEASE PREPARAT10N

(INSIDE RELEASE)

0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

フ0



34 ANTITACK RELEASE PREPARAT10N

(RU8BER COMPoUND RELEASE)
0200

TOTAL
94779

12.New Pne u matic
Tyres of Rubber,
Other, B. Rad ia ls -
Nylon and
Polyester. (Total

Quantity to be
exported
13,000.00 kgs)

100 kgs NATURAL RUBBER― SMOKED
SHEETS(RSS)

10417

2 NATURAL RUBBER― TECHNICALLY
SPECIF ED NATURAL RU8BER(

TSN R)

18812

SYNTHETIC RUBBER:BUTADIEN E

RUBBER(BR)
9124

4 SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502

6007

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER S3R―

1712/1723/1783

CARBON BLACK

NVLON TYRE CORD FABRIC

(DIPPED)

4460

フ 26787

8 3126

9

iV∬[llアlよ11:i[1嘗品EDl  l   
°°87

盟燃ド器冒鑑 | 
∞
"

W RE OFIRON OR NON―ALLOY
STEEL OF A THiCKNESS A30VE 18

SIA7G BUT uP To 26 SM/G{BRONZE

COATED TYRE BEADW RE)

RUBBER CHEMICAL
:ANTloX DANTS TMQ/TDQ/HS

2447

L 13 0418

14 RUBBER CHEMICAL
:ANT10XIDANTS

1229

RUBBER CHEMICAL:ACCELERATOR 0592

RUBBER CHEMICAL:RETARDERS

ZINC OXIDE

STEARIC ACID

0108

191o

0844

|

|



MICROCRYSTALLINE PETROLEUM
WAX

0761

20 PRECIPITATED SILICA 0852

RAE(Res dua Aromauc Extract)

O L OR SIMILAR PRODUCTSiN

IA/HICH THE M′ EIGHT OF THE

AROMATIC CoNSTITuENTS
EXCEEDS THAT OF THE NON

AROMAT C coNST TUENT′ usED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS O L

3881

PHENOLIC TACKIFIER RESIN 0532

24 INSOLUBLE SULPHUR 0475

AGEING RESISTANCE CHEMICAL

(PERKALINK-90o/HVA-2)
0108

27 AGEING RESISTANCE CHEMICAL

(HTS)
0098

28 PROCESSING ADDITIVES 0523

29 HOMOGENIZING AGENT

COBALT BORON COMPLEX― COBALT
225%(MoNO BOND)

0433

30 0026

朧 港 :』ξ発 5PREPARAT10N   l    o190
MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

BLADDERS

0160

0020

34 ANTITACK RELEASE PREPARAT10N

JwBBER COMPouND RELEASE)
0200

TOTAL
100724

13. Solid Ru bber
Tyres for Motor
Vehicles. (Total

Quantity to be
exported
99,000.00 kgs)

100 kgs 2 NATURAL RUBBER― TECHNICALLY
SPEC FIED NATURAL RUBBER(

TSN R)

50235

3 SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
5016

4 SYNTHETIC RUBBERiSTYRENE

BUTADIENE RUBBER SBR―

1500/1502

0243

一ノ

|



SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

0707

7 CAR30N BLACK 31630

ハヽノRE OF RON OR NON‐ ALLOY
STEEL OF A THICKNESS ABOVE 18

SVVG BUT UP T0 26SWG(BRONZE
COATED TYRE BEADWIRE)

1264

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/Hs

0528

14 RU8BER CHEMICAL
:ANT10XlDANTS

0890

RUBBER CHEMICAL:ACCELERATOR 0879

RUBBER CHE,И ICAL:RETARDERS 0170

Z NC OXIDE 2806

STEARIC ACID 1091

MICROCRYSTALL NE PETROLEUM
ハヽノAX

0026

20 PRECIPITATED SILiCA 0954

RAE(Rettdua Aromatc Extract)

01L OR SIMILAR PRODUCTSlN

ハヽノHICH THE WEIGHT OF THE

AROMATiC CONSTITuENTS
EXCEEDS THAT OF THE NON

AROMATIC CoNSTITUENT′ USED
AS PLASTICISERS AND ALSO

KNOIA7N AS RUBBER PROCESS OIL

1510

PETROLEUM TACKIFIER RESIN 0034

PHENOLIC TACKIFIER RESIN 0350

24 INSOLUBLE SULPHUR 0488

HOMOGEN ZING AGENT ∩
）

ｎ
υ

TOTAL
98846

Valuc CAP Note: Rubber Ct emi""ts & ,,ir". 
"hcmicals 

may be alorn"a 
"s 

p"" general note of
the Hand Book of Procedure, Vol, II. for all export items,

RA may take consequential action as per policy / procedures

209 Caseヽ 0:231724/87-
ALC1/2018

Party Namc:RR KABEL
LIMITED

Meet No/Date:4/87- Status:
ALCI/2019 Deferred

A^1, 1, /L-,^,o^
1ffi1 -.5,G117 6'11rP t<uM,(R.
rlq reiiqYir.E fth: arrralov. ocrr
fiiQsl -irqra qfl6.'. gnnrqi ocFr

F*,."q \.i t.i' .1 .iTIeIq
M;nistry .rf a )n.,.r, .,. & lnduatry' ,s?tTrt n- .,i R.d

Udyog Bhaw.rn, N6w Oolhl



HQ Filc

:01/87/050/01037 AM19/

Caseヽo:232724/87‐
ALC172018

HQ Filc

210 :01/87/050/01038/AM19/

Case No:233/24′ 87‐
AI′C1/2018

HQ Filc

i01/877050/01039/Aヽ419/

RLA Filc

:03/957040/00974/′ Mヽ19/

19062019

Lic No/Datc:0310826525

22012019

Lic No/Datc:5210042934

23012019             1

Decision : The commincc considercd thc case as pcr agcnda and dccidcd ro issuc dcficiency lcncr to the
authorization holder for submission ofthe following information and defcrrcd the case:-

a) Spccific name of Fillcr

Mcct No′つatc:4/87-      status:

ALC1/2019          Delerrcd
19062019

1´ ic No/1)atc:0310826526

22012019

Decision : The Committce considercd the case as pcr agcnda and decided to issuc deficiency lctter to the
authorization holder for submission ofthe following information and deferrcd the casc:_

a) Spccific name of Filler

Parly Namc:RR KABEL
LIMITED

RLA「 uc
:03/95/040/00898/AM19/

Party Namc:Sヽ 4L I'II´MS     4ヽcct No/Datci4/87-
LIMITED               ALC1/2019

19062019

Status:
Deferred

Status:
Dcferred

RLA Filc

:52/24/04α 00080/AM19ノ

Decision : Thc committee considercd the case as pcr agcnda and notcd that RA as wclr as firm wcrc
rcquested on 12.04.2019 to providc thc hard copy ofthe apprication and thc same has not bcen rcceived so
far. Thercfore, committcc decidcd that RA and firm may be rcmindcd in this rcgard and dcfcrrcd thc casc

Case No:38724/87-
AI.C1/2018

HQ Filc

i01/87/050/01193/ノ Mヽ19/

Case N● :238/24/87‐

IALC1/2018

HQ Filc

:01/87/050/01044ノ AM19/

RLA Fnc
124/24/040/00046/ノ lヽヽ119/

Iic No/Datc 2410042635 ,

24012019             ‐

Palty Namc:SASA RUBBERS McctNo/Datc:4/87-    status:
PRⅣATE HMHED   

倦壼 盤『     Pettrred

Decision : Thc committee considercd the casc as pcr agcnda and notcd that RA as well as firm wcre
rcqucstcd on 12 04 2019 to provide thc hard copy of the application and thc same has not bccn rcccivcd so
far. Thcrcfore, committcc decidcd that RA and firm may bc rcmindcd in this rcgard and dcfcrred thc casc

Pary Namc:IIARTEX Iヽcct No′つatc:4′ 87-
RUBBER PRIVATE l.IMITED ALC1/2019

19062019

Decision : Thc Committce considercd the case as pcr agenda and dccided to issuc deficicncy ldtcr ro lhc
,,, authorization holdcr for submission ofthe following information and deferrcd the casc:_

a) To indicatc specific item of Import for s I.No. r , 2 and g, as altcrnatc itcms havc been asked for
against thcsc S.Nos.

b) complete calculation for rcquircmcnt of importcd and indigcnous raw matcrials for the
manufacturc ofexport itcm, indicating nct contcnt and wastagc ofcach raw material

c) CSM ofNylon Tyre Cord Fabric dipped
d) Production ofthc cxport product viz a-viz consumption ofall the raw matcrials for the last

thrcc years duly ccrtificd by Chartcrcd Accountant

RLA rilc

109/24/04α 00519/AM19/
I´ ic No/Datc:0910067111  1

25012019

型翻濡1辮

フ4



Caseヽo:247/24/87-
ALC1/2018

214 HQ Fnc
101/87/050/010531ヽ 4ヽ19/

HQ Filc

101/87/050/01062/AM19/

Pa“y Namc:WACKER      4ヽcct No′つatc:4/87-
METROARK CHEMICAl.S  ALC1/2019
PVT LTD

IRLA Fuc

:02/24/040′00157/AM19/

19062019

1´ic No/Datc:0210208942

290120,9

Status:
Deferred

thc matter for

Status:
Deferred

Decision : Thc committee considcred thc casc as pcr agenda and clccidcd to defer
cxamination ofthc case by Dcpartment of Chcmicals and pctro Chcmicals

Case No.:256/24/87-

ALCl′2018

RLA lllc
:05/24/040/00622/′ Nヽ419/

Decision : The Committce considcrcd the casc as pcr agcnda and decidcd ro ,..* dcfi"i"rcy lcttcr lo thc215 authorization holdcr for submission ofthe following inloriration and def.crrcd thc casc:-

a) Complcte calculation for rcquiremcnt ofraw Inaterials for thc manufacturc ofcnd product, indicating
wastagc claimcd for all thc raw matcrials

b) Production ofexport item vis-a-vis consumplion ofalr the raw matcrials duly ccrriflng chancred
Accountant's for thc last 3 ycars

c) Ilcason for increasc of IIPDM quantity pcr Kg of cxport, comparing to Iast application applicd in
Novcmber, 2018

Pany Namc:RVR
ITECHNOI´ OCIES I´ TD,

Mcct No′つatc:4/87-

ALC1/2019
19062019

Lic No/Datc:0510409558

01022019

IStatus,
DeFerred

2 I6 P^a.aisiol 
: Thc,Committcc considered rhe casc as pcr agcnda and decrdcd to iisue dcficicncy lcncr to lhc

authon/a[ron holdcr for submission ofthe following information and deferred thc casc:_

a) Complcte Calculation for rcquircmcnt of importcd and indigcnous raw materials for thc
_ ma_nufacturc ofcxport itcm, indicating net contcnt and w.as;ge ofcach raw matcrial
b) GSM ofNylon Tyrc Cord Fabric dipped
d) Production ofthe cxport product viz-a-viz consumption ofall thc raw matcriars for thc last

three years duly ccrtified by Chartcrcd Accountant

Caseヽ o:257/24/87-
‐   ALC1/2018

'  HQ Filc
:01/87/050/01063/ノ Mヽ19′

Casc NO.:267/24/87‐

ALC172018

HQ Filc

101/87/050/01073/AM19/

Partyヽamc
IIMITED

RLA Fnc
:05/24/040/00610/′ Mヽ19/

lMETRO TYRES  Mcct No′ Datc:4/87-
Al C12o19
19062019

1´ic NO/Datc:0510409560

01022019

Status:
Deferred

217 Decision : l'he committcc considercd thc casc as pcr agcnda and dccidcd to issuc dcficiency lener to rhc
authorizatron holdcr for submission ofthc following inlormation and deferrcd thc case:_

a) To indicatc wcight ofexpon product{separatcly for cach product} in Kg tcrm
b) 'l o indicate import content ofeach input scparatcly in the export product
c) complctc calculation for rcquircmcnt ofraw matcrials giving wastagc for the manufacture ofcxport

product

&l,l /1,-r-,-^

Pary Namc MoTHERSON  Mcct Noわ よtc 4787
SUヽ41 SYSTI]ヽイS LIヽ41Tl]D   Al_C1/2019

19062019

RLA Filc               Lic Nυ Datc:0510409584
:05/24/040/00640/ノヽヽイ19/      o5022019

Ｅ
Ｊ



1218

Case-No.:?.69/24l87- party Namc: SIIRI Mcct No/Darc:4/g7_ Sratus:ALC1/2018 DAKSIIINESHWARI MAA At-C1/20t9 epp.rr"a
POLYITABS LIMITED ]9,06.2019

HQ Filc RLA Filc Lic.No/Datc:02 1020895s:01/87t0s0/0107stAMtg/ :02t24/040/00\41tAMt9t oi.oilors
Decision :Thc committce considered thc casc as pcr agcnda and dccided Io ratily the ricensc as undcr:-

44903 050Kg

RA may● kc cOnsequcn● Ja“ On aspcr Pdif/罵 ctj」瓦 :

Party Na1llcヽィA(RO
POLYMIjRS P I TD

冽913銑57mνAmν  tt」出。0:12AMッ  諸どりRらCmЮ“4"9
映雨¨

“
∞面 は cOllSld¨

“
睫凛C膏

i嚇 鮮 1縄 基 雌 締 t∫稽lキ潔ぷ」l胎懲艦::∬脱f織守ln:::If

Case NO:280/24/87‐

ALC12o18

2013謝:5"m∝αAmツ

Case No:276/24/87‐

ALC172018

Case No:287/24787-

ALC172018

HQ Filc

Case No:281′ 24/87-
ALC1/2018

221193):50/01o87ハ
M19/

Party Namcl MACRO
POLYヽ4ERS P I.TD

RLA Fic
i08/24/04υ Oo192/AM19/

Party Nanc:MACRO
POLYMERSP L「 D

RLA Filc

:08/2″ 040/00385ノンヽM19/

イヽcct No/Datc:4/87-

AI´ Cl′2019
19062019

Lic No Datc:0310826967

11022019

Status:
Deferrcd

Statusi
Deferred

Status:
Deferred

熱 Q惚1弾軍辮喜I淵輔∫藤響鰊l還善h難∬継炉

Mcct Noわ atき,,87    もtttu∬
AI´CIρ019       DeFerrcd
19062019

1´ic No/Datci0810144545

07022019

Mcct No Datc:4/87-

ALC1/2019
19062019

Lic NげDatc:0810144547
07022019

部1拠ilM通島澱場鮮膏i難鮮ボ職善l榊継∫
Parり Namc:BALKRISHNA Mcct NO/Datci4/87
1｀DUSTRIES LIMITED   ALC1/2019

19062019
RLA Filc

222  :01/87/050/01o93/AM19/    :o3/94/040/00985′
人 4ヽ19/

Decision : Bascd on rhc technical 
".9rl:nts-ol _ 

p"p"rtment for promorron of Industry and IntcrnalTrade furnished vide thcir communication No. p-4701 i/ lo Iiziiid-idw 
"' 

o"t"d 18.06.2019, committccdccided to ratify liccnsc as undcr:

～
′κぅ_
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SW
New O● lhi

QTY IMPORT IIEM

PP Wovcn Fabrics
with./without U.V.
Stabilization (2% by
wcight)

76

|



EXPoRTITEM QTY S No IMPORTITEM quantity
L. New Pneumatic
Tyres of Rubber, Of
a kind used on Buses
or Lorries : Radials -
Nylon and Steel Belt.
(Total Quantity to be
exported 3,000.00
kgs)

100 kgs

1
NATURAL RUBBER― SMOKED
SH EETS(RSS) 14774

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(

TSN R)
14513

3
SYNTHETIC RUBBER:BUTADIENE

RUBBER{BR) 9451

4

SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502

SYNTHETIC RUBBER:01L EXTENDED

逃 叫
〕サ;1;∬
ERUBttRSBR I

7130

1648

7 CAR80N BLACK 26789

8  1ヽ
、:::」  RE CORD FABRIC 3872

Jl蹄 器 酬
j躙
品 E助

0095

11

STRAN DED ⅥノIRE,ROPES AND
CABLES(BRASS coATED STEEL

TYRE CORD)
7767

WIRE OFIRON OR NON―ALLOY
STEELOFATHICKNESSABOVE 18
SⅥノG BUT uPTo 26SWG{BRONZE
COATED TYRE BEADWIRE)

RUBBER CHEMICAL
:ANT OxlDANTS TMQ/TDQ/Hs

2726

0559

14
RUB8ER CHEMlcAL
:ANT10XIDANTS

RUBBER CHEMICAL:ACCELERATOR

1105

0560

RUBBER CHEMICAL:RETARDERS 0111

17 Z NC OXIDE 1953

18 STEARIC ACID 0775

MICROCRYSTALLINE PETROLEUM
VVAX 0627

77

司



RAE(Residual Aromat c Extract)

01L OR SIM LAR PRODUCTSIN

″ヽHICH THE WEIGHT OF THE

AROMATlc coNSTITuENTS
EXCEEDS THAT OF THE NON

AROMATIC coNSTITUENT, USED
AS PLASTIC sERS AND ALSO

KNOVVN AS RUBBER PROCESS O L

3528

PHENOLIC TACKIFIER RESIN

INSOLUBLE SULPHUR

0723

24 0728

AGEING RESISTANCE CHEMICAL

{PERKALTNK-9OO / HVA -2) 0173

AGEING RESISTANCE CHEMICAL

(HTS) 0157

PROCESSING ADDITIVES 0320

29 HOMOGEN ZING AGENT 0461

30
COBALT BORON COMPLEX― COBALT
225%(MoNO BoND) 0042

MOULD RELEASE PREPARATloN

(NS DE RELEASE) 019o

MOULD RELEASE PREPARAT10N

(OUTSIDE RELEASE)

BLADDERS

0160

0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COIИ POUND RELEASE) 0200

TOTAL

NATURAL RUBBER― SMoKED
SHEETS(RSS)

101157
2. New Pneumatic
Tyres of Rubber,
Of a kind used on
Buses or Lorries :

Other Bias - Nylon.
(Total Quantity to
be exported
17,000.00 kgs)

100 kgs

1 19463

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(

TSN R)
18998

3
SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR) 7493

4

SYNTHETIC RUBBERISTYRENE
BUTADIENE RUBBER SBR―

1500/1502
1563

Ω
０

|

|

L



フ CARBON BLACK 24254

8
NYLON TYRE CORD FABRIC

(DIPPED)
10520

9
RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC{DIPPED) 0170

12

ハヽ′RE OFIRON OR NON― ALLOY
STEELOFATHICKNESSABOVE 18
Sヽハ/G BUT UPT0 26SWG(BRONZE
COATED TYRE BEADVV RE)

3821

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/HS 0590

14
RUBBER CHEMICAL
:ANT10XIDANTS 0792

RUBBER CHEMICAL:ACCELERATOR 0464

RUBBER CHEMICAL:RETARDERS 0123

ZINC OX DE 2155

18 STEARIC ACID 1246

MICROCRYSTALLINE PETROLEUM
WAX 0674

20 PRECIPITATED SiLICA 0429

RAE{Residua Aromaic Extract)

01L OR S MILAR PRODUCTSIN

IA7HlcH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITuENT′ USED
AS PLASTICISERS AN D ALSO

KNOヽハ/N AS RU8BER PROCESS OIL

4212

PHENOLIC TACKIFIER RESIN 0107

24 INSOLUBLE SULPHUR 0137

28 PROCESSING ADDITIVES 0545

MOULD RELEASE PREPARAT10N

(INSIDE RELEASE)
0190

MOULD RELEASE PREPARAT10N

(OUTSIDE RELEASE)
0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200

Ｌ
Ｉ

|



TOTAL
98326

3. New Pneu matic
Tyres of Ru bber,
Of a kind used on
agricultural or
forestry vehicles
and machines, A.
Bias - Nylon. (Total

Quantity to be

exported
2,711,000.00 kss)

L00 kgs

1
NATURAL RUBBER― SMOKED
SH EETS(RSS)

4489

2

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER{

TSN R) 25352

3
SYNTHETIC RUBBER:BUTADIENE

RUBBER{BR) 3063

4

SYNTHETIC RUBBERiSTYRENE
BUTADIENE RUBBER SBR―

1500/1502 4706

5

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783 8735

7 CARBON BLACK
27111

8
NYLON TYRE CORD FABRIC

(DIPPED) 6878

9
RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0100

lA7 RE OFIRON OR NON― ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UP T0 26 SllVG{BRONZE

COATED TYRE BEADヽ ″ RE) 3367

RUBBER CHEM CAL
:ANT10X DANTS TMQ/TDQ/HS 0494

14
RUBBER CHEMICAL
:ANT10XIDANTS 0917

RUBBER CHE,И ICAL:ACCELERATOR 0494

RUBBER CHEMICAL:RETARDERS 0097

Z NC OX DE 1810

STEARIC ACID 1084

19
MICROCRYSTALL NE PETROLEUM
ハヽノAX 0836

80



20 PRECIPITATED SILICA 0002

RAE(Residual Aromat c Extract)

O L OR S MItAR PRODUCTSIN

WHiCH THE VVEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ uSED
AS PLASTICISERS AND ALSO

KNOVVN AS RUBBER PROCESS OIL 4312

PHENOLIC TACKIFIER RESIN 0199

24 INSOLUBLE SULPHUR 0101

PROCESS NG ADDITIVES 0568

HOMOGENIZING AGENT 0001

MOULD RELEASE PREPARAT10N

(NSIDE RELEASE) 0190

4ヽ0ULD RELEASE PREPARAT10N

(OUTS DE RELEASE) 0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL 95286

4. New Pneu matic
Tyres of Ru bber,
of a kind used on

agricultural oT

forestry vehicles
and mach ines, B.

Rad ia ls Nylon and
Polyeste r,

Polyester. (Total

Qua ntity to be

exported
3,405,000.00 kgs)

100 kgs

1

NATURAL RUBBER― SMOKED
SH EETS{RSS) 9740

NATURAL RUBBER― TECHNICALLY

SPECIFlED NATURAL RUBBER(

TSN R) 17339

SYNTHETIC RUBBER:BUTADIEN E

RUBBER IBR) 11926

4

SYNTHETIC RUBBER:STYREN E

BUTADIENE RUBBER SBR―

1500/1502 10158

―
ト

|



5

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RU8BER SBR―

1712/1723/1783

CARBON 8LACK

1466

7 29518

8

NYLON TYRE CORD FABRIC

(DIPPED)

RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)

2054

00529

10

POLYESTER TYRE CORD FABRIC

(DIPPED) 3009

12

1蝸器f♀‖1皿冨就

「

SWG 3UT UPTo 26SWG(BRONZE
COATED TYRE BEADWIRE)

型
T10XIDANTS TMQ/TDQ/Hs  l

2872

0474

14

RUBBER CHEMICAL
:ANT10XIDANTS

RUBBER CHEMlcAL:ACcELERATOR

1352

0685

RUBBER CHEMlcALiRETARDERS
0130

IⅥ IにКOCRYSTALLINE PETROLEUM
WAX

0882

蕊裔ユi燻蕊蔀「
ハヽ/HIcH THE VvEIGHT oF THE

AROMATIc coNSTITuENTs
EXCEEDS THAT oF THE NON

だ:Ш[1熙I品ぎ‰
眺D

IヽNυ VVN AS RURRFp pp∩ rECC

PHENOLIC TACKIFIER RESIN

4o9ol

0636

0292

0514

0443

0 19o l

24 INSoLUBLE SuLPHuR

PROcESslNG ADDITlvES

HOMOGENIZING ACENT

鯰 馘

旺 PARAT面

tф那 :l盤 鷺 ど
EPARA¬ oN
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BLADDERS 0020

34

ANTITACK RELEASE PREPARAT10N

{RUBBER COMPOUND RELEASE) 0200

TOTAL 100899

5. New Pneu matic
Tyres of Ru bber,
Of a kind used on
agricultural or
forestry vehicles
and machines, C.

Nylon and Steel
Belt. (Total

Quantity to be

exported
479,000.00 kgs)

100 kgs

1

NATURAL RUB8ER‐ SMOKED
SH EETS(RSS)

12251

2

NATURAL RUBBER― TECHNICALLY

SPECIFIED NATURAL RUBBER(

TSN R) 14884

3

SYNTHETIC RUBBER:BUTADIENE

RUBBER{BR) 9955

4

SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR―

1500/1502 8223

5

SYNTHETIC RUBBER:OIL EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783 1193

7 CARBON BLACK 26734

8

NYLON TYRE CORD FA3RIC

{DIPPED) 4185

9

RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED) 0041

STRANDED VV RE′ ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD) 7942

lA7 RE OFIRON OR NON― ALLOY

STEELOFATHICKNESSABOVE 18
SWG BUT UP T0 26 SIA7G(BRONZE

COATED TYRE BEADV′ RE) 3248

RUBBER CHEMICAL
:ANT10X DANTS TMQ/TDQ/HS 0443

14

RUBBER CHEMICAL
:ANT10XIDANTS 1249

15
RUBBER CHEMICAL:ACCELERATOR 0605

83
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RUB8ER CHEMICAL:RETARDERS 0111

Z NC OXIDE 1839

STEARIC ACID 0771

MICROCRYSTALLINE PETROLEUM
WAX 0751

RAE(Res dua Aromaic ExtraCt)

01L OR S!卜4 LAR PRODUCTSIN

ハヽ′HICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTIC SERS AND ALSO

KNOllVN AS RUBBER PROCESS OIL 3551

PHENOLIC TACKIFIER RESIN 0728

24 INSOLUBLE SULPHUR 0569

AGEING RESISTANCE CHEM CAL

(PERKAL NK-900/HVA-2) 0135

AGEING RESiSTANCE CHEMICAL

(HTS) 0123

28 PROCESSING ADDITiVES 0448

29 HOMOGENIZING AGENT 0561

30

COBALT BORON COMPLEX‐ COBALT
225%(MONO BOND) 0032

MOULD RELEASE PREPARAT10N

(NS DE RELEASE) 0190

MOULD RELEASE PREPARAT10N

{OUTS DE RELEASE) 0160

BLADDERS 0020

34
ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL 101142

6. New Pneu matic
Tyres of Ru bber,
Of a kind used on
agricultural or
forestry vehicles
and machines, D.

Radia ls - All Steel.
(Total Quantity to

100 kgs

22348
|         :    J____                   ___― -  1    ~~~ ‐ J
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be exported
3,000.00 kgs) 1

NATURAL RUBBER― SMOKED
SH EETS{RSS)

2 NATURAL RUBBER― TECHNICALLY

SPECIFIED NATURAL RUBBER{

TSN R) 10024

SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR) 2586

4 SYNTHETIC RUBBERISTYRENE

BUTADIENE RUBBER SBR―

1500/1502 7541

HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(C IR)/8ROMO
BUTγ L RU8BER(BHR) 1425

7 CARBON BLACK
24504

9 RUBBERISED TEXTILE FABR!C

NYLON CHAFER FABRIC{DIPPED) 0036

STRANDED WIRE′ ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD) 16002

WIRE OFIRON OR NON―ALLOY
STEEL OF A THICKNESS ABOVE 18

SVVG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADヽ ″ RE) 5025

RUBBER CHEMICAL
:ANT O測 DANTS TMQ/TDQ/HS 0467

14 RUBBER CHEMlCAL
:ANT10XiDANTS 1178

RUBBER CHEMICAL:ACCELERATOR
0477

RUBBER CHEMICAL:RETARDERS
0049

ZINC OXIDE
2097

18 STEARIC ACID
054フ

MICROCRYSTALL NE PETROLEUM
WAX 0551

RAE(Res dua Aromaic Extract)

O L ORSIM LAR PRODUCTSIN

WHICH THE WEIGHT OFTHE
AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL 1664

PETROLEUM TACKIFIER RESIN
0045

葬 :え綺¨ ハR
gq t€ll-
&?vr
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PHENOLIC TACK FIER RESIN
1097

24 INSOLUBLE SULPHUR
0926

AGEING RESISTANCE CHEMiCAL

(PERKAL NK-900/HVA-2) 0645

AGEING RESISTANCE CHEMICAL

(HTS) 0453

PROCESSING ADDITIVES
0197

29 HOMOGENIZING AGENT
0936

30 COBALT BORON COMPLEX― COBALT
225%{MONO BOND) 0122

MOULD RELEASE PREPARAT10N

{NS DE RELEASE) 0190

MOULD RELEASE PREPARAT10N

{OUTSIDE RELEASE) 0160

BLADDERS
0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE) 0200

TOTAL 101512

7. New Pneu matic
Tyres of Ru bber,
Of a kind used on
construction,
mining or
industrial handling
vehicles and
machines, A.

Nylon, Nylon and
Aramide. (Total

Quantity to be

exported
2,0s0,000.00 kgs)

100 kgs 1 NATURAL RUBBER― SMOKに D
SHEETS(RSS)

13795

2 NATURAL RUBBER― TECHNICALLY

SPEC F ED NATURAL RUBBER(

TSN R)

21909

3 SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
3081

4 SYNTHETIC RUBBER:STYRENE

BUTADIENE RUBBER SBR―

1500/1502

9005

⊂
υ SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1043

86



1712/1723/1783

6 HALO BUTYL RUBBER― CHLORO
BUTYL RUBBER(C‖ R)/BROMO
BUTYL RUBBER IBHR)

0248

7 CAR80N BLACK 26705

8 NYLON TYRE CORD FABRIC

(DIPPED)

7990

9 RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0081

10 POLYESTER TYRE CORD FABRIC

(DlPPED)

0045

lA71RE OFIRON OR NON―ALLOY
STEELOFATHICKNESSABOVE 18
SWG BUT UP T0 26 SllVG(BRONZE

COATED TYRE BEADIA/RE)

2971

RUBBER CHEIヽ 4 CAL

:ANT10XlDANTS TMQ/TDQ/Hs
0702

14 RUBBER CHEMICAL
:ANT10XlDANTS

0904

RUB8ER CHEMICAL:ACCELERATOR 0551

RUBBER CHEMICAL:RETARDERS 0109

17 1Z NC OXIDE 1919

STEARIC ACID 1118

MICROCRYSTALLINE PETROLEUM
VヽAX

0804

20 PRECIPITATED SIL CA 0139

RAE(Residual Aroma● c Extract)
01L OR S M LAR PRODUCTSIN

WHICH THE WEIGHT OFTHE
AROMATIC CONSTITuENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT, USED
AS PLASTiC sERS AN D ALSO

KNOWN AS RUBBER PROCESS OIL

3730

PETROLEUM TACKIFlER RESIN Ｃ
じ

（
Ｕ

０

PHENOLIC TACKIFIER RESIN 0524

24 INSOLUBLE SULPHUR 0121

SILANE COuPLING AGENT 0007

87

揮
評―
|.111usい

●I●
「



A6EING RESISTANCE CHEMICAL

(PERKAL NK‐900/HVA-2)
0004

PROCESSING ADDITIVES 0481

HOMOGENIZING AGENT 0050

MOULD RELEASE PREPARAT10N

(NS DE RELEASE)

0190

MOULD RELEASE PREPARAT10N

{OUTSIDE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

{RUBBER COMPOUND RELEASE)
0200

TOTAL
98631

8. New Pneu matic
Tyres of Ru bber,
Of a kind used on
construction,
m ining or
industrial ha nd ling
vehicles and
machines, B.

Radia ls - All Steel.
(Total Qua ntity to
be exported
893,000.00 kgs)

100 kgs 1 NATURAL RUBBER― SMOKED
SH EETS{RSS)

19086

NATURAL RUBBER― TECHNICALLY
SPECF ED NATURAL RUBBER(
TSN R)

11462

3 SYNTHETIC RUBBER:8UTADIENE
RUBBER(BR)

3012

4 SYNTHETIC RUBBER:STYRENE

BUTADIENE RUBBER SBR―

1500/1502

12483

6 HALO BUTYL RU8BER― CHLORO
BUTYL RUBBER(C IR)/BROMO
BUTYL RUBBER{BHR)

1799

7 CARBON BLACK 23963

8 NYLON TYRE CORD FA3RIC

(DIPPED)

0010

STRANDED VVIRE′ ROPES AND
CABLES(BRASS COATED STEEL

TYRE CORD)

10953



M/RE OFIRON OR NON―ALLOY
STEELOFATHICKNESSABOVE 18
SVVG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADWIRE)

2421

RUBBER CHEMICAL
:ANT OXIDANTS TMQ/TDQ/HS

0448

14 RUBBER CHEMICAL
:ANT10XIDANTS

1381

RUBBER CHEMICAL:ACCELERATOR 0746

RUBBER CHEMICAL:RETARDERS 0022

17 Z NC OXIDE 2408

18 STEARIC ACID 0368

MICROCRYSTALLINE PETROLEUM
WAX

0683

20 PRECIPITATED SIL CA 2128

RAE(Res dua Aromauc Extract)

O L OR S MILAR PRODUCTSIN

ハヽ/HICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTIC SERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

1461

PETROLEUM TACKIFIER RESIN 0564

PHENOLIC TACKIFIER RESIN 0733

24 INSOLUBLE SULPHUR 0695

S LANE COUPL NG AGENT 0357

AGE:NG RESISTANCE CHEMICAL

(PERKALINK-900/HVA-2)

0766

AGEING RESISTANCE CHEMICAL

(HTS)

0299

PROCESSING ADDITIVES 0370

29 HOMOGENIZING AGENT 1405

30 COBALT 80RON COMPLEX‐ COBALT
225%(MONO BOND)

0076

MOuLD RELEASE PREPARAT10N

(INSIDE RELEASE)

0190

89

|



MOULD RELEASE PREPARAT10N

(OUTSIDE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200

TOTAL
100669

9. New Pneu matic
Tyres of Ru bber,
Of a kind used on
construction,
mlning or
industrial handling
vehicles and
machines, C.

Radia ls - Nylon and
Polyester. (Total

Qua ntity to be

exPorted
56,000.00 kss)

100 kgs 1 NATURAL RUBBER‐ SMOKED
SH EETS{RSS)

9923

2 NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(

TSN R)

17453

SYNTHETIC RUB8ER:BUTADIに NE
RUBBER{BR)

10307

4 SYNTHETIC RUBBER:STYRENE

BUTADIENE RUBBER SBR―

1500/1502

，
′
０
０
０

SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

1442

CARBON BLACK 29248

NYLON TYRE CORD FABRIC

(DIPPED)

3495

9 RUBBERiSED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0051

10 POLYESTER TYRE CORD FABRIC

(DIPPED)

2938

W RE OFIRON OR NON―ALLOY
STEELOF ATHICKNESS ABOVE 18

SWG BUT UPT0 26SWG{BRONZE
COATttD TYRE BEADWIRE)

2983

RUBBER CHEMiCAL
ANT10XlDANTS TMQ/TDQ/HS

0482―
　

一

90
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14 RUBBER CHEヽ 41CAL

:ANT10XIDANTS
1207

RUBBER CHEMlCAL:ACCELERATOR 0632

RUBBER CHEMICAL:RETARDERS 0126

17 Z NC OXIDE 1772

STEARIC ACID 0876

MICROCRYSTALL NE PETROLEUM
ハヽ/AX

0828

RAE{ReJdual Aromauc Extract)

O L OR S MILAR PRODUCTSIN

WHICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTICiSERS AND ALSO

KNOヽハ/N AS RUBBER PROCESS OIL

4124

PHENOLIC TACKIFIER RESIN 0569

24 INSOLUBLE SULPHUR 0240

28 PROCESSING ADDITIVES 0463

HOMOGENIZ NG AGENT 0303

MOULD RELEASE PREPARAT10N

{NS DE RELEASE)

0190

MOULD RELEASE PREPARAT10N

{OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)

0200

TOTAL 100907

10. New
Pneu matic Tyres of
Rubber, Of a kind
used On

construction,
mining or
industrial ha nd ling
veh icles and

machines, D. Nylon
and Steel Belt.
(Total Qua ntitV to

100 kgs 1 NATURAL RUBBER― SMOKED
SH EETS(RSS)

16795

|―



be      expOrted

73,000 00 kgs)

NATURAL RUBBER― TECHNICALLY
SPECIFIED NATURAL RUBBER(
TSN R)

14216

3 SYNTHETIC RUBBER:8UTADlENE

RUBBER(BR)
4786

4 SYNTHETIC RUBBERISTYRENE

BUTADIENE RUBBER SBR―

1500/1502

12403

5 SYNTHETIC RUBBER:01に EXTENDED
STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

0886

6 HALO BUTYL RUBBER― CHLORO
BUTYL RU8BER(CII R)/BROMO

BUTYL RUBBER(B‖ R)

0220

7 CARBON BLACK 27354

8 NYLON TYRE CORD FABRIC

(DIPPED)

4039

9 RUBBERISED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0058

STRANDED WIRE′ ROPES AND
CABLES(BRASS COATED STEEL
TYRE CORD)

5551

Vυ RE OFIRON OR NON― ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADWIRE)

2665

RUBBER CHEMICAL
:ANT10X DANTS TMQ/TDQ/HS

0657

14 RUBBER CHEMICAL
:ANT10XIDANTS

1057

RUBBER CHEMICAL:ACCELERATOR 0566

RUBBER CHEMICAL:RETARDERS 0096

17 ZINC OXIDE 1873

18 STEARIC ACID 0865

MiCROCRYSTALL NE PETROLEUM
VVAX

0798

20 PRECIPITATEO SIL CA 0216

RAE(Residua Aromatc Extract)

O L OR S MILAR PRODUCTSIN

WHICH THE WEIGHT OFTHE

3456

92

輸



AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTIC SERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

PETROLEUM TACKIFIER RESIN 0089

PHENOLIC TACKIFIER RESIN 0660

24 INSOLUBLE SULPHUR 0452

S LANE COUPL NG AGENT 0040

26 AGEING RESISTANCE CHEMICAL

(PERKAL NK-900/HVA-2)

0132

27 AGEING RESISTANCE CHEMICAL

(HTS)

0093

28 PROCESSING ADDITIVES 0321

HOMOGEN ZING AGENT 0197

30 COBALT BORON COMPLEX― COBALT
225%(MONO BOND)

0024

MOULD RELEASE PREPARAT10N

{NS DE RELEASE)

0190

MOuLD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)

0200

TOTAL
101135

New

Pneumatic Tyres of
Rubber, Other, A.

Bias - Nylon, Nylon
and Aramide.
(Total Quantity to
be exported
198,000.00 kgs)

100 kgs 1 NATURAL RUBBER-5MOKED
SHEETS(RSS)

4344

NATURAL RUBBER― TECHNICALLY
SPECIF ED NATURAL RUBBER(

TSN R)

29423

SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
4367

4 SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR―

1808

|

|
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1500/1502

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

7686

フ CARBON BLACK 26478

8 NYLON TYRE CORD FABRiC

{DIPPED)

5970

9 RUBBERlSED TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0099

W RE OFIRON OR NON―ALLOY

STEELOF ATHICKNESS ABOVE 18

SWG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADヽ ″ RE)

2620

RUBBER CHEMICAL
:ANT OX DANTSTMQ/TDQ/HS

0513

14 RUBBER CHEMICAL
:ANT10XIDANTS

0923

RUB8ER CHEMICAL:ACCELERATOR 0460

ｂ́ RUBBER CHEMICAL:RETARDERS 0087

17 Z NC OXIDE 2174

STEARIC ACID 1205

MiCROCRYSTALL NE PETROLEUM
llVAX

0801

20 PRECIPITATED SIL CA 0474

RAE(ReJdual Aroma● c Extract)

01L OR S M LAR PRODUCTSIN

ハヽ′HICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

3783

PHENOLIC TACKIFIER RESIN 0194

24 INSOLUBLE SULPHUR 0097

PROCESSING ADDITiVES 0702

HOへИOGENIZ NG AGENT 0001

MOULD RELEASE PREPARAT10N

(lNS DE RELEASE)

0190

94
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MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200

TOTAL
94779

New
Pneu matic Tyres of
Rubber, Other, B.

Radials - Nylon and
Polyester. (Total

Quantity to be

exported
13,000.00 kgs)

100 kgs 1 NATURAL RUBBER― SMOKED
SHEETS{RSS)

10417

2 NATURAL RUBBER― TECHNICALLY
SPECIFlED NATURAL RUBBER(
TSN R)

18812

3 SYNTHETIC RUBBER:BUTADIENE

RUBBER(BR)
9124

4 SYNTHETIC RUBBERISTYRENE

BUTADlENE RUBBER SBR―

1500/1502

6007

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR―

1712/1723/1783

4460

CARBON BLACK 26787

NYLON TYRE CORD FABRIC

(DIPPED)

3126

RUBBERISttD TEXTILE FABRIC

NYLON CHAFER FABRIC(DIPPED)
0087

STRANDED W RE′ ROPES AND
CABLES{BRASS COATED STEEL

TYRE CORD)

6097

WIRE OFIRON OR NON―ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADWIRE)

2447

RUBBER CHEMICAL
:ANT10XlDANTS TMQ/TDQ/HS

0418

14 RUBBER CHEMICAL
:ANT10XIDANTS

1229

RU8BER CHEMICAL:ACCELERATOR 0592

メξ/ジ た“_―
ｎ
フ
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RUBBER CHEMICAL:RETARDERS 0108

17 ZINC OXIDE 1910

18 STEARIC ACID 0844

MICROCRYSTALL NE PETROLEUM
Ⅵ′AX

0761

20 PRECIPITATED SIL CA 0852

RAE(Residual Aromat c Extract)

O L ORS M LAR PRODUCTSIN

ハヽ/HICH THE WEIGHT OF THE

AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTIC SERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

3881

PHENOLIC TACKIFIER RttSIN 0532

24 INSOLUBLE SuLPHUR 0475

26 AGEIN6 RESISTANCE CHEMICAL

(PERKAL NK-900/HVA-2)
0108

27 AGEING RESISTANCE CHEMICAL

(HTS)

0098

PROCESSING ADDITIVES 0523

HOMOGENIZING AGENT 0433

30 COBALT BORON COMPLEX― COBALT
225%(MON0 80ND)

0026

MOULD RELEASE PREPARAT10N

(NSIDE RELEASE)

0190

MOULD RELEASE PREPARAT10N

(OUTS DE RELEASE)

0160

BLADDERS 0020

34 ANTITACK RELEASE PREPARAT10N

(RUBBER COMPOUND RELEASE)
0200

TOTAL
100724

13. Solid Ru bber
Tyres for Motor
Veh icles. (Total

Qua ntity to be

exported
99,000.00 kgs)

100 kgs NATURAL RUBBER― TECHNICALLY
SPEC FIED NATURAL RUBBER(

TSNR)

50235

「



SYNTHETIC RUBBERIBUTADIENE

RUBBER(BR)
5016

4 SYNTHETIC RUB8ER:STYRENE

BUTADIENE RUBBER SBR―

1500/1502

0243

5 SYNTHETIC RUBBER:01L EXTENDED

STYRENE BUTADIENE RUBBER SBR‐

1712/1723/1783

0707

7 CAR80N BLACK 31630

17VIRE OFIRON OR NON― ALLOY
STEEL OF A THICKNESS ABOVE 18

SWG BUT UPT0 26SWG(BRONZE
COATED TYRE BEADW RE)

1264

RUBBER CHEM CAL
:ANT OX DANTS TMQ/TDQ/HS

0528

14 RUBBER CHEMICAL
:ANT10XIDANTS

0890

RUBBER CHEMICAL:ACCELERATOR 0879

６́ RUBBER CHEMICAL:RETARDERS 0170

17 Z NC OXlDE 2806

18 STEARIC ACID 1091

MICROCRYSTALL NE PETROLEUM
WAX

0026

20 PRECIPITATED SIL CA 0954

RAE{ReJdua Aromatc Extract)

01L OR SIM LAR PRODUCTSIN

WHICH THE WEIGHT OFTHE
AROMATIC CONSTITUENTS
EXCEEDS THAT OF THE NON

AROMATIC CONSTITUENT′ USED
AS PLASTICISERS AND ALSO

KNOWN AS RUBBER PROCESS OIL

1510

PETROLEUM TACKIFIER RESIN 0034

PHENOLiC TACKIFIER RESIN 0350

INSOLUBLE SULPHUR 0488

HOMOGENIZING AGENT 0025

TOTAL 98846

97 人ヱ″ル _―
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Valuc CAP Note: Rubber Chemicals & misc. chemicals may bc allowed as per general note of the
Hand Book of Procedure, Vol. II. for all export items.

RA may take colrsequential actiotI as per Policy / Procedures

Case No:302/24′ 87-

ALCl′ 2018

HQ Filc

:01787ノ 050/01108/AM19/

Case No.:305724/87-

ALC172018

HQ Filc

101/87/050/01111/AM19/

RLA Fnc
i34/24/040/00305ノAM19/

Lic No/Datc13410044903

15022019

Par″ Namc ALUPしへST    Mcct No Datc:4/87-
INDIA PRIVATE LIMITED  ALC1/2019

19062019

Status:
Deferrcd

DecisiOn : Thc committee considered the casc as per agcnda and notcd lhal RA as *ctl as firm wcrc
rcqucstcd on 12.04.2019 to providc the hard copy of the appiication and thc same has not bcen receivcd so
far. Thercfore, corrmittcc decidcd that RA and finn may bc remindcd in this rcgard and deferrcd thc case

Status:
ApprovedSYSTEMS(INDIA)

PRIVATE LIMITED

RLA FHc
:31/83/040/00179/Alヽイ19/

ALCi/2019
19062019

Lic No/Datc:3110067321

18022019

Decision:Bascd On thc tccllllical cOmmcnts of Dcpartmcnt for Promodon Oflndustry and intcmal Tradc

rumishcd vidc thcir communicatiOn No P-47011/28/2019/_「 SW datcd 27 05 2019,Committcc dccidcd to
ra●″ llCCnsc as undcr

224
EXPORT ITEM QTY :MPORTITEM Quantity

RUBBER  CASKETS  /
SEALS FOR PLATE HEAT
EXCHANGER
(VARIOUS   TYPES   /
GRADES)

326286Kg

RUBBER COMPOIJND SHEETS
/STRIPS MADE OF NITRILE/
hlBR C 210/C277/C281/C―
273

MADE OF EPDM E146/E242/
E271/E105/E282/E267/E291

499217 58Kg

RA may take cons€quehtial action as per policy / proc€dures
|

Case No:306/24/87-

ALC1/2018

ち25133掲5070H12仄 M19/

Palty Namc:PRIS HNE
MELAヽ
`INE LLP

RLA FHc
:34/2″ 040/00349/AM19/

Party 
^-amc: 

KDY IIXPORTS, Mcct No/Datc:4/87

1ヽ4cct No/Datc14/87-      status:

ALC1/2019           Deferred
19062019

Lic No/Datci3410044905
18022019

ALClノ2019
19062019

Lic No Datc:0310827208

21022019

Decision : Thc committce considered the casc as per agcnda and noted that RA as wcll as firm wcre
rcqucstcd on 12.04.2019 to providc the hard copy ofthe application and thc same has not becn receivcd so
far. Thcrcfore, committec decided that RA and firm may bc rcmindcd in this rcgard and defcncd the case

Case No:318/24/87-

ALC1/2018

HQ Fllc

226 :01/87′ 050/01124/AM19/

Status:
Deferrcd

RLA Fnc
:03/94/040/01001ノ′ヽM19/

Decision :
'l he Committee considercd the casc as per agcnda and decidcd to issuc deficicncv letter to the authorization
holder for submission ofthc following information and dcfcrrcd thc case:

無λ́ ルー2・―



a) Technical
cxportcd.

dcscriptions/specifications, perccntagc composition (by wcight) ofthc products to be

b) Detailcd manufacturing proccss along with technical justification for wastages claimed at each stage and
cach ofthe matcrials rcquired in thc manufacturing process.

c) Chemical name, Technical spccifications of itcms proposed to bc imported.

d) Whether thc scrap gcncrated in the process is bcing rcused or not. Ifnot the technical justification for its
non-use may bc fumished. Ifthc scrap is being sold, the salc valuc/commercial value may be indicated.

e) Material balance indicating calculativc statcmcnt ofthe requiremcnt ofcach ofitem for manufacturc of
each of export product.

(]aseヽ o:319/24/87‐

AI,C1/2018
Party Namci VIKAS
IvrtILTICORP LIMITED

Mcct No/Datci4/87-

Al.C1/2019
19062019

Status:
Deferred

|

―
|227 HQ Filc

:01/87/050/01125/Aヽ419/

RI´A Filc

i05/24/040/00667′′ヽM19/
l.ic.No/Datc:05 I 040975 I l

22.02.2019

Decision : Thc commrflcc consrdcrcd thc caic ds per
cxamination ofthe case by DPIIT

agenda and decided to dcfcr the matter lor

Case No:320/24/87‐

ALC1/2018

228133掲
50/OH 26ハ M19/

PIPES PVT LTD
Party Namc ASHIRVAD lヽcct No/Datc:4/87-     status:

AI.C1/2019          DeFerrcd
19062019

Lic NolDatc:0710114582

25022019             1
RLA Filc

:07/24/040/00270/ノヽヽ 419ノ

Decision : Thc commitree considcred the casc as pcr agcnda and nolcd lhal RA as wcll as firm wcrc
requested on 12.04.2019 to providc thc hard copy ofthc application and thc same has not been receivcd so
far. Thercforc, commiftee decidcd that RA and firm may be remindcd in this regard and dcferred thc casc

Party Namc: GARGICase No:321/24′ 87‐

ALC1/2018

HQ Filc

HUTTENES ALBERTUS
PVT LTD,

RLA Filc

Mcct No/Datcl″ 87‐

ALC1/2019
19062019

Lic No/Datc:0310827262

25022019

Status:
Approved

:01/87/050/01127/AM19′      :03/94/040/00899/′ Mヽ19/

Decision : lJascd on lhc cxamrnalron ol lhc casc ot firm by lcchnrcal [xpcrl (Consullanl {DNM}) rn

Filc No. 0l/87/050/01 127lAMl9, thc Committcc dccidcd to adopt following norms:-

EXPORT ITEヽイ QTY IMPORTITEM Quantity
GASHARZ                5271
PHENOL FORMALDEHYDE RESIN /
COLD  BOX  uSIN  CONTAINING
SOLID CONTENT 52″ -1%

lKg
PHENOL
99996

0 42Kg

PARAFORヽ4ALDEHYDE
91・ .■12% 0 138Kg

RA may take consequential action as per Policy / Proccdures

Casc No:322/24/87‐

230 AI′C1/2018
Party Namc:GALA SHRK
FIT

Mcct No7Datc:4/87-

ALC172019
19062019

Status:
Deferred
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Decision : Thc committcc considered thc case as pcr agcnda and noted that RA as well as firm wcre
requested on 12.04.2019 to providc the hard copy ofthc application and the same has not been reccived so
far. Thercfore, committce decided that RA and firm may bcieminded in this regard and dcferrcd thc case

Status:
Deferred

: Thc Committec considcrcd the casc as pcr agcnda and dccided to issuc dcficiency lcfter to the
n holder for submission ofthc following information and dcfcrred thc case:-

HQ File RLA File
:01/87/050/011281ゝlヽ419ノ      :o3/947o40/00990/AM19/

) TCChnical dcscriptions/spcciflcations, pcrccntagc cOmposition (by WCight) Of thC prOducts tO bc

Detailcd manufacturing proccss along with tcchnicaljustification for wastages claimcd at cach stage and
;h ofthc materials requircd in thc manufacturing proccss.

) Chcmical namc, Icchnical spccifications of itcms proposcd to bc importcd.

Whether thc scrap generated in thc process is bcing rcuscd or not. Ifnot thc tcchnical jusrification for its
n-usc may be fumished. [fthc scrap is being sold, thc salc value/commcrcial valuc may be indicatcd.

) Matcrial balance indicating calculative statcmcnt ofthe rcquirement ofeach ofitcm for manufacturc of
of export product.

Dctails of indigcnous input
Wastagc at cach stagc of manufacturing

Party Namc: RATIINA
PACKACING INl)IA ALC1/2019

19062019

Meeting ended with a votc of thanks to the Chair.
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RI´A Fnc

27022019


